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Laws (Amendment) Bili

Shri B. V. Naik]
ith this suggestion, I would like
to withdraw my amendment.

MR, DEPUTY-SPEAKER: He can
withdraw only with the pleasuré of
the House. I will put it o the
House.

Please understand the proced-ure,
Even if there is one dissenting voice,
the motion has to be put. I will put
it to the House.

1 will now put the amendment of
Shri B, V. Naik to vote.

Amendment No, 1 wes put and

negatived.

MR. DEPUTY-SPEAKER: The
question is:

“That clause 1 stand part of the

Bill.”

The motion was adopted.
Clause 1 was added to the Bill.
The Enacting Formula and the Title

were added to the Bill,

SHRI PRANAB KUMAR MUKHER-
JEE: 1 move;

“That the Bill be passed.”

MR. DEPUTY-SPEAKER: The
question is:

“That the Bill be passed.”

The motion was adopted.

13.47 hrs.

DEMANDS* FOR GRANTS (RAIL~
WAYS), 1975-78

MR. DEPUTY-SPEAKER: Now, we
take uyp the Demands for JSrants in
respect of the Railway Budget for
1975-76. Seven hours have heen al-
lotted for this discussion. A good
number of cut motions were given
notice of by Members. Members who
degire to move their cut motions may
send ships to the Table within fifteen
minutes indicating the serial number
of the cut motions they want fo move.
DemAND No, I—RAILwAY BOARD:

MR. DEPUTY-SPEAKER. Motion
moved :
“That a sum not exceeding

Rs. 2,26,90,000 be granted to the
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President out of the Comsolidated
Fund of India to defray the charges
which will come in coutse of pay-
ment during the year ending the
3lst day of March, 1976 in respect of
‘Railway Board'."

DeManp No. 2—MISCELLANEOUS EXPEN-

DITURE:

MK. DEPUTY-SPEAKER: Motion
moved :

“That a sum not exceeding
Rs 10,11,63,000 be granted to the
President out of the Consolidated
Fund of India to defray the chargeé
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Miscelleanous expenditure’.”

DeEManp No, 3-—PAYMENTS T0 WORKED
LINES AND QTHERS:

MR. DEPUTY-SPEAKER :
moved &

“That a sum not e"nr:eedin;f
Rs, 10.44,000 be granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come 1n course of pay-
ment  during  the year ending the
31st day of March, 1976 in respect of
‘Payments 1o worked Lines amnd
Others’.”

Drmane No. 4~-WORKING  EXPENSES-

Motion

ADPMINISTRATION:

MR. DEPUTY-SPEAKER: Motion
moved °

“That a sum not exceeding

Rs. 137,86.69.060 be granted to the
President out of the Consolidated
Fund ol India to defray the charges
which will come in course of pay-
ment  during the year ending the
31st day of March, 1976, in respect
of ‘Working Expenses—Administra-
tion'."

Degmand No. 5—WORKING EXPENSES-—

REPAIRS AND MAINTENANCE:

MR. DEPUTY-SPEAKER: Motion.
moved :
“That a sum not exceedi

Rs, 513,83,41,000 be granted to

*Moved with the recommendation of the President.
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Pregident out of the Consolidateq
Fund of India to defray the chargeg
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Working Expenses—Repairs and
Miaintenance!.”

DeMaNp NoO.' 6—~WORKING TEXPENSES~.
OPERATING STAFF;

MR. DEPUTY-SPEAKER: Motion
moved :
“That a sum not exceeding

Rs. 202,34,01,000 be granted to the
President out of the Consolidateg
Fund of [ndha to defray the charges
which. will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Working Expenses— Operating
Staft'.”

Demany No, 7-—-WORKING ExXPENSES——

OpPERATION (FUEL):

MR DEPUTY-SPEAKER: DMotion
moved :
“That a sum not exceeding

Rs. 247,1526.000 be granted to the
President out of the Consolidateg
Fund of India to defray the charges
which will come in course of pay-
meni during ihe year ending the
31st day of March. 1976 in respect of
‘Working Expenses - Operatian
(FuelY' ”

DeMany No. 8—WORKING IEXPENSES-—
OPERATION OTHER THAN STAFF AND
FUEL ;

MR. DEPUTY-SPEAKER: Motion
moved :
“That a sum not exceeding

Rs. 78.55,31,000 be granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come in course cof pay-
ment  during the year ending the
31st day of March, 1976 in respect of
‘Working Expenses—Operation
Other than Staff and Fuel'”

DeMAND No, 9— WORKING EXPENSES --
MISELLIANEOGE BXOINSES
MR. DEPUTY-SPEAKER :

moved :

“That a sum not exceeding
Rs. 51,72,59,000 be granted to the

I\’IOﬁ()n
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President out of the (onsolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respact of
‘Werking Expenses—Miscellaneous
Expenses’.”

Demaxp No. 10—WORKING ExXpENSES~—

SrarF WELFARE:

MR DEPUTY-SPEAKER :
moved :

Motion

“That a sum not exceeding
Rs. 46,94,72,000 be granted fo the
President out of the Consolidated
Fund of India {o defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Working Expenses~-Staff Welfare'.”

DemanNDp No, 11.—WORKING EXPFNSES—
APPROPRIATION 10 DEPRECIATION
RESIRVE Fynp:

MR. DEPUTY-SPEAKER .
moved] :

Motion

“That a sum not exceeding
Rs. 115.00,00,000 be granted to the
President oult of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment  during the year ending the
31st day of March, 1976 in respect of
‘Working  Expenses— Appropriation
to Depreciation Reserve Fund'.”

Drmanp No. 11.(A)—Workwng Ex-
PT N8} 5>—APPROPRIATION TO PENSION
Funp.

MEK. DEPUTY-SPEAKER :
moved :

Motion

“That a sum not exceeding
Rs. 17,00,00,000 he granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Working  Expenses--Appropriation
to Pension Fund'”

DrMand No. 12—Divipenp To GENERAL
Ravenves Ao  CONTRIBUTION FOR
GRANTS TO STATES IN LIEU OF Pas-
SENGER FARE Tax,

MR. DEPUTY-SPEAKER:
moved :

Motion
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“That a sum not exceading
Rs, 197,88,49,000 be granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
81st day of March, 1976 in respect of
‘Dividend to General Revenues and
Contribution for Grants to States in
lieu of Passenger Fare Tax'.”

Demanp No. 13—QreN TINE WORKs
(REVENUE) :

MR. DEPUTY-SPEAKER: Wiotion

moved °

“That a sum not excecding
Rs. 7,50,29,000 be granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respeet of
‘Open Line Works (Revenue).”

DManp No 14-—CoONSTRUCTION 0O NILw

LINES—CAPITAL AND DEPRECIATION
RFSERVE FuND-

MR. DEPUTY-SPEAKER Motion

moved ,

“That a sum not exceeding
Rs 47,10,55,000 be granted to the
President out of the Consohdated
Fund of India to defray the charges
which will come mm course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Construction of New Lines—Carital
and Deprecialion Reserve Fund'”

DemanDd No. 15—-OprFN LiNES WORKS——

CAPITAL, DEPRECIATION RESFRVE
Funp anp DeveropmeNT FUND:

MR. DEPUTY-SPEAKFR Motion

moved *

“That a sum not exceeding
Rs. 869,65,54,000 be granted to the
President out ot the Consohdated
Fund of India to defray the charges
which will come 1n course of pay-
ment during the year ending ihe
31st day of March, 1976 in 1espect of
‘Open Lines Works—Capitil, Depre-
ciation Reserve Fund and Develop-
ment Fund'”

DeMaNp No, 16—PENSIONARY CHARGES
~—PENsION FUND:
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MB DEPUTY-SPEAKER: Motion

noved :

“That a sum mnot exceeding
Rs. 18,07,29,000 be granted fo the
President out of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 In respect of
Pensionary Charges—Pension
Fund.”

Drmann No. 17—-REPAYMENT OF LOANB

FROM GENERAL ReVERUEg AND IN-
TEREST THERLON-—-DEVELOPMENT
Funp:

MR DEPUTY-SPEAKER: Motion

moved :

“That a sum not exceeding
Rs 6,77,02,000 be granted to the
President out of the Consohdated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 1n respect of
‘Repaymeni of loans from General
Revenues  and  interest  thereon—
Development Fund’ "

DrManp  NO.  18—APPROPRIATION TO

DrviiorpMeENT Funp’
MR DEPUIY-SPEAKER ~Jotion

moved

“That o sum not exceeding
Rs 18,00,00,000 be granied to the
Preswdent out of the Consolidated
Fund of India to detray the charges
which will come in course of pay-
menl  during the vear ending the
31st day of March, 1876 1 respect of
‘Appropriation to Development
Fund.”

Demanp No 19—APPROPRIATION TO
1 viNur RESERVE FUND,

M»P  DEPUTY-SPEAKER. Motion

moved :

“That a sum not eaceedmg
Rs, 5,02,79,000 bhe granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1978 in respect of
‘Appropriation to Revenue Reserve
Fund’.”
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Demanp No, 20—PAYMENTS TOWARDS
AMORTISATION OF OVER-CAPITALISA-
TION, REPAYMENT oOr LoOANS IROM
GENERAL REVENUES AND INTEREST

THEREON—REVINUE RESERVy FUND:
MR. DEPUTY-SPEAKER: Mcution
moved :

“That a sum not excecding
Rs, 09, 123,77,000 be granted 1o the
President out of the Consolidated
Fund of India to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Payments towards Amortisation of
Over-Capitalisation, Repayment of
T.oans from General Revenues and
interest thercon—Revenue Reserve
Fund’.”

Demanp  No  21-—APPROPRIATION  TO
AcciprNt  COMPENSATION, SAFFTY
AND PASSI'NGER AMENTTICS FUND:

MR. DEPUTY-SPEAKFR: Motion
moved :

“That & sum not exceeding
Bs. 7.53,290,000 he granted to  the
President out of the Consolidated
Fund of India 1o defray the charges
whirh will come in course of pay-
ment  during the year ending the
31st day of March, 1976 in respect of
‘Appropriation {o Accident Compen-
sation, Safety and Passenger Ameni:
ties Fund'.”

DEMAND NO 22— A¢croENT COMPENSA-

TION, SAFETY AND PASSENGER

AmeNtTIES FUnD:

MR. DEPUTY-SPEAKER: Motion
moved:

“That a sum not exceeding
Rs. 2,11,62,000 be granted to the
President out of the Consolidated
Fund of India to defray the charges
which will come In course of pay-
ment during the year ending the
31st day of March, 1976 in respect of
‘Aceident Cornpensation, Safety and
Passenger Amenities Fund'.”

SHRI THA KIRUTTINAN (Sivagan-
ja): T beg to move:

“That the demand under the Head
‘Raitway Board’® be reduced to
Re, 1.

1975-78

[Failure to abolish Railway Board
and to do away with top heavy
administration.(1)}

“That the demand under the Head
‘Railway Board” be reduced fto
Re. 1.

[Failure to form autonomous Zo-
nal Corporations in Railways.
¢3)]

‘Thatl the demand under the Head

‘Ratlway Board” bhe reduced to
Re. 1.7

[Failure to provide more powers
to the General Managers of
Zonal Railways so as to take
quick decisions.(3)]

“That the demand under the Head
‘Raillway Board® he reduced to
Re. 1.

[Failure to reduce the accumu-
lated powers of the Railway
Roard so as to tone up the rail-
way administration, (4)]

“That the demand under the Head
‘Radway Board" be scduced to
Re. 1.7

[Failure to reinstate all victimised
employees who participated in
the recent railway strike.(5)]

“Thatl the dermand under the Head
‘Raslway  Board® he reduced to
Re. 1.7

[Failure to withdraw all criminal
cases agnnst the railway em-
ployees in connection with re-
cent strike.(6)]

“That the demand under the Head
‘Railway Board" he reduced +to
Re. 1.7

| Failure to take back the casual
labourers who have bheen re-
trenched in the event of the
recent railway strike.(7)]

“That the demand under the Head
‘Railway Board’® be reduced to
Re. 1.

{Failure to concede the demands
put forth by the railway em-
ployees.(8)]

“That the demand under the Head

‘Railway Board’ be reduced 4o
Re. 1.”
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{Failure to honour the assurances
given to the Loco Running Staft
Association.(9)}

“That the demand under the Head

‘Railway Board® be reduced to
Re. 1.

{Failure to restore the cancelled
pasgsenger traing and normalise
the passenger traffic 1n Southern
Railway. (10)]

“That the demand under the Head
‘Rallway Board” be rteduced to
Re. 1.7

[Failure to allocate sufficient quan-
tity of coal to Southern Raflway
which resulted 1n maximum
cancellation of trains (11)}

“That the demand under the Head
.‘Rulway Board® be reduced to
Re. 17

[Failure to allot sufficient number
of wagons to load coal from coal
mines.(12)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 17

[Failure to have a coordinated
policy with Coal Mining Autho-
rity.(13)]

“That the demand under the Head

‘Railway Board’ be reduced to
Re. 1.

[Failure to construct more lines
and introduce more goods and

passenger traing to increage rail-

way revenues.(14)]

“That the demand under ihe Head
‘Railway Board’” be reduced to
Re. 17

[Fallure to spell out a prlicy of
rail-road-inland waterways and
coastal traffic coordination.(15)1

“That the demand under the Head
‘Railway Board’ be reduced to
RE- 1”

[Failure to introduce a policy to
provide more employment in
railways for unemployed youths.
(18)]

“That the demand under the Head

‘Railway Board’ be reduced to
Re 1”
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{Failure {0 provide emplomnent to
song and daughiers of the rail-
way employees.(17)]

“That the demand under the Head

‘Railway Board® be reduced to
Re L”

[Failure to give better treatment
to railway employees which
resulted in strained relationship
with employees - and the em-
ployer in the railways, (18)]

“That the demand under the Head
‘Ruilway Board’ be reduced to
Re 17

[Failure to recognise all organised
and registered unions in the
railways (19)]

“That the demand under the
Head ‘Railway Board’ be reduced t¢
Re. L”

[Failure to expand the production
units like I.C.F. ang Golder
Rock workshop in the railways
(20)]

“That the demand under the Head
‘Railway Board” be reduced to
Re. 1.

[Need to bring raillway employees
under the purview of Industrial
Disputes Act and the Payment
of Bonug Act.(21)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re 1.

[Failure to announce bonus
scheme for the Railway em-
ployees (22)}

“That the demand under the Head
‘Railway Board” be reduced to
Re, 17

{Failure to utilise the Deprecla-
tion Reserve Fund to reconstruct
the quarters and to replace the
rails, wagons, coaches, engines
and other materials. (28)]

“That the demand under the Hegd

‘Raillway Board’ be reduced to
Re, 10

[Failure to give bhest attemtion

to the rapid transport system fn
railways. (247
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“That the demand under the
gendl ‘Railway Board’ be reduced to
e »
{Fallure to implement sll recom-
mendations of Maiboy Comumission.
(25)]

“That the demand under the Head
':.auway Board’ be reduced to
e 1.7

[Failure to implement the re-
commendationg of the Railway
Convention Committee with regard
to the welfare of the railway em-
ployees.(26)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1Y

{Failure to introduce 40 hours
of work per week in the railways
ag accepted by LI.O. (27)]
“That the demand under the Head

‘Railway Board” be reduced to
Re. 1.”

[Failure to abolish luxury com-
partments and saloons in rail-
ways, (28)]

“That the demand under the Head
‘Miscellaneoug expenditure’ be re-
duced by Rs. 100,

[Falure to conduct survey for
any one of the new works in Tamil
Nadu.(29)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100.”

[Need to take up any one of new
construction works in the drought
affected areas so as to provide
employment to the public.(30)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100.”

[Need to conduct survey to
construet railway line from Aran-
thank! to Thondi and to Manama-
dural via Ilayangudi in Southern
Railway.(31)]

“That the demand under the Head
“Miscellaneous expéenditure’ be re-
duced by Rs. 1007

[Need to conduct survey to
copstruct railwey line from Aran-
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thanki to Thondi and to Tuticorin

viz Ramanathapuram in Southern

Railway.(32]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Ra. 100.”

[Need to conduct survey to cons-
truct rallway line from Manama-
durai to Tuticorin via Kamuthi in
Southern Railway.(33)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100.

[Need to conduct survey to cons-
truct railway line from Dindigul
to Kara kudi via Tiruppathur in
Southern Railway.(34)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100.”

[Need to provide foot over
bridge in Podanur of Southern
Railway.(35)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100"

[Need to provide foot over-
bridge to connect railway colony
and junction area in Trichy of
Southern Rafilway. (36)]

‘ That the demand under the ITead
‘Miscellaneous expenditure’ be re-
duced by Rs. 100"

[Need to provide more facllities
in Virudhunagar marshalling yard

of Southern Railway. (37)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-~
duced by Rs. 100.”

[Need to provide B.T. roads to
all raillway junctions and station
in Southern Railway.(38)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100.”

[Need to provide platform phed
in Ramanathapuram  Railway
station in Southern Railway.(38)]
“That the demand under the Head

‘Migcellaneous expenditure’ he re-
duced by Rs. 100."”
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[Failure to expedite the engi-
neering survey works for doubling
the line between Itarsi and Nagpur
and from Nagpur to Madras.(40)]

“That the demand under the llcad
‘Miscellaneous expendifure’ be re-
duced by.Rs. 100.”

{Need to conduct survey to
construct railway line from Madu-
rai to Ernakulam in Southern
Rallway. (41)]

“That the demand under the Head
‘Miscellaneous expenditure’ be re-
duced by Rs. 100.”

[Failure to construct gver-bridge
near Manamadurai for newly
formed bye pass road on N.H. 49
in Southerh Railway.(42)]

“That the demand under the liead
‘Miscellaneous expenditure’ be re-
duced by Ra. 100.”

[Need to construct rest house
and tifin shed in Basin Bridge
yard in Southern Railway. (43)]

“That the demand under the Head
*Miscellaneous expenditure’ be re-
duced by Rs. 100"

[Need to provide protected
water supply in Basin Bridge yard
in Southern Railway. (44)]

“That the demand under the Head
‘Miscellaneous expenditure’ be reduc-
ed by Rs, 100"

[Need to provide washing pits
with sanitary condition in Basin
Bridge yard and TXR department
in Trichy junction of Southern
Railway.(45)}

*“That the demand under the Head
‘Miscellaneous expenditure’ be reduc-
ed by Rs. 100.”

[Need to provide drinking water
facilities in Podanur railway
colony and raflway station in
Southern Railway.(46)]

“That the demand under the head
‘Railway Roard’” be reduced to
Re. 1"

[Need to wi’:hara'vf £raight rate

imposed on foodgrains. (47,]

“That the demand under the head
;?&ilww Board’ be reduced to
e 1",

[Failure to formulate a gound
financial policy for Railways, (48)]

“That the demand under the head
‘Construction of New Lines—Capita}
and Depreciation Reserve Fund' be
reduced by Rs. 100",

[Failure to take up the con-
version into broad gauge line
between  Karur-Dindigui-Madu-
raj, Maniyachi to Tuticorin and
to Tirunelveli in Southern Rail-
way. (49)]

“That the demand under the head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced by Rs. 100".

[Failure to take up the conver-
sion into broad gauge line bet-
ween Madrag and Dindigu] in
Southern Railway. (50))]

“That the demand under the head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ bhe
reduced by Rs. 100”.

[Failure to construct double
ling between Madras and Madurei
and to Tuticorin and Tirunelvel
in Southern Railway. (51)]

“That the demand under the head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund' he
reduced by Rs, 100”.

[Failure to take up electrifica-
tion work between Villupuram
and Maduraj in Southern Rail-
way, (52)]

“That the demand under the head
‘Cor struction of New Lines—Capital
ang Depreciation Reserve Fund’' be
reduced by Rs. 100”.

[Failure to speed up Madras-
Gudur and Gudur-Vijayawada
electrification work in Southern
and S. C. Rallway. (83)]

“That the demand under the head
‘Construction of New Lines—Capital
and Depreciation Reserve Fynd’ be
reduced by Rs. 100",
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[Failure to take up Madras-
Arkonam electrification work in
Southern Railway. (54)]

“That the demand under the head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund' be
reduced by Rs. 100",

[Frilure to speed up and com-
plete the electrification work of
Madras-Tiruvallur line though
the work was inaugurated by the
Chiet Minister of Tamil Nadu
long ago, (55)).

“That the demand under the head
‘Construction of New Lines—Capita]
and Depreciation Reserve Fund’ be
reduced by Rs. 100”.

[Failure to construct a new
line between Chinpna Salem and
Chingleput in Southern Railway
though the lands were acquired
for the purpose long ago. (56)]

“That the demand under the head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’' be
reduced by Rs. 100”.

[Failure to construct a new line
between Thanjavur and  Pattu-
kottai in Seuthern Railway
though the lands were acquired
for the purpose long ago, (57)]
“That the demand under the Head

Railway Board® be reduced to
Re. 1.”

[Closure of Safdarjung Level
Crossing (5-A), putting thousands
of school going children, pedes-
trians, cyclists, scooterists and car
owners to uniold hardships result-
ing in avoidable waste of petrol
and unauthorised crossing of rail-
way track at various points (555)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

{Closure of Safdarjung Level
Crossing (5-A), putting thousands
of school going children, pedes-
trians, cyclists, scooterists and car
owners {0 untold hardships, result-
ing in avoldable waste in petrol
and unauthorised crossing of rail-
way track et various points (558)}
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“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Closure of Subramaniapuram,
Madurai level crossing N,Ji, 7 in
Southern Railway putting hardship
to thousands of school gomng child~
ren, pedestrians, cyclists and scoo-
terists.(559)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Need to put a gate at least for
pedestrians in the closed Subra-
maniapuram level crossing, Madu-
rai on NNH 7 in Southern Rallway
so as to reduce the hardships of
residents in that area.(560)]

SHRI C. K. CHANDRAPPAN (Telli-

cherry): I beg to move;

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.

[Failure in abolishing the Rall.
way Board. (53)]

“That the demand under the Head
‘Railway Board’” be reduced to
Re. 1.”

[Policy of keeping Railway
Board as a parallel power centre
which often defies the authority of
the Ministry.(59)]

“That the demand under the Head
‘Railway Board' be reduced to
Re. 1.”

[Policy in keeping Railway
Board as an authoritarfan and
Bureaucratic set up.(60)]

“That the demand under the Head
‘Railway Board be reduced to
Re. 1.”

[Policy of allowing the Railway
Board to function without sny
accountability to Parliament. (81)]
“Tha{ the demand under the Head

‘Railway Board’ be reducedq to
Re. 1.

[Anti-labour policy of the Rafl-

way Board. (62)]

“That the demand under the Head
‘Railway Board’ be reduced to Re. 1.”
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{Policy pursued by the Raflway
Poard which resulted in large scale
victimisation of workers. (63)]

“*That the demand under the Head
‘Railway Board’ be reduced to
Re, 1¥

[Approach of the Rallway Board
towards backward areas in matters
of railway development.(64)]

“That the demand under the Head
‘Rajlway Board’ be reduced to
Re. 1"

[Large concessions given to big
business houses in freight charges
(65)3
“That the demand under the Hcad

‘Rajlway _ Board’ be reduced by
Rs. 100.”

[Failure to provide {food at
cheaper rates to passengers in
trains and at stations.(66)}

“That the demand under the Head
‘Railway Board’ be reduced hy
Rs. 100.”

[Failure in providing jot secu-
rities to the employees of the
departmental catering establish-
ments.(67)]

“That the demand under the Head
Rajlway Board be reduced by
Rs. 100"

[Failure in ensuring the punc-

tuality of the railways. (68)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure of the railways to pro-
tect \the railway properties. (69)]
“That the demand under the Head

Railway Board’ be reduced by
Rs. 100.”

[Failure to check the ticketless

travelling.(70))

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure to ensure the safety of

passengers from thefts snd rob-
bery, (71)]
“That the demand under the Head

‘Railway Board’ be peduced by
Ra 100"
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{Fallure in ceeating healthy
labour relations in railways. (72)]

“That the demand under the Head
‘Railway Board’ be peduced by
Rs. 100.”

[Failure to withdraw the cases
against the workers who took part
in the recent reflway strike.
(73)1

“That the demand under the Head
‘Railway Board’ be geduced by
Rs. 100.”

[Failure to take back all the
suspended raslway workers who
were victimised for their partici-
pation in recent railway strike.
(14}

“That the demand under the Iead
‘Raillway Board’ be reduced by
Rs. 100.”

[Failure fo keep the interest of
the backward regions 1 mind
while railway development is
planned (75)]

“That the demand under the Head
‘Railway Board” be peduced by
Rs. 100.”

[Failure in providing better
facilities for the second class
passengers (76)]

“That the demand under the Head
‘Railway Board' be yeduced by
Rs. 100.”

[Failure 1 providing adeguate
facilities for the second class
passengers at railway stations for
their rest and other necessities.
(Vi)

“That the demand under the Head

TRailway Board” be reduced by
Rs. 100.”

{Failure to provide sufficient
medical, educational and recrea-
tional facilities for raflway em-
ployees and their dependents.(78)]

“That the demand under the Head

‘Reilway Board” be reduced by
Rs. 100.”

{Failure in stopping the beggers
harassing the passengers.(79)}
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“That the demand under the Head
‘Railway Board' be reduced by
Rs. 100.”

{Failure to stop the wagon brea-
kerg tampering with the goods
and Jooting it. (80))}

“That the demand under the Head
Railway Board’ be reduced by
Rs. 100"

[Failure in stopping the pilfer-
age of goods booked by railways.
(81)}

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure in speeding up more

Express and Mail Trains.(82Y]

*“That the demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Failure in finding a solution to
the so called wagon shortage,

(83)1

“That the demand under the Head
‘Railway Board’ be yreduced by
Rs. 100.”

[Failure of the railways to deal
with the businessmen and indus-
trialists who are using railway
wagons a8 cheaper godowns.
€84)]

“That the demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Failure in providing sufficient
wagons to move coal to vital in-
dustries including steel mills.
(85)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100

[Large scale stoppage of local
traing in the name of coal short-
age.(86)]

“That the demand under the Head
‘Miscellaneous Expenditure’ be re-
duced by Rs, 100"

[Failure to survey the proposed
line between Xayamkulam and

Punsloor in Kerala. (87)]

D. G. (‘mm.), a8s
1978-70
“That the demand under the Head
‘Miscellaneous Expenditure’ be re-
duced by Rs. 100,”

[Failure in surveying a new line

connecting Kottayam and Madural

via Saharimalai, the favour pil-
grim centre in Kerala.(88)]

“That the demand under the Head
‘Miscellanecus Expenditure’ be re-
duced by Rs. 100,

[Failure to adopt a new ap-
proach in tune with the present
needs of the nation with regard to
matters relating to the economic
feasibility of constructing a new
railway line.(89)]

SHRI S. A. MURUGANANTHAM
(Tirunelveli): I beg to move:

“That the demand under the Head
‘Railway Board’ be reduceq to
Re. 1.

[Failure to re-instate railway
workers victimised for participa-
tion in freedom struggle during
British days.(102)]

“That the demand under the Head
‘Ratlway Board' be reduced to
Re. 1.”

{Failure to expand railway
wagon building workshops and
open new workshops for wagon
building to meet the reguirement
of the country.(103)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.”

[Need to translate tne Establish-
ment Code and all other codes in
all regional languages, (104)]

“That the demand under the Head
‘Raillway Board’ be reduced 1o
Re. 1"

[Need to review the cases of
discharged workers under gectiop
3 of HSILR. and section 148 of
Railway Code.(105)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.”
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[Delay in providing accommo-
dation for functioning of R.M.S. in
Tiruvarur Junction and Tirunel-
veli Junction in Southern Ralil-
way, (108)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.”

[Failure to formulate a plan for
construction of new ra:lway lines
particularly in backward regions
like Ramnad Distt. in Tamil
Nadu. (107)]

“That the demand under the Head
‘Railway Board” be reduced to
Re 1.7

[Failure to take steps to check
the wide-spread corruption in al-
lotting wagons.(108)]

“That the demand under the Head
‘Railway Board’ be reducedq to
Re 1.

[Failure to stop the use of Terri-
torial Army in Railways for break-
ing strikes.(109)]

“That the demand under the Head
‘Rail'way Board' be reduced to
Re 1.

[Failure to allot and provide
regular and adequate wagon
quota for salt movement from
Vedaraanyan and Tuticorin and
Arumuganeri in Southern Rail-
way. (110)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.”

[Failure to consider payment of
ex-gratia pension to railway em-
ployees retired prior to 1954 who
hag not opted for pension. (111)]

“That the demand under the Head
‘Raillway Board® be reduced to
Re‘ ].IV

[Need to give another oppor-
tunity to the workers for opting
pengion scheme.(112)]

“That the demand under the Head
‘Miscellaneocus Expenditure’ be re-
duced by Rs. 100.”
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[Need to conduct survey for
the construction of a new rallway
line between Manamadurali and
Tuticorin via Mudukalathur and
Vilathikulam.(126)1

“That the demand under the Head
‘Miscellaneous Expenditure’ be re-
duceq by Rs. 100.”

[Need to conduct survey for the
extension and construction of a
new line from Spick Nagar fo
Arumugeneri via Palayakail, Mu-
kkni and Authurin Southern Rail-
way.(127)]

“That the demand under the Head
‘Miscellaneous Expenditure’ he re-
duced by Rs. 100.”

[Need to conductsurvey for the
construction of a new railway line
hetween Karaikudi and Dindugal
in Southern Railway, (128)]

“That the demand under the Head
‘Miscellaneous Expenditure' be re-
duceq by Rs. 100.”

[Failure to conduct survey to
construct a new railway line from
Arantagi to Tuticorin vie Thondi
and Ramanathapuram in Southern
Railway.(129)]

“That the demand under the Tiead
‘Ordinary Working Expenses—opera-
tion other than staff and fuel’ be
reduced by Rs 100.”

[Need to introduce passenger
trains between Tuticorin and Spick
Nagar v harbour project in
Southern Railway.(130)]

“That the demand under the Head
‘Ordinary Working Expenses—opera-
tion other than staff and fuel’ be
reduced by Rs 100.”

[Inconvenience caused to the
public due to suspeusion of trains
in branch lines in Tamil Nadu
under the pretext of coal shortage.
(131)]

“That the demand under the Head
‘Ordinary Working FExpenses—opera-«
tion other than staff and fuel’ be
reduced by Rs. 100.”
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[Need to restore all passenger
trains between Mayoram Junction
and Tranquebar, Peralam and
Karaikal, Mayuram Junction and
Karaikidi, Thiruthuraipoondi Jun-
tion and Point Calimere, Than-
javur and Nagore.(132)]

“That the demand under the Head
Construction of New Lines—Capital
and Depreciation Reserve Fund be
reduced by Rs. 100.”

[Need to take up the construc-
tion ot new railway line between
Thanjavur Junction and Pattak-
kottai in Southern Railway.
(183)]

“That the demand under the Head
Construction of New Lines—Capital
and Depreciation Reserve Fund be
reduced by Rs, 100.”

[Failure to construct a new
broad-gauge line from Tuticorin
vie Salem, Dmdigul and Karur
and Namakkal in Southern Rail-
way. (134)]

*“That the demand under the Head
Construction of New Lines—Capital
and Depreciation Reserve Fund be
reduced by Rs. 100.”

[Need to construct a new broad-
gauge line from Tnchinopolly to
Tuticorin 1in  Southern Rallway.
(135)]

“That the demand under the Head
Construction of New Lines—Capital
anq Depreciation Reserve Fund be
reduced by Rs, 100.”

[Need to conduct survey for the
construction of a new 1ailway line
to link Mannargudi and Tiruthu-
raipoondi Junctions in Southern
Railway.(136)]

“That the demand under the Head
Open Line Works—Capital, Depre-
ciation Reserve Fund gnd Develop-
ment Fund be reduced by Rs.
100"

{Need to avoid delay in taking
up the work of the proposed road
overbridge near Vadavar station
in Mayuram-Thanjavur section in

Southern Railway. (137)])

1975-78

“That the demand under the Head
Open Line Works—Capital, Depre-
ciation, Reserve Fung and Develop-
ment Fund be reduced by Rs. 100"

[Delay in taking up the work of
strengthening the railway track
and renewing the line with
60 Lbs, rails between Mannargudi
and Midamangalam junctiong in
Southern Railway to facilitate
goods traffic.(138))

“That the demand under the Head
Open Line Works, Capital, Depre-
ciation Reserve fund and Develop-
ment Fund be reduced by Rs. 100.”

[Delay in taking up the work of
proposed road over-bridges near
Nidamangalam, Koradacheri and
Tiruvarur Junctions (Nagapatti-
nam Coimbatore-Cuddalore Stule
Highways Road) un Southern Rail-
way.(139)]

“That the demand under the llead
Open Line Works—Capital, Depre-
ciation Reserve Fund gnd Develop-
ment Fund be reduced by Rs, 100"

[Need to open necessary level
crossings in Southern railway to
connect village roads with mam
roads particularly in Thanjavur
District. (140)]

“That the demand under the Head
Open Line Works—Capital, Depre-
ciation Reserve Fund and Develop-
ment Fund be reduced by Rs. 100.”

|Deiay in electrification scheme
between Madias and Vijayawada.

(141)]

“That the demand under the Head
Open Line Works—Capital, Depre-
ciation Reserve Fund ang Develop-
ment Fund be reduced by Rs. 100,”

[Need to construct electric trac-
tion between Madras and Thiru-

vallur in Southern Railway.
(142)]

“That the demand under ihe Head
Open Line Works—Capital, Depre-
ciation Reserve Fund and Develop-
ment Fund be reduced by Rs. 100."

[Need to extend electrification
upto Trichinopolly Junction from

Villupuram Junction via Chord
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and main lines lines in Southern
Railway. (148)]

~That the demand under the heao
Open Line Works-Capital, Deprecia-
tion Reserve Fund and Development
Fund be reduced by Rs. 100.”

[Need for doubling the railwsy
track from Madras Tgmore to
Trichinopolly Junction in Southern
Railway. (144)]

SHRI RAMAVATAR SHASTRI
(Patna): I beg to move:

“That the Demand under the Head
‘Railway Board’ be reduced to
Re. 1."

[Failure to abolish the Railway
Board. (165)]

“That the Demand under the Iead
‘Railway Board’ be reduced to
Re. 1.

[Need to abolish the Raillway
Board immediately in view of its
inefficiency and anti-labour policy.
{166)1

“That the Demand under the Ilead
‘Railway Board’ be reduced 1o
Re. 1.”

[Failure in checking corruption,
thefts and inefficiency prevalent
in the railways. (167)]

“That the Demand under the Head
‘Railway Board' be reduced to
Re. 1."”

[Failure to check the losses in
Railways. (168)]

“That the Demand under tne Head
‘Railway Board" be reduced to
Re. 1.

[Failure to give recognition to
the All India Railway Employees

Confederation. (169)]

“That the Demand under the Head
‘Railway Board" be reduced to
Re. 1.

[Failure to fix need based mini-
mum wages for the railway wor-

kers. (170)]

“That the Demangd under the Head
;‘Raﬂway Board' be reduced to
e. 1.”

{Failure to accept and imple-
ment the six-point demands of the
railway workers. (171)}

“That the Demand under the Head
‘Ratlway Board’ be reduced to
Re. 1"

[Policy of discrimination follow-
ed in reinstating the railway wor-
kers who were punished. (172)]

“That the Demand under the Head
‘Railway Board" be reduced to
Re' 1.“

[Failure to evolve a single union
of Railway workers.(173)]

“That the Demand under the Head
‘Rajlway Board be reduced to
Re. 1.

[Fallure to accord recognition
to the Indian Railway Workers
Federation, (174)]

“That the Demand under the Iiead
‘Railway Board' be reduceq to
Re‘ l-'l

[Failure to nationalise the
Fatoha—1Islampur and Arrah—
Sahasram Light Railway. (175)]

“That the Demand under the Iiead
‘Rajlway Board’ be reduced to
Re. 1.7

[Need to immediately construct
a railway line on the river Ganga
at Patna, (178)]
“That the Demand under {he liead
‘Railway Board’ be reduced to
Re. 1.7

[Failure to converting of the
metre gauge lines into broad gauge
lines.(177)]

That the demand under the Head
Railway Board be reduceq to Re. 1,”

[Failure to lay railway lines in
the country as per reguirements.
(178)]

“That the Demand under the Head
‘Railway Board” be reduced to
Re. 1.”
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[Failure of the Railway Board
to save the life of the Railway
Minister, Shri Lalit Narayan
Mishra. (178)]

“That the Demand, under the Head
‘Railway Board’ be reduced to
Re. 1.”

[Failure of the Railway Board
in reinstating the railway workers
punished in connection with the
railway strike of May last and in
withdrawing t{he cases against
them. (180)]

“That the Demand under the Head
‘Railway Board’ be reduced to
Re. 1.”

[Failure to check bhlack market-

ing in railway tickets. (181)]

That the demand under the Head
Railway Board be reduceq to Re. 1.”

[Shortage of forms and sta-
tionery 1n railway departments.

(182).]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.7

[Failure to ensure punctual

running of railway trains. (183)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.7

[Failure to find any solution te
the difficulties faced by the

travelling public. (184)]

“That the demand under the Heud
‘Railway Board’ be reduced to
Re. 1.7

[Failure to check over-crowding
in railway trains. (185)]
“That the demand under the Head
‘Railway Board® be reduced to
Re. 1.

[Anti~-labour  policy of the
Government, (186)]

“That the demand under the Head
‘Railway Board® be reduced to
Re‘ 1."

[Need to abolish the first and
gir-conditioned dlasses and tp
have only one class wiz. the

1975-76
Second class im the railways.
(187))

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.7

[Need to continue the system ot
dining cars in the railway trains
and to provide for this system
for the convenience of passengers
in those trains also where it
does not exist. (188)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.”

[Failure to acquire the railway
lines operated by M/s. Martin

Burn Ltd. (189)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.

[Lack of facilities for II class
passengers. (190)]

“That the dernand under the Head
‘Railway Board’ be reduced to
Re. 1.

[Failure to stop wasteful ex-
penditure. (191)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.

[Lack of sanitation, electricity
and drinking water in the trains.
(192)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.

[Failure to run the railway
canteens departmentally. (183))
“That the demand under the Head

Railway Board be reduceq to Re, 1.”

{Failure to change the bureau-
cratic set-up of the ‘Rmilway
Board’. (194)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure to recognise Indian
Railway Loco Mechanical Staff
Asgociation.  (205)3
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“That the demand under the Head
‘Railway Board” be reduced by
Rs, 100.”

[Failure to recognise All India

Station Masters’ Association,

(208)

“That the demand under the Head
‘Railway Board’ be reduced hy
Rs. 100.”

[Failure to recognise All India
Loco Running Staff Association.
(207)1

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Failure to recognize All India
Railway Commercial Clerks
Association.  (208)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 1007

[Failure to recognise Indian
Railway Ticket Checking Staff
Association.  (209) ]

“That the demand under the Head
" lv. iy Board® be reduced by
Hs, 100.”

{Failure to recognise All India

Railway Ministerial Staff Asso-

ciation.  (210)]

“That the demand under the Head
Railway Board" be reduced by
Rs 1007

[Fajlure to treat railway
workers as industrial workers and
to give them the bencfits avail-
able to industrial workers. (211)]

“That the demand under the Head
‘Railway Board” be reduced b
Rs, 100.°

{Failure to recognise Northern
Railway Workers Union as the
representative body of the railway
employees. (212))

“That the demand under the Head

‘Railway Board’ be peduced by

s, 100.”

[Failure to recognise Southern
Railway Workers Union, (213)3

“That the demand under the, Head
Railway Board® be reduced by
Rs, 100.”

[Failure to recognise N.F.
Railway Majdoor Union, (214)}

“That the demand under the Head
'Railway Board’ be reduced by
Rs. 100." .

[Failure to recognise Easter
Railway Workers Union. (215)7

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure to recognise N.F.
Raflway Workers Union. (216)]

“That the demand under the Head
‘Railw sy Board” be reduced by
Rs. 100

[Failure to recognice Indian
Raillway Signal and Telecom-
munication Staff Association
(217)]

“That the demand under the Head
‘Railwav Board” be reduced by
Rs. 100.”

[Failure to recognise All India
Guard Council, (218)1

“That the demand under the Head
‘Railway Board’” be reduced by
Rs. 100

[Failure to recognise All India
Trains Clerks Association. (219)]

“That the demand under the Head
‘Railwav Board’ bhe reduced by
Rs. 100"

[Failure to recogmise All India
Railway Accounts Employees
Association. (220)1

“That the demand under the Head
*Railway DBoard® be reduced by
Rs. 100

fFailure to recognise A1l India
Carriage and Wagon Staff Coun-
cil.  (221)1
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“That the demand under the Head
‘Railway Board' be reduced by
Rs. 100,

[Failure to recognise All India
Railway Class IV Staff Associa-
tion. (222)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

|Failure to organise All India
Train Controllers’ Association.
(223))]

“That the demand under the Head
‘Ratlway Board' be reduced by
Rs, 100.”

[Failure Lo recognise All India
Railway Stenograpers Assucia-
tion. (224) ]

“That the demand under the Head
‘Railway Hoard’ be 1reduced by
Rs. 100.°

[Failure to recognise All India
Railway Drawing Staff Associa-
tron.  ((225)]

“That the demand under the Head
‘Railway Board” be reduced by
Ks. 100,

{Failure 10 have necgotiations
with the unrecognised Unions for
th  settlement of the demands of
the ruilway employees. (226) ]

“unnt the demand under the Head
‘Ra:vay Board” be reduced by
Rs. 1wa”

{Failure to run the railway
under & Corporation as in other
Governm.-ut industries. (227) ]

“That the demand under the Head
jRailway Board'" be reduced by
Rs, 100.”

|[Fallure to establish a =zonal
Railway Headquarter in Bihar.
(228) 1

1975-76

“That the demand under the Head
Ordinary Working Expenses Ad-.
ministration be reduced by Rs. 100.”

[Refusal to accept the prineiple
of granting project allowance to
railway employees. (519)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

{Need to introduce the policy
of jssuing uniforms to all the
railway employecs. (520) )

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Failure in granting pay, incre-
ments and other benefits for the
period of 33 days to the railway
employees of (Gadhara and
Barauni for participating in the
railway strike of 1971. (521)]

“That the demand under the Head
Ordinary Working Expenses Ad-
munistration be reduced by Rs. 100.”

[Failure in making payment of
salanies for the perivd of their
suspension  to  those railway
employees ot Gudhara and
Barauni Railways who were
suspended during the 33 days’
railway strike in 1971. (522)]

“That the demand under the Head
Ordinary Working Expenses Ad-
mimstration be reduced by Rs. 100.”

|Failure in taking back the
cases of those employeeg of
Gadhara and Barauni Railways
who parlicipated in the 83 days’
railway strike of 1971. (523)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

|Failure in providing protec~
tions tu the life of ticket checking
staff during their duty hours.
(524)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”
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[Need to issue winter and
summer uniforms to all the
Carriage, Signal, Yard and Crane
employees in railways. (525) ]

“That the demand ynder the Head
Ordinary Working Expenses Ad.
ministration be reduced by Rs. 100.”

[Need to fix the duty hours for
‘Khalasies’” to make them com-
petent for Trade Test. (526) 3

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Failure in fixing eight hour
duty for the running staff in
Indian Railways. (527)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Failure in fixing eight hour
duty for the watchmen in the
Indian Railways. (528)]

“That the demand under the Head
Ordinary Working Expenses Ad-
wiinistration be reduced by Rs. 100.”

[Failure in regularising the
gervices of casual employees in
Indian Railways. (529)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Failure in regularising the sub-
stitute employees inspite of their
bhaving put in many years of
sefvice. (580)}

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Need to take most stringent
diseiplinary action against the
corrupt railway officers and their
dismissal from the service. (531)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduceq by Rs, 100.”

[Need to take effective steps w
make the railway employess «on-
scious of their rights and duties
(532)3

“That the demand under the Head
Ordinary Working Expenges Ad-
ministration be reduced by Rs. 100.”

[Need to increase the pension
of the retired railway employees
(533)1 .

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Irregularity and undue delay
in the matter of payment of pen-
sion to retired railway employees
(534) 3

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Failure to make such workers
permanent who have been work-
ing under the contractors for
years together for loading and
unloading coal. (585)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduceq by Rs. 100.”

[Failure to provide medical
facilities to casual and substitute
employees  (536)]

“That the demand under the Head
Ordinary Woerking Expenses Ad-
ministration be reduced by Rs. 100.”

[Bribery and eorruption ram-
pant in railway in the maiter of
recruitment. (§37)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Failure to restore the cut
affected in respect of the uniform
of railway employees after the
Chinese invasion. (538)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”
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[Failure in setting up railway
service commission at Patna or
Danapur. (539) ]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

{Failure in introducing wholly
departmental catering arrange-
ments in railways, (540)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduceq by Rs. 100.”

[Failure in providing adequate
residential  accommodation  to
railway employees. (541)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministratiop be reduced by Rs. 100.”

|Failure in providing Running
Room to the Travelling Ticket
Examners. (542)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

|Faulty system of fixing the pay
scales of railway employees and
of transferring them. (543)}

“That the demand under the Head
Ordinary Working Expenses Ad.-
ministrafion be reduceq by Rs. 100.”

{Failure of the General
Managers and other officers of
the Indian Railways to issue
orders to receive memorandum
from the unrecognised Unions and
Associationg and to negotiate with
their representdtives, (544)]

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Need to abolish air-conditioned
class and first elass in railways in
order to meke more space avail-
able to the second class passen-
gers. (545)]

b. G {Rlys),
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“That the demand under the Head
Ordinary Working Expenses Ad.
ministration be reduced by Rs. 100.”

[Need to do away with the
present system of contract for
loading and unloading the
luggage and parcels and to
arrange regular labour for this
purpose. (546)]

“That the demand under the Head
Qudirary  Working Expenses Ad-
munistration be reduced by Rs. 100.”

[Neeq to abolish vontract
system of work in railways and
to introduce departmental system
of repairs and construetion work.
(547)

“That the demand under the Head
Ordinary Working Expenses Ad-
ministration be reduced by Rs. 100.”

[Need to adopt proper and im-
partial procedures in the matter
of wppointment of class IV
employees in railways so that
improper recruitment is checked.
(548)]

“That the demand under the Head
‘Raillway DBoard> be reduced to
Re. 1,”

[Need to end the policy of
diarchy in the railways by ap-
pointing railway Minister ag the
Chairman of the new set up after
the abolition of the ‘Railway
Board’, (599)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. LY

[Need to reduce the railway
fares for increasing the earnings
of the railways by passengers
traffic.  (600)]



209 D. G. (Rigs), 1978-76 MARCH 17, 1976 L. G. (Riys), 1978-%8 300

“That the demand under the
Head ‘Construction of new lines—
¢capital and depreciation  reserve
fund' be reduced by Rs. 100.”

[Need to construct 4 road over-
bridge at Mithapur in Patna for
solving the problems of bottie-
neck of passersby. (609)]

“That the demand under the
Head ‘Construction of new lines—
capital and depreciation reserve
fund’ be reduced by Rs. 100,

[Need to construct 5 roag over-
bridge at Rajendra Nagar
Patna, (610)]

“That the demand under the Head
‘Construction ot new lnes—capital
and depreciation reserve tund be
reduced by Rs. 100.”

[Need to construcy a new rail-
way overbridge at Bihta stauon
of the Eastern Railway, (611)]

“That the demand under the
Head ‘Construction of new lmes—
capital and depreciation  reserve
fund’ be reduced by Rs. 100.”

[Need to construct gheds at
Sadisopur, Neora, Gulzarbagh and
Bankaghat stationg of the %ast-
ern Railway. (612)]

“That the demand under the
Head ‘Construction of new lnes—
capital and depreciation reserve
fund’ be reduced by Rs. 100"

[Need to lay new railway line
from Bihta to Aurangabad and
Daltonganj via Bikram-Paligang-
Arwal. (613)]

“That the demand under the
Head ‘Construction of new lines—
capital and depreciation reserve
fund’ be reduced by Rs. 100.”

{Need for raming the platforms
at Bankaghat, Phulwari Sharif,
Neora, Sadisopur stationg on the

maijn line of Eastern Railway.
(614)]

“That the demand wunder the
Heag ‘Construction of new lines—
capital and depreciation reserve
tund’ be reduced by Rs. 100"

[Need for constructing a new
goods shed at Bihta gn Eastera
Raitway. (615)]

“That the demand under the
Head ‘Counstruction of new lines—
capital and depreciation reserve
fund’ be reduced by Rs, 100.”

{Need to construct a yretiring
room at Bihta station on the East-
ern Railway. (616)}

“That the demand under the
Head ‘Construction of new lines—
capital and depreciation Treserve
iund’ bc reduced by Rs. 100"

{Need to construct g retiring
room at Danapur station which
18 the divisional Headquarter,
(617)]

“That the demand under the
Head ‘Construction of new lines—
capital and depreciation reserve
iund’ be reduced by Rs. 100.”

{Failure in widening the exist~
mg foot over-bridge at Danapur
station in order to cope with the
rush of the passengers and uther
passersby. (618)]

“That the demand under the
Head ‘Ordinary Working Expenses
Staft Welfare’ be reduced by
Rs, 100.”

{Failure in providing sufficient
and costly medicines and other
medical facilities to class III and
iV railway employees. (632)]

“That the demand under the
Head ‘Ordinary Working Expenses
Staff Welfare’ be reduced by Rs.
xoo')l

[Unsatisfactory arrangement of
canteens for railway employees,
(633)1
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“That the demand under the
Head ‘Ordinary Working Expenses—
Staff Welfare’ be reduced by Es,
100.”

{Shortage of medicines in rafl-
way hospitals. (644)]

“That the demand under the
Head ‘Ordinary Working Expenses—
Staff Welfare’ be reduced by Rs.
100.”

[Rampant corruption in railway
hospitals (845)1

“That the demand under the
Head ‘Ordinary Working Expenses—
Staff Welfare’ be reduced by Rs.
100.”

[Failure to check corruption
and bungling in railway hospital,
Dhanbad. (646)1

“That the demand under the
Head ‘Ordinary Working Expenses—
Staft Welfare’ be reduced by Rs.
100.”

[Failure to check thefts of me-
dicines in railway hospitals.
(6471

“That the demand under the
Head ‘Ordinarv Working Expenses—
Staff Welfare’ be reduced by Rs.
100.”

[Unsatisfactory  arrangements
of treatment for railway oem-
ployees, (648)]

“That the demand under the
Head ‘Ordinary Working Expenses—
Staff Welfare’ be reduced by Rs.
100.”

[Need to provide medical faci-
lities for all the family members
of railway employees. (649)]

“That the demand under the
Head ‘Construction of New Lines—
Capital and Depreciation reserve
fund’ be reduced by Rx. 1007

[Need to expedite the imple-
mentation programme for the ex-
pansion of the Patna Junction
station in Eastern Railway. (650)]

1975-76

“That the demand wunder the
Head ‘Construction of New Lines—
Capital and Depreciation reserve
fund’ be reduced by Rs. 100.”

[Need to change the name of
the Patna Junction gtation &8
Patliputra station, (651)}

“That the demand under the
Head ‘Construction of New Lines—
Capital and Depreciation reserve
fund’ be reduced by Rs. 100.”

[Failure to double Patna-Gaya
line for easing heavy rush of
passengerd and avoid bottleneck
of traffic. (652)]

“That the demand under the
Head ‘Construction of new lines—
Capital and Depreciation reserve
tund’ be reduceg by Rs. 100"

{Failure to provide sheds at
Parsa Bazar, Nadwan. Pothahi,
Nadaul stations on Patna-Gaya
line of Eastern Railway. (653)]

“That the demand under the
Head ‘Construetion of New lines—
Capital and Depreciation rveserve
fund’ be reduced by Rs. 100"

[Need to drop the idea of dis-
handing  Patna  transhipment
Ghat ~ituateq at Maroofganj in
Patna City in' the interest of the
business communities and the
thousands of workers working
there. (854)]

“That the demand under the
Head ‘Construction of New lines—
Capital and Depreciation reserve
fund” be reduced by Rs. 160.”

[Need to expand the Patna
Ghat at Maroofganj for augment-
ing Gavernment earnings, (655)]

“That the demand under the Head
‘Construction of new lines—Capital
and Depreciation Reserve Fund’® be
reduced by Rs, 100

[Failure to implement the deci-
sion of the Government to change
the name of Patna city station on
the Eastern Railway as Patna
Saheb gtation. (656)]
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“That the demand under the head
‘Construction of New lines-Capital
and Depreciation Reserve Fund’ be
reduced by Rs. 100

[Failupe to reduce the charges of
railway waiting rooms. (851

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to supply coal to diffe-
rent Zones of Railways according
to rules. (725)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100

[Failure to stop theft and
wastage of coal on Railways.
(726)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100

[Need to open a booking office
in the south of Patna for the con-
venience of passengers coming
from southern ares of Patna.
(7211

«“That the demand under the head
‘Railway Board' be reduced by
Rs. 100.”

[Need to Egwve travelling con-
cessions to the members of Akhil
Bhartiya Adhyapak Sangh, cul-
tural and friendship societies such
as Akhil Bhartiya Jana Natya
Sangh and ISCUS, (728)]

“That the demand under the head
‘Railway Board be reduced by
Rs, 100.”

[Need to introduce a train from
Patna to Ranchi and back during
day time also. (729)]

“That the demand under the head
‘Railway Board’' be reduced by
Rs. 100.”

[Need to introduce a train from
Patna to Tatanagar and back
during day time also. (730)]

“That the demand under the head
‘Raﬁv;ay Board’ be reduced by
Rs, 100.”

) [Failure lo declare ticket check-
ing staff as running staff on the
Indian Railways. (731)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to lift the ban on re-
cruitment of Class III employees
on Indian Railways. (732)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to lift the ban on re-
cruitment of staff in Indian Rail-
way workshops. (733)1

“That the demand under the head
‘Railway Board’” be reduced by
Rs. 100

[Need to open Railway High
Schools at Narkatiaganj Izzat
Nagar, Samastipur, Sonepur and
Varanasi on N E. Railway. (734)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100"

[Need to upgrade the Danapur
Railway High School (Eastern
Railway) to a college. (735)]

“Phat the demand under the head
‘Railway Board” be reduced by
Rs. 100

[Need to increase the amount to
be given to the Khagaul Munici-
pality by the Eastern Railway.
(736)1

“That {he demand under the head
‘Railway Board' be reduced by
Rs. 100.”

{Failure to prepare a scheme
for proper development of Rail-
ways in the country. (73N}

“That the demand under the head
‘Railway Board' be reduced by
Rs. 100.”
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{Need to introduce g direct pas-
senger Or shuttle train from
Baraunj to Mughalsarai and back.
(738)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[Need to run a train from Gaya
to Patna with provision of stop-
page at each station en route and
arrival at Patna at 6.00 am.
(739)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to provide for a halt of
Hatia Express running between
Ranchi and Patna at Taregana
station. (740)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.

[Failure to set up Divisional
Headquarter at Jamalpur despite
assurances given to that effect.
(741)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100

[Need to construct double line
from Patna to Gaya on Eastern
Railway, (742)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Necd to construct double line
from Kiu] to Calcutta via Farakka.
(743)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100"

{Need to run electric train from

Moghulsarai to Asansol via Patna

on Eastern Railway. (744)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

{Failure to provide house rent

allowance to railway employees
21 LS—12.

1975-76

working and living at Danspur
(Khagaul) on Eastern Railway.
(745)]

“That the demand under the head
‘Raillway Board' be reduced by
Rs, 100.”

[Failure to fill all vacancies in
raillway and to confirm all tempo-
ran¥ and officiating employees
working against these posta
(746) ]

“That the demang under the head
‘Railway Board’ be reduced by Rs
100.”

[Need to run a train from Tata
to Samastipur and back. (757))

“That the demand under the head
‘Railway Board' be reduced by
Rs, 100.”

{Need to construct a foot-over~
bridge at Patna for the conve-
nience of the public and passen-
gers coming from the north and
south of the station, (758)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to Pay compensation as
per rules to railway employees
and others who were victims of
railway accidents. (760)]

“That the demand under the head
‘Railway Doard’ by reduced by
Rs. 100.”

[Failure to check theft of brass
and other valuable articles from
Jamalpur Raillway Workshop.
(760) }

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Involvement of railway officials
in the thefts in Jamalpur Railway
Workshop., (761)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100,

[Failure to democratise the
railway administration through
participation of representatives of
employees elected by secret ballot
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in railway management and ad-
ministration. (762))

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100"

[Collusion of R. P. F. personnel

with wagon-breaker. (763)]

“That the demand unden the head
‘Railway Bourd’ ¢ reduced by
Rs. 100.”

{Collusion of officials in thefts of
railway property and in wagon-
breaking, (764)]

“That the demangd under the head
‘Railway Board’ be reduced by
Rs. 100.”

{Need to open a new divisional
office in Sonpur, N.E. Railway,
(765) ]

“That the demand under the head

‘Railway Board’ b ieduced by
Rs, 100

[Need to stop practice of tuking
domestic work from class IV em-
ployees by 1alway officials at
their residences and thus misusing
t weir services. (766))

“That the demand under the head
‘Railway Board’ be r1educed by
Rs. 100,

[Neeg to reduce the rent  of
railway Retiring Rooms. (767)]

“That the demand under the head
‘Railway Board” Le reduced by
Rs. 100

{Failure to exiend cooperation

to the Railway Employees Co-
ordination Commuttee, Dhanbad,
in checking corruption and exira-
vagence.,  (768) ]

“Thut the demand under the head
‘Railway  Board” be reduced by
Rs. 100."

[Failure to check wapgon break-
ing in broad day-light at Mughal
Sarai, Gaya, Dhanbad, Jamalpur,
Patna, Gomoh, Koderma, Barauni,
Gadhara, Katihar, Siliguri,
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Gorakhpur, Sonpur, Samastipur,
Chappra, Varanasi angd Jhajha,
(769))

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[{Rampant corruption in the
allotment of railway wagons,
(770)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs, 100.”

[Need to construct a wooden
over-bridge at Neora station
Eastern Railway. (808)]

“That the demand under the Head
‘Railway Board’ be reduced by Rs.
100.”

{Need to provide a parcel office
at Neora station, Eastern Railway.
(809) |

“That the d.mand under the head
‘Railway Board® be reduced by
Rs. 100.”

[Fajlure  to  c¢heck pilferage
through  wagon  breaking and
other thefts at Neora station.
(8100

“That {the demand under the head
‘Railway Board’” be reduced by
R. 100

[Failure to check ticketless tra-
vel on Patna-Gaya lines (Eastern
Rarlway). (811)]

“That the demand under the head
‘Railway Board’" bhe reduced by
Rs. 100

|Failure to replace old imple-
ments and equipment by the new
and modern ones in loco sheds.
(812)1
“Thatl the demangd under the head
‘Railway Board’” be reduced by
Rs, 100

[Failure to grant overtime
allowance after usual hours of
work to roilway employees ac-
cording to Rajyadhyaksha Award's
recornmendations.  (813))
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“fI‘hat the demand under the head
‘Railway Board’ be reduced by
Rs. 100

[Fallure of Railway Administra-
ion to implement the policies
iaid down for Railways  (814)]

“That the demand under the head,
‘Railway Board’ 1 reduced by
Rs. 100

[Failure to mplement the Shan-
kar Sharan Award recornmenda-
tiong regarding  promolion of
Mechanical staff in loco gheds,
(815)}

“That the demand under the head
‘Railway Board” be reduced by
Rs, 100

[Failwe to promote tiose class
IV employees who have put in
more than 5 years’ etvice to
clags 1[I category employeas  as
per tecommendation of the class
TV Promolion Commitiec (816)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100"

[Failure to apply factory laws
in loco sheds. (817)]

“That the demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Fallure {o distribule railway
land among landless and agricul-
tural labour. (818)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure to provide uniforms to
loco-mechanical employces, (819)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failurc to provide jobs to
subslitute railway employees in
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Danapur Division, Eastern Rail-

way. (820)}

“That the demand under the Head
‘Railway Board’ be reduced by
Res 100.”

[Need {0 construct g shed
opposite to R M S. office at Patna
station, (821}

“That the demand under the Head
‘Ratlway Board® 'be reduceq by
Rs 100.”

[Need to construct sheds on
those platfornys at Patna junctfon
where from trains for Ranchi and
Gava steam off. (822)]

“That th¢ demand under the Head
‘Rarlway DBoard® be reducedq by
Re 100

[Falure (o remove extreme in-
sanitation  at Patna  Junction.
(823)1

“That the demand under the Head
‘Rallway Board’” be reduced by
Rs 100”7

[Need to run a direct train
from Tutna to Dhanbag via Gaya
(824)]

“That the demund under the Head
‘Ratiway Board* be reduced by
Re 100.”

[Neced to have a halt of Patli-
putta Fxpresg ot DPatna city sta-
tion (825)]

“That the demand under the Head
‘Rallway Board’ be reduced by
Rs 100

[Neeg to run Jayanti Janta Ex-
press daily alter cancelling the
Assam Mail  (826)]

“That the demand under the Head
Reidway Board' be redoced by
Rs 1007

[Need to run maximum numbey
of Jayanti Janta Express trains,

(827)1
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“That the demand under the Head
‘Raflway DBoard’ 'be reduced by
Rs. 100.”

[Need to construct a new Rail-.
way line between Rajgir and
Jahsnabad via Ekangarsarai on
Kastern Railway. (828)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs, 100.”

[Need to convert the Fatuha
Islampur narrow gauge line into
broad gauge and to extend it upto
Gaya. (829)]

“That the demand under the Head
‘Railway Board’ be reduced by
R&. ‘l‘uo‘u

[Death of a person by being yun
over by 383 UP on 1ith March,
1975 on the occasion of Shivratri
Fair at Khusrupur station on
Eastern Railway due to non-
stoppage of the train there for a
longer time as hasg been the prac-
tice in past years. (830)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to construct a new rail-
way line from Rajgir to Gaya.
(831)]

“That the demand under the Head
‘Railway Board’ be reduced by
Ra 100"

[Need to construct a new rail-
way line from Danapur station to
Dehri on Sone in Eastern Railway
along the bank of the canal
(832)]

“That the demand under the Head
‘Ratlway Board’ be reduced by
Rs 100"

[Need to grant special allow-
ance to the employeegs working in
smoky and unhealthy atmosphere
in steam sheds. (833)]

“That the demand under the Head
‘Railway Board’ 'be reduced by
Rs. 100"

[Pailure in providing a tools
ang materials for repaiting the
engines. (834)]

“That the demand under the Head
‘Rallway Board® be reduced by
Ra. 100.” -

[Failure in providing a tool
room in each loco shed. (835)]

“That the demand under the Head
‘Railway Board” be reducedq by
Rs. 100.”

[Failure to reduce the work

load of gangmen, keymen and
mistrieg in railways, (836)1

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 160.”

[Lack of water, light and sani-
tation in all traing running leet-
ween Patna and Gaya on Eastern
Railway. (837)]

“That the demand under the Head
‘Railway Board® e reduced by
Rs 100.”

[Need to make arrangements
for adequate quantity of cold
drinking water in summer geason
at all stations. (838)]

“That the demand under the Head
‘Railway Board’ 'be reducedq by
Rs. 100.”

[Failure to do awgy with the
24 hour duty continuously for 14
days by workers on the gates of
the railway stations. (839)]

“That the demand under the Head
‘Railway Board” e reduced by
Ra. 100.” :

[Need to sllot rent free quar-
ters to class IV employees. (840)1

“That the demand under the Head
‘Railway Board” be reduced by
Rs 100.”

[Need to connect Rewa District
in Madhya Pradesh with rallway
line, (841)]
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“That the demand under the Head
‘Rallway Board” be reduced by
Ry 100.”

[Need to attach a passenger
bogie for Giridih in the up and
down Pataliputra Express runn-
ing between Patna and Dhanbad.
(842)]

“That the demand under the Head
‘Railway Board’ 'be reduceq by
Rs. 100.”

[Failure to give casual leave
to the mistries of the railway
workshops in accordance with the
award of the tribunal. (843)]

“That the demand under the Head
‘Railway Board® be reduceq by
Rs 100"

[Failure to fill the quota fixed
for Scheduled Castes and Sche-
duled Tribes in the services.
(844)1

“That the demand under the Head
‘Railway Board’ be reduceq by
Rs 100.”

[Need to construct a permanent
over-bridge in Bihia on Eastern
Railway in order to stop traffic
jam, (845)]

“That the demand under the Head
‘Railway Board® he reduced by
R& 100.7)

{Unsatisfactory arrangement of
cold drinking water on Patna sta-
tion 1n summer season (846)]

“That the demand under the Head
‘Railway Board’ be reduced Dby
Rs 100

[Need to give financial assist-
ance to Samastipur college in
view of the large number of the
children of railway employees
studying there, (847)]

“That the demand under the Head
‘Railway Board’ he reduced by
Ra 100"

[Need to upgrade the Nadaul
halt station on Patna-Gaya line
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on Eastern Railway into a full«

fledged station. (848)]

“That the demand under the Head
‘Raillway Board’ ‘be reduced Wby
Ra. 100."”

[Failure to pay adequate com-
pensation in order to reduce the
number of caseg in the courts,
(849)1

“That the demand under the Head
‘Railway Board’ be reduced by
Rs 100.”

[Need to detail two gangmen
instead of one on night patrolling
duty. (850)]

“That the demand under the Head

‘Railway Board® 'be reduced by
Rs 100.”

[Failure in opening more dis-

pensaries in railway colonies,
(851)1]

“That the demand under the IHead

‘Railway Board® be reduced by
Rs. 100.”
[Need to provide one minute

halt for all trains at Punpunghat
gtation, on Patna-Gaya line in
Eastern Railway. (852)]

“That the demand under the Head

‘Railway Board® be reduced by
Rs, 100
[Need to make lighting ar-

rangements at Nadual station on
Patna-Gayg line in Eastern Rail-
way. (853)]

“That the demand under the Head
‘Railway Board® hbe reduced by
Rs, 100.”

[Unsatisfactory arrangement of
drinking water at Taregana sta-
tion (Patna-Gaya line). (854)]

“That the demand under the Head
‘Railway Board’ e reduced by
Rs 100

[Absence of any arrangement
of water for the last three years
at Taregana station on Patna-
Gaya line due to non-availability
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of motor and tank inspite of the
completion of boring and cable
laying work. (856)}

“That the demand under the Head
‘Railway Board® be reduced by
Rs, 1007

[Poliry of discrimination fol-
lowed i1 1cinstating R P.F, per-
sennel in  violation of all prin-
ciples. (856)]

“That the demand under the Head
‘Railway Board® be reduced by
Re 100

{Failure to run on time the 2
PG, 4 PG, 5 PG and 7 PG {rains
on Patpa-Guya line in Eastern
Railway (857)]

“That th¢ demand under the Head
‘Railway Board® be reduced by
Rs 100”7

[Need to lay additional tracks
al Naudaul and  Tarcgana stations
an Patna-Gaya line in E. Railway
in order to avoid delay in train
movement (858)1

“That the demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Neeg to provide a milk-van
in each truin running on Paina-
Gaya line on Eastern Railway.
(851

“That the demand under the ead
‘Railway  Board” be reduced by
Rs 100.” ’

[Need to lay a new railway finge
trom Bihata Station to Baiuni
Station of grand coyd line
Bikram, Paligan), Arwal, Deud-
nagar and Aurangabad in Eastern
Railway. (860)]

“That the demand under the Head
‘Railway Board’” be reduced by
Rs. 100.”

[Failure to implement the Mi-
nister'g commitment regarding ex-
tension of departmental catering
at Katihar railway station mde
D.O, letter TG 111/640'56, dated 4th

April, 1974 for N. F. Railway.
(861)]

“That the demand under the Head
‘Railway Bourd’ be rteduced by
Ra 1007

[Need for immediate replace-
ment of contractors at Katihar,
New Bongaigaon and Tinsukia
and all dining cars of N, F. Rail
way. (862)]

“That the demand under {the Head
‘Railway Board’ ‘be reduced by
Rs 1007

INecd for immediate provision
for departmental dining cars with
Gauhat1  Mail, Kamrup Express
and A.T, Mai]l on N. F. Railway,
(863)1

“That the demand under the Head
‘Ratllway Board’ 'oe reduced Ly
Re. 100.”

[Need tor immediate provision
of hot trolley and modermsed new
catering system over N, F. Rail-
way under dcpartmental esta-
bhishment at par with other Raal-
ways. (864)]

*Thut the demand under the Head
hallway Board” be reduced by
Re 1007

INeed for ummediate arrange-
ment fur tramnmng of gll catering
staff over N. ¥. Railway for effi-
c1ent service. (865)]

*That the demand under the Head
‘Rauway Bourd® bhe reduced by
R 1007

INeed for immmediale stoppage
of curtailment: of catering esta-
olishment over N, F, Railway.
(866)1

“That the demand under the Head
‘Vailway Board” be reduced by
Re, 100.”

[Need for immediate posting of
an experienced officer ag SCO}
General and ACO|General in HQ
nffice N. F. Railway for better
commercialcatering  aspects as
suggested by M.Ps. (867)]
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“That the demand under the Head

‘Railway Board® be reducegq by
Rs. 100.”

[Failurc to take back the 1e-
moved Railway employees as as-
sured by the Railway Minister
especially of N, F. Railway.

1696 (S a k)
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“That the demand ynder the head
‘Railway Board" be reduced to
Re. 1.”

[Faljure {0 increase the number
of trains in the Bangaon section
of the Sealdah Division in Eastern
Railway (186)]

(868)] “That the demand under the head
“That the demand under the Head Jiaxlw?y Board' be reduced to
‘Railway Board® be reduced Wy Re. 1.
Rs. 100"

{Failure o give protection to
[Failure to slop pilferage of passengels lrom  smugglerg and
railway goodg and coal at Katihar other anti-social elements travell-
Railway Yard and Loco Shed, mg between Hasunabad to Bara-
N. F. Railway. (869)] wat 1 the Scaldah Division of the
Kastern Railway, (197)]
“That the demand under the Head

‘Rallway Board’” e reduced hy
Rs. 100.”

“That the demand under the head
‘Railway Board’ be reduced to
B} Re. 1.”

[Faillure to stop wastage of
railway guods and man power at
Basant Mela N. F, Railway at

|Fatlute 1o constructy g halt-
station at Kalopur which is situ-

Katihwr and Maligaon. (870)] ated  at the mid-point between

Bangaon and Chandpara stavions

“That the demand under {he Head in Secaldah Divigion of the East~
‘Raillway Board’ be reduced by ern Railway. (1398))

Rs. 100. *I'nay the demand under the head
{Need for immediate arrange- ‘Raillway Board® be reduced to
ment {o provide one general Re 1.7
coach 2nd class ex-Katibar to be
attached with Darjecling Mail foy
Calcutta jn addition o one threc

{Failuie to check robbery in
trains ol Seaidah Division of Eas-

tier coach on N. F. Railway. tern Ratlway. (199)]
(871)] “Thai the demand ynder the head
“Thal the demand under the Head ‘Ruilway  Board® be reduced to
‘Railway Board' he reduced by Re. 1.”
Rs 100

[¥requent brecakdown of rail-

{Need for immediate arrange- wiy running due o avoidable

ment lo run more traing between causes in the Sealdah Division of
Kutihar and  Maniharighat on Eastein Radway. (200)]

N. F. Railway as par previous
timings, (872)) “That the demand under the head
‘Railway Bowd be reduced to
SHRI RANEN SEN (Barasat): 1 R. 100
beg to move:

“That the demand under the head [Need of reducing the running
‘Railway Board” be reduced to ume of traing on the Bangaon
Re. 1. Section of Sealdah Division of

Eastern Railway. (201)]
[Failure to construct double

line between Dum Dum Junction
to Bangaon in the Sealdah Divi-
sion of Eastern Railway. (195)]

“That the demand under the head
‘Railway Board" be reduced 1o
Rs. 100,
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[Need for proper maintenance
of the compartments and coach-
es, fans and lights in the coaches
of trains in Bangaon Section of
Sealdah Division of Eastern Rail-
way, (202)]

“That the demang under the Head
‘Railway Board’ be reduced to
Rs. 100.”

[Need to construct a level cross-
mg at the point of Nirshah Road
and Barasat Municipal Road, meet-
ing the Railway lineg at Xazipara,
Barasat oy Hasanabad line of the
Sealdah Division of Eastern Rail-
way. (203)]

“That the demang under the Head
Railway Board” be reduced to
Rs, 100.”

[Need of running tramns straight
from Hasanabad to Sealdah ard
vice versa of the Sealdah Division
of Eastern Railway. (204)]

SHRI JAGADISH BHATTACHARY-
YA (Ghatal): I beg to move:

“That the demangd under the Head
‘Reilway Board’ be reduced to
Re. 1.”

[Failure to abolish the Railway
Board, (229)]

“That the demang under the Head
‘Railway Board® 'e reduced fo
Re. 1"

[Failure to check the revenge-
ful attitude of the Board officials
towards the employees participat-
ing in last railway strike. (230)]

“That the demang under the Head
‘Railway Board’ be reduced 1o
Re. 1.”

[Failure to give relief to the
2nd class passengers by reducing
train fares. (231)]

“That the demang under the Head
‘Railway Board® be reduced to
Re. 1.

[Failure to take back all the dis-
missed employees of the Railway

who took part during the last
strike. (232)]

“That the demang under the Head
‘Miscellaneous Expendiwure’ be re-
duced to Re. 1,”

{Failure to stop pilferage in the
Railway. (241)]

“That the demang under the Head
‘Miscellaneoug Expenditure’ be re-
duced to Re. 1.”

[Failure to prevent increasing
Railway accidents. (242)]

“That the demang under the Head
‘Miscellaneous Bxpenditure’ be re-
duced to Re. 1.”

[Failure to connect Agartala by
Railways. (2438)]

“That the demang under the Head
‘Miscellaneoug Expenditure’ be re-
duced to Re. 1.”

[Failure to have electrification
in the line from Kharagpur to
Adra in the South Eastern Rall-
way, (244)]

“That the demand under the Head
‘Payments to worked lines and
others’ be reduced to Re. 1.”

[Failure to stop heavy losses in
Siliguri-Darjeeling line. (245)]

“That the demang under the Head
‘Payments to worked lines and
others’ be reduced to Re. 1.”

{Fallure in proper running of
Secunderabad-Manmag Branch in
the S.C, Railway. (248)1

“That the demang under the Head
‘Ordinary Working Expenses—Ad-
ministration’ be reduceq to Re, 1.”

[Failure to reform the RPF.
for better gservice, (247)]

“That the demang under the Head
‘Ordinary Working Expenseg—Ad-
ministration’ be reduceq to Re, 1.”

[Failure to prevent large gcale
thefts in the running traing and
yards, (248)]
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“That the demang under the Head
‘Ordinary Working Expenses--Ad~
ministration’ be reduced to Re, 1.”

[Failure to provide security to
passengers in the Sealdah Section
of Rastern Railway. (249)]

“That the demand under the Head
“‘Ordinary Working Expenses—Ad-
ministration’ be reduced to Re, 1.”

[Failure in stopping overcrowd.
ing of passengers in the second
class, (250)]

“That the demang under the Head
“Ordinary Working Expenses—Ad-
ministration’ be reduced by Rs. 100"

[Failure {o improve the working
of the Adra Division in the South
Eastern Railway. (251)]

“That the demand under thq Head
‘Ordinary Working Expenses—Ad-
ministration’ be reduced by Rs
100.”

[Harrassing the employees in-
volved in strike by got-up cases
against them, (252)]

“That the demang under the Head
*Ordinary Working Expenses—Re-
pairs ang Maintenance’ be reduced
to Re. 1”

[Failure in giving proper faci-
lities to ordinary first class passen-
gerg in Air-conditioned Express
traing running between Delhj and
Howrah. (253)]

“That the demand under theg Head
‘Ordinary Working Expenscs —Re-
pairs and Maintenance’ be reduced
to Re, 1.7

[Failure in supplying proper
light and water in trains, (254)]

“That the demand under the Head
*‘Ordinary Working Expenses—Re-
pairs and Maintenance’ be reduced
by Rs. 100.”

{Failure to keep the railway
compartments in proper order.
{255)1
“That the demand under the) Head

21 L.S.—13

1975-70

‘Ordinery Working Expenses—Re-
pairs and Maintenance’ be reduced
by Rs. 100"

[Negligcmee of the railway autho-

rities in wasting railway materials,

256) )

“That the demand under thg Head
‘Ordinary Working Expenses—Ope-
rating Staff’ be reduceg to Re. 1.”

TPailure to regularise the sef-

vices of the RE, Staff (257)].

“That the demand under tha Head
‘Ordinary Working Expenses—-Ope-
rating Staff’ be reduceg to Re. 1,”

[Failure to enforce eight hours
of work for all locomen and other

station staffs. (258)]

“That the demand under tha Head
‘Ordinary Working Expenses—Staff
Welfare’ be reduced by Rs. 100,”

[Failure to provide quarters for
the low-paid workers in the rail-

way. (259)]

“That the demand under the Head
‘Ordinary Working Expenses—Staff
Welfare’ be reduced by Rs. 100"

[Failure to cstablish adequate
number of schoals for the rail-

ways employees’ wards. (260)1

“That the demand under the Head
‘Ordinary Working Expenses—Staff
Welfare' be reduced by Rs, 100.”

[Failure to take back the casual
workers mmvolved 1n  the last

strike. (261)]

“That the demand under thy Head
‘Ordinary Working Fxpenses«Staff
Welfare’ be reduced by Rs. 100”.

[Failure to supply cheap ration

to railway workers. (262)1]

“That the demand under thu Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced to Re. 1.”

[Failure in expediting the cons-
truction of Howrah-Amta line,
(263)]

“That the demand under thy Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund be
reduced to Re, 1.”
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[Failure in linking Ghatal and
Arambag by railway lines. (264)]

“That the demand under the) Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced by Rs. 100.”

[Neeq for remodelling the Silli-
guri-Darjeeling line in the N.F.
Railway, (272)]

“That the demand under the) Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced by Rs. 100"

[Inability to transform Delhi=
Ahmedabad line into broad gauge
line. (273)1

SHRI P. G. MAVALANKAR (Ah-
medabad): I beg to move:

“That the demand under the Head
‘Railway Board” be reduced to
Rs, 1.

[Need for a thorough rehauling
of the Railway Board. (233)]

“That the demand under the) Head
‘Railway Board’" be reduced by
Rs. 100.”

[Need for shifting the head-
quarters of the Western Railway
from Bombay to Ahmedabad,
(235)1.

“That the demand under theg Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need for providing bed-rolls
to second class passengers travel-
ling Jong distance and overnight.
(286)}

“That the @emand under thg Head
‘Railway Board’” be reduced by
Rs. 100.”
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[Need for opening a pumber of
tea and refreshment stalls at seve-
ral station in Saurashira, Gujarat,
(2871

“That the demand under the Head
‘Construction of New Lines—Capital

and Depraciation Reserve Fund® be

reduced to Re. 1,”

[Failure to construct the neces=
sary line in ‘Konkan region of
Maharashtra, (265)] ’

“That the demand under the Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced to Re. 1.’

[Fajlure to sturt immedjately
the construction of Bhavnagar-
Tarapur line. (266)]

“That the demand under the Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund' be
reduced to Re. 1."

[Failure to open Kapadwanaj-
Modasa line in Gujarat. (267)]

“That the demand under th¢ Head
‘Construction of New Lines—Capitay
and Depreciation Reserve Fund’ be
reduced to Re. 1.

[Failure to convert the Delhi-
Ahmedabad meter gauge into
broad gauge, (268)]

“That the demand under the) Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’' be
reduced to Re. 1.”

[Failure to convert the Baroda=
Chhota Udepur narrow gauge info
broad gauge. (268)]

“That the demand under thy Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced tp Re. 1.”
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[Absence of a well laid wut poli-
¢y and plan for construction of
New lines. (270)]

“That the demand under the Head
Construction of New Lines—Capital
ang Depreciation Reserve Fund’ be
reduced to Re. 1.”

[Need to construct new lines in
backward regions of the country.
(271)]

“That the demand under the Head

‘Railway Board’ be reduced to Re.
1.!!

[Maintenance of good industrial
relations with a view to improving
labour relations and morale
throughout the railways. (556)]

“That the demand under thq Head

‘Railway Board’ be reduceq to Re.
1.”

[Speedy electrification of im-
portant railway lines. (557)]

“That the demand under the) Head
‘Railway Board® be reduced by
Rs. 100.”

[Need of direct reservation
booking facility between Ahme-
dabad and Secunderabad. (561)]

“That the demand under the Head
‘Railway Board’ bLe 1educed by
Rs. 100.”

[Need of direct reservation
booking facility between Alme-
dabad and Bangalore, (562)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of increasing the number
of waiting rooms for second class
passengers at a number of small
and big railway stations through-
out the country. (563)]

“That the demand under the) Head
‘Rallway DBoard be reduced by
Rs. 100.”

[Need of converting some of the
unused railway rooms and accom-
modation at the railway stations

326
1975-78
in Saurashtra into gerviceable

waiting rooms for the passengers,
(564)]

“That the demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Failure in upgrading the prio-
rity for salt for the purpose of
speedy and timely movement of
salt from the production fields to
the marketable centres. (565)]

“That the demand under the) Head
‘Baslway Board be reduceq by
Rs. 100.”

[Failure in providing a proper
quota of wagons for regular and
expeditious supply of coal to
power house, textile mills and in-
dustrial unitg in Ahmedabad and
Gujarat. (566)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure in resuming several
dozens of trains which stand can-
celled 1n various parts of Gujarat
for merely one year, (567)]

“That the demand under thes {lead
‘Railway Board" be reduced by
Rs. 100.”

[Failure of well co-ordinated,
adequate and proper wagon supp-
ly for efficient movement of essen-
tial goods and commodities.
(568) 1.

“That the demand under thgy Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of removing dirt and
garbage accumulated on and
around the railway tracks in and
near Ahmedabad city and out
skirts. (569)]

“That the demand under the) Head
‘Railway Board” be reducetd by
Rs. 100.”
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[Need of curtailing the number
of unmanned gat:s throughout the
railway lines .an the country.
(570) 1

“That the demand under the Head
‘Railway Board® be reduced by
Rs, 100.°

[Need of improving and streng-
thening the training, teaching and
regearch work at the Railway Staft
Training Colleges. (5711

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of constructing anp over-
bridge or an underbridge at
Navasari (on the broad gauge)
station of Western Raillway so
that the vehicular traffic is not
held up every day for hours thus
causing great inconvenience and
loss of time to so many people.
(572)]

“That the demand under thg Head
‘Raillway Board’ be reduced by
Rs. 100" v

[Need for revising upwards the
existing rates of porter charges.
(573)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100."

[Nced for expediting the con-
version work of metre gauge Sec-
tion of Viramgam-Okha-Porban-
dar into broad gauge by providing
the necessary funds for the rails
angd rail fittings. (574)]

“That the demand under the Head
‘Railway Board® be reduced by
Rs. 100.”

[Need of doubling the work of
the Ahmedabad—Viramgam Ssec-
tion with a view to meeting the
increased passenger and goods
traffic in the said section. (575)]

“That the demand under the Head
‘Railway Board’® be reduced by
Rs. 100"

[Neeq of converling into broad
gauge section the present marrow
gauge line between Baroda and
Chhota Udafpur on the Westers
Railway, (576)1

“That the demand under theg Head
‘Railway Board' be reduced by
Rs. 100.” -~

[Need of converting into broad
gauge section the present narrow
gauge line, Nadiad—Kuapadwanaj,
on the Western Railway. (577)]

“That the demand under the Head
‘Railway  Board” be reduced by
Rs. 100.”

[Need of converting into broad
gauge section the present nirrow
gauge line, Nadjad—Patiald—
Bhadran Pratap Nagar on The
Western Dailway. (578)]

“That the demand under the Head
‘Railway Board' be reduced by
Rs. 100.”

[Need of converting into broad
gauge sScfon the prusent narrow
gauge line, Billimora—Waghai on
the Western Rallway. (579)]

“That the demand under thg Head
‘Railway Board’ be reduceq by
Rs. 100.”

[Need of urgent supply of diesel
engines for Saurashtra Mail, Sau.
rashtra Janata Express, Ruirti
Express, Somnath Mail, Bhav-
nagar Mail and Mehsana—Veraval
Passenger trains. (580)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure in restarting above 73
traing in Rajkot end Bhavanegar
Divisions of Western Rallway
which remain cancelled for a year
or more due to shortage of coal
and water, (581)]

“That the demand under tha Head
‘Railway Board' be reduced by
m 100-"
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[Need of having a through train
servicei between Viramgam and
Howrah, if not daily, at least
bi-weekly, (582)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of running a through
train gervice between Ahmedabad,
Bhopal, Kanpur, Allghabad and
Varanasi. (583)) -

“That the demand under thy Head
‘Railway Board' be reduced by
Rs. 100.”

[Need of publishing the tinte
tables of Western Railway in
Gujarati as well. (584)]

“That the demand under the Head
‘Railway Board’ be refluced by
Rs. 100.”

[Need of eliminating corruption
at various levels throughout the
railway administration and ope-
ration. (585)]

“That the demand under thef Head
‘Railway Board’ be reduiced by
Rs. 100.”

[Need of effectively checking
ticketless travel throughout the
country. (586)]

“That the demand under the) Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of maintenance of ¥lean-
liness on the railway station.
(587)1,

“That the demand under thg Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of providing more and
better services and facilities to the
vast millions of second class pas-
sengers. (588)]

“That tHe demand under the Head
‘Railway Board’ be reduced by
Rs. 100

1975-76

[Need of exploiting fully the
scope for achieving economics gnd
rationlising gperations. (589)1}

“Thet the demand under the Head
‘Railway Board’ be reduced by
Rs. 100

[Necd for giving commercial
orientation to freight movement
with a view to having maximum
possible earnings. (590)]

“That the demand under the Head
‘Railway Board® be reduced by
Rs 100.”

[Failure in ensuring a safe and
strong railway bridge at Vaitarna
near Bombay which recently dis-
located the entire railway traffic
between Ahmedabad and Bombay
for nearly fortnight. (591)]

“That the demand under the) Head
‘Railway Board’ be reduced by
Rs. 100",

[Need of providing large goods
sheds f0r rest by Railway por'efs
at bigger railway stafions. (592)7

“Thet the demand under the Head
‘Railway Board’ be reduced by
Rs. 100”.

[Need of improving and toning
up the railway stations and goods
yards at Surat Udhna Navsari,
Bulsar and Vapi on Westernt

Railway. ™ (593)] > -

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of giving proper just and
reasonably adequate benefit like
family pensions and medical
relief, to the retired raillway em.
ployees. (594)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of conducting on a pri-
ority basis an engineering-cum-
traffic survey for constructing a
broad gauge line from Dohad
(Panchmahals) to Jhamarkota
(Rajasthan) via Jhalod. (585))
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“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of continuing the exis-
ting booking facilities at Porban-
dar Dock Railway Station. (586)]

“That the demand under the head
‘Railway Board' be reduced by
Rs. 100.”

[Need for constructing &nd
maintaining & proper and good
road loading towards the goods
yard on the Eastern side of Nava-
sari Railway station on Western
Railway. (587)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of adding more coaches
wherever possible to¢ 1mportant
passenger and mail trains so that
the heavy rash can be met satis-
factorily to some extent, (598)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of constructing gquadru-
plicate lineg between Ahmedabad
and Baroda with a view to meet-
ing the increased passenger and
goods traffic in that section.
(601)]

“That the demand under the head
‘Rallway Board’ be reduced by
Rs. 100.”

[Need for increased supply of
sleeper coaches on metre gauge
section of Western Railway.
(602)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need for maintaining silence
during night hours (10 P.M. to
6 AM.) on all railway platforms
by prohibiting the vendorg from
shouting and selling tea, coffee
and refreshments, (603)]

““That the demand under the head
‘Railway Board” be reduced by
Rs. 100.”

[Need of extension of electric
traction from Ahmedabad sabar-
mati upto Gandhinagar, the capi-
tal of Gujarat. (604)]

“That the demand under the head
‘Railway Board'" be reduced by
Rs. 100.”

[Need for taking immediate
steps to improve the catering ser-
vices on the railways througout
the country. (605)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of achieving and main-
taining punctuality in the runming
of trains, (606)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of ensuring a regular
supply on wagons by strictly anc
properly cbserving the ‘Turn’ and
‘Priority’ as per rules and regula.
tions laid down, for the efficient
movement of zonal and non.zonal
salt. (607)]

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

[Need of starting again imme-
diately the 113 Up and 114 Dn
Patan local train in North Gujarat,
which has remained cancelled for
full one year. (608)]

SHRI NOORUL HUDA (Cacher):
beg to move:

““That the demand under the head
‘Railway Board’ be reduced to
Re. 1.7

[Top heavy and bureaucratic
establishment leading to huge ex-
penditure and avoidable wastage.
(2714)1]
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“That the demand under the head
‘Miscellaneous Expenditure’ be re-
duced to Re. 1.”

[Lack of firm policy directives
with regard to research, design
and development in the Railways.
2971

“That the demand under the head
‘Payments to Worked Lines and
Others’ be reduced to Re. 1.”

[Failure to mainain gnd run
the branch lineg efficiently leading
to great 1inconvenience to large
number of f{ravelling publc.

(298)]

“That the demand under the head
‘Ordinary Working Expenses.Admi.
nistration’ be reduced to Re. 1”

[Irregular payment of D.A.
and other arranges to the staff and
employees and lack of firm staff
policy. (299)]

“That the demand under the head
*Ordinary Working Expenses-Repairs
and Maintenance’ be reduceq to
Re. 1.

[Lack of proper repair and
maintenance of tracks, loco-
motives, electrical, signalg and
telecommunications services caus-
ing frequent accidents and dislo-
cation of services. (300)]

““That the demand under the head
“#Ordinary Working Expenses-Ope-
ration Other than staff ang fuel’
be reduced fo Re. 1.”

[Payment of huge gsums for
goods lost or damaged in transit.
(302)]

“That the demand under the head
‘Construction of New Lines-Capital
and Depreciation Reserve fund' be
reduced to Re. 1.

[Failure to construct new lines
in backward and under-developed
Statery and  districts of India,
(303)1

1975-76

“That the demand under the head
‘Railway Board’ be reduced by
Rs. 100.”

“Failure of the Railway Board
to streamline the Railway Admi-
mstration with a view to remove
gross misuse of money and mate-
rials. (317)]

“That the demand under the head
‘Railway  Board’ be reduced by
Rs. 100.”

[Failure of the Railway Board
to re-instate thousands of eni-
ployees who suffered punishmesnt
due to their participation in the
srike of May 1974, (318)]

“That the demand under the Head

‘Miscellaneous Expenditure’ be re-
duced by Rs. 100.”

[Failure to conduct the surveys
in North East Frontier Railway
expeditiously and complete the
same in time. (3819)]

“That the demand under the head
‘Miscellaneous Expenditure’ be re-
duced by Rs. 100.”

[Failure ty attract talenteq per-
sons in Research, Designg and
Standards Organisation due {0 fop
heavy and bureaucratic control
over the same. (320)]

“That the demand under the head
‘Payments to Worked Lines and
others' be reduced by Rs. 100.”

[Failure to operate Katakhal
Lalabazar Railway in N.F. Rail-
ways properly, causing great in-
convenience 10 Dpassengerg fin
Hailakandi subdivision ¢f Cachar
district. (321)]

“That the demand under the head
‘Ordinary Working Expenses-Admi-
nistration be reduced by Rs. 100.”

[Unwarranted wuse of Assam
Battalion Police to commit ex-
cesses on striking railway men
and their families in Bongaigaon,
New Bongaigaon, Maligacn, Lum-
ding and other places in N.F.
Railway during May-June, 1974.
(322)]
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“That the demand under the head
Ordinary Working Expenses-Ad-
ministration’ be reduced by Rs, 100"

{witholding and non-payment
of salaries to workers and em-
ployees during the ralway strike
of 1974. (323)]

“That the demand under the head
«Ordinary Working Expenses.Ad-
mistration, be reduced by Rs. 100"

[Failure to check large scale
theft and pilferage of valued
equipment machinery and other
materials in spite of heavy posting
of RPF personnel. (324)]

«“That the demand under the head
“Ordinary Working Expenses, Re-
pairs and Maintenance’ be reduced
by Rs. 100.”

[Non implementation of Miab-
hoy Award relating to hours of
employment regulations. (325)1

«“That the demand under the Head
‘Ordinary Working Expenses—Repairs
and Maintenance’ be reduced by
Rs. 100.”

[Failure to properly “maintain
tracks and locomotives in the
entire zone of North East Frontier
Railway resulting in frequent dis-
Jocations in services accidents and
other avoidable delays. (326)1]

“That the demand under the Head
‘Ordinary Working Expenses—Repairs
and Maintenance’ be reduced by
Rs. 100.”

[Failure to repair and properly
maintain the Lumding Badarpur
Hill section (NF, Railway) result-
ing in frequent tandshides and dis-
ruption in services. 3271

“That the demand under the Head
‘Ordinary Working Expenses—Repairs
and Maintenance’ be reduced by
Rs. 100.”

[Failure to properly repair and
maintain the trackg and locomo-
tives in the district of Cachar re-
sulting in extremely slow speed
of the trains operating fn that
zone. (328)]
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“That the demand under the Head
‘Ordinary Working Expenses——Hepairs
and Maintenance’ be reduced by
Rs. 100.”

{Large scale non-employment of
casua] labour in Lumding Badar-
pur Hill section and other division
of N.F. Rallway during the and
immediately following the Railway
strike of 1974. (329)]

“That the demand under the Head
‘Ordinary Working Expenses—&epairs
and Maintenance’ be reduced by
Rs. 100.”

[Persistent refusal of the Rail-
way DBoard to re-employ even
those casual labourers who have
put in 5 to 10 years service in the
N.F. Railway. (330)]

“That the demand under the Head
‘Ordinary Working Expenseg opera-
rating Staff be reduced by
Rs. 100.”

{Failure to re-instate large num-
ber of operating staff in the N.F.
Railway owing to participation in
the strike of May, 1974. (331)]

“That the demand under the Head
‘Ordinary Working Expenses—Oper-
ating Staff” be reduced by Rs. 100.”

[Extremely tardy implementa-
tion of 10 hour duty schedule of
loco running staff in the N.F. Rail-
way. (332)]

“That the demand under the Head
‘Ordinary Working Expenses-—Qper-
tion (Fuel)’ be reduced by Rs. 100.”

[Failure to maintain regular
supply of coal resulting in can-
cellations of trains. (333)]

“That the demand under the Head
‘Ordinary Working Expenses-—Opera-
tion other than Staff and Fuel' be
reduced by Rs. 100.”

[Failure to reduce payment of
compensation claimg for goods lost
or damaged in spite of heavy
deployment of railway gecurity
force. (334)]



337 D. G. (Rlys.), PHALGUNA 26, 1896 (SAKA) D. G. (Hiys.), 338

1975-78

“That the demand under the Head
‘Ordinary Working Expenses—Mis-
cellaneous Expenses’ be reduced by
Rs. 100

[Failure of the Railway Establ-
ishment to improve departmental
catering in spite of large number
of complaints to the counfry.
(337)]

“That the demand under the Head
‘Ordinary Working Expenses—Mis-
cellaneous Expenses’ be reduced by
Rs, 100

[Failure to improve departmer-
tal catering in the North Easi
Frontier Railway. (338)]

“That the demand under the Head
‘Ordinary Working Expenses—StaT
Welfare’ be reduced by Rs. 100.”

[Failure to provide proper and
adequate medical facilities, healih
and welfare services and educa-
tional assistance to workers, em-
ployees and their families, (33971

“That the demand under the Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’ be
reduced by Rs. 100

[Failure to construct the broad
gauge line from New Bonaigaon
to Gauhat: expeditiously. (342)]

“That the demand under the Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund’' be
reduced by Rs. 100"

[Failure to construct new lines
in the N. F. Railway catering 1o
the evergrowing requirement of
the region, specrally in Nagaland
and Meghalaya, (343)]

“That the demand under the Head
‘Railway Board’ le reduced bhy
Rs, 100.”

[Failure to provide adequate
facilities for IInd class passengers
at Lumding, Gauhati, New Bon-
gaigaon and other important
junetions in N. ¥, Railway for
their rest and other necessities.
(466) 1

1975-76
“That the demand under the Head
‘Railway Board’” be reduced by
Rs, 100.”

{Unwarranted use of Territorial
Army in N, F. Railway for breage
ing strikes, (467)]

“That the demand under the Head
‘Railway Board’® be reduced by
Rs, 100"

[Use of MISA and DIR to axrest
and detain railway employees
for their participation in the
strike of May, 1974. (468)]

“That the demand under the Head
‘Railway Board’ be reduced bY

Rs. 100."
[Failure to release all railwey
employees detained under MISA.

(469) ]

“That the demand under the Head
‘Railway Board' be reduced LY

Rs. 100.”

[Failure to recognise the Natio-
nal Coordination Committee of
Railwaymens struggle (NCCRS)
and negotiate with it regarding
the outstanding vital demands of
the Railwaymen. (470)]

“That the demand under the Head
Railway Board" be reduced by

Rs, 100.”

[Uttar failure to provide ade-
quate number of passenger tralns
in all the Railways according .to
evergrowing number or travelling

public. (471)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to improve the cater~
ing services in Haflong, Gauhati,
New Jalpaiguri, New Bongai-
gaon, Azimganj and other meal
stations in N. F, Railway. (472)}

“That the demand under the Head
‘Railway Board® Lle reduced by

Rs, 100.”
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{Failure to take back about 500
temporary and casual steff in the
Badarpur-Lumding Hill section
(N.F. Railway) due to their alleg-
ed participation in the strike of
May, 1974. (473)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.” -

[Failure to provide water, ligzht
and fans in second (lass corapart-
ments in the entitre zone of N.F,
Railway. (474)]

“That the demand under the Head
‘Ordinary Working Fxpenses —Ad-
ministration’ be reduced by Rs 100"

[Deliberate policy of pumishing
permanent emvloyees by trars-
ferring them to far away place
for their alleged participation in
the strike of May, 1974. (475)]

“That the demand under the Head
‘Ordinary Working Fxpenses—-Ad-
ministration’ be reduced by Rs. 100.”

[Failure to withdraw vindica-
tive court cases against railway
employees who had participated
in the gtrike of May, 1974, (476)]

“That the demand under the Heal
‘Ordinary Working Expenses---Ad-
ministration’ be reduced by Rs. 100.”

[Harassment to railway emplo-
yees by instiluting false and fri-
volous court cases. (477)]

“That the demand under the Head
‘Ordinary Working EXpenses—Staft
' Welfare' be reduced by Rs. 100.”

[Failure to supply foo-grains
and other essential commudities
to low paid empiovees in N.F,
Railway and othe: raiiways.
(478)]

“That the demand under the Head
‘Ordinary Working Expenses—Staff
‘Welfare' Be reduced by Rs. 100.”

[Failure to provide residertial
quarters for class III and class IV
employees in Badarpur, Lunding,
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New Gauhati, Maligron, New
Bongaigaon and other zones of
N.F. Railway. (479)]

SHRI MOHAMMAD ISMAIL (Bar-
rackpore): I beg to move:

“That the demand under the Heaa
‘Railway Board’ be reduced by
Rs, 100.”

[Issuing orders for running
traing and performing operating
duties in wilation of General,
Subsidiary and traias signalling
Rules of safe working and trans-
passing methods for maintBining
safety to trains and passéfigers
and punishing staf for refusal of
such iflegal orders. (277)]

“That the demand under the Head
‘Railway Board" be reduced by
Rs, 100.”

[Accepting new plan for man-
power programme Kkeeping pace
with  technological innovalions
and thus retrenching exsting
strength of railway wcrkers and
choking employment potentials im
Raflway industry on the terms of
World Bank in lieu of World
Bank’s assistance to Indian Rail-
ways. (278)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[1llegal retrenchment of 200 CPC
labourers under Divisional Super-
intendent, S.E. Railway, Kharag-
pur in Kharagpur-Baluchak sec-
tion which is aimed at reducing
man-power by introducing moder;
devices and thus shut ‘employ
ment potentials’ in  Railway:
(279)1

“That the demand under the Hea:
‘Railway Board’ be reduced I
Rs, 100.”

{Prohibition on holding mas:
meetings, gate meetings and con-
ferences, the usual and democratic
trade union functions and rights
of railway employees, (280)]
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“That the demaad under the Head
‘Railway Board® be reduced by
Rs, 100.”

[Amending Rule 2534¢ (CSR
470) R Il with the sole aim of
reducing pension and putt ng the
sockal gecurity of pensioners -at
jeopardy. (281)]

“That the demand under the Head
‘Railway Board® be reduced by
Rs, 100.”

[Adopting corrupt methods in
recruitment of staff for Railways
by appointing the words of so-
called loyal workers during May,
1974 strike illegally in wiolation
of the prescribed norms in South
Eastern and Eastern Railways,
(282)

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure in implementation of
High Courtg judgments regarding
reinstatement of employees, per-
manent, temporary and casual
during and after the last railway
strike. (283)]

“That the demand under the Head
‘Raillway Board’ be reduced by
Rs, 100.”

[Need to withdraw false police
cases against the railway emplo-
yees in various zones filed during
and after recent railway strike
period. (284}

SHRI BHAGIRATH BHANWAR
(Jhabua): 1 beg to move:

“That the den.and under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to provide more fac!-
lities to railway passengers.
(8071

“That the demand under the Head
Railway Board’ be reduced by
Rs, 100.*

D, G. (Rlys)
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[Failure to end the shortage of
wagons, corruption prevalent in
thelr availability, npilferage of
goods in transit and unnecessary
delay in payment of compensation,
(308) ] . n

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to improve catering
arrangementg on platforms and in
the trains. (309)]

“That the demand under the Head
‘Railway Board’ bte reduced by
Rs, 100.”

[Failure to solve the problems

of reservation and overcrowding.
(310)1]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failuret to promote the use of
Hindi in ‘the working lof the
railway administration. (311)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to pay proper attention
to the backward areas in laying
new railway lines, (312)]

“That the demand under the Head
‘Rallway Board® be reduced hy
Rs, 100.”

[Failure to fill the quota of
Harijans and Adivasis in recruit-
ment to all ithe gredes of rail-
way employees. (813)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs, 100.”

[Failure to make the railway
journey safe, free of overcrowding
and comfortable. (314)1 i

“That the demand under the Head
‘Railway Board® be reduced by
Rs, 100.”
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[Failure to check ineressing in-
cidence of dacoities and looting
in the trains and to ensure safety
during journey. (815)]

“That the demand TUnder the Head
Railway Board be reduced by
Rs, 100.”

[Failure to lay gufficient number
of railway lines in the Adivasi
dominated areas of Madhya Pra-
desh, (316)]

SHRI DINEN BHATTACHAZYYA
(Serampore): 1 beg to move:

“That the demand under the Heaa
‘Railway Board’ be reduced to
Re. 1"

[Failure to withdraw all sus-
pension, dismissal and break 1n
service orders of Railway workers
after the All India Railway strike.

(335)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1,"

[Non-conciliatory attitude of
the Railway Ministry regarding
the non-payment of Bonus, in-
creased D. A. on the basis of rise
in prices. (336)]

“That the demand under the Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund' be
reduced by Rs. 100

{Need for immediate construc-
tion of new broad-gauge lines in
place ot Howrah Amta and How-
raw Sheakhala lines which were
wound up. (340)]

“That the demand under the Head
‘Construction of New Lines—Capital
and Depreciation Reserve Fund” be
reduced by Rs. 100

[Need to construct another dou-
ble line in between Sheoraphuly
and Tarkeshwar of Eastern Rail-
way. (341)]
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“That the demand under the Head
;‘:ﬂm Board' be reduced by

[Illegal retrenchment of 200
CPC labourers under Divisional
Superintendent, S.E. Railway Kha-
ragpur in Kharagpur-Ballichak
section which §s aimed at reduc-
ing man power by introducing
modern devices and thus shut
‘employment potentialg’ in Raile
ways, (687)]

' “tI‘hat the demand under the Head
Railway Board® be reduced by
Rs. 100.”

[Prohibition on holding mass
meetings, gate meetings and con-
ferences, the usual and democratic
trade union functions and rights
of workers in Railways (688)1].

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Refusal to accept memoranda
of demands by the General Mana-
gers, South Eastern and Eastern
Railways, Calcutta from mass
demonstrations organised by va-
rious Trade Unions ie Eastern
Railwaymen's Union and South
Eastern Railway Loco Running
Staff Association (689)1.

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Imposing section 144 Cr. P.C.
banning holding of meetings by
the General Managers, South
Eastern and Eastern Railways in
collusion with the Civil authorities
in their respective headquarters at
Garden Reach and Fairly Place in
Calcutta (690)].

“That the demand under the Head
‘Railway Board’ be reduced to
Re, 1"

{Failure to bear the tull expen-
diture for the construction of
overbridges on the railway Lineg
(781 1.
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'mt the demand under the Head
‘Railway Board’ be reduced to Re.
l'"

[Failure to construet over-brides
on all the level crossings on' all
the National Highways (788)].

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100"

[Need for the construction of

. over-biidges on the Railway line

on the south of Serampore station

on the G.T, Roag (Highway No. 2)
(794) 1.

‘That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to broaden the subway
on the northern side of Konnagar
railway station (E, Railway)
(795) |

“That the demand under the Head
‘Railway Board" be reduced by
Rs 1007

[Need for making arrangement
for the announcement of arrival,
departure and late running of
traing, (796)].

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100”

[Need to take over the Arrah-
Sasaramof Light Railway in
Bihar (under the Martin Burn
ang Co.) (797)].

DR. LAXMINARAIN PANDEYA
(Mandsaur): 1 beg to move:

“That the demang under the Head
‘Railway Board" be reducedq by
Rs, 100.”

{Delay in preparing the plan
for tube railway in cosmopolitan
gities lke Calcutta and Delhi
(365} ).

1975-76

“That the demand under the Head
‘Railway Board’ be reduced to
Rs. 100.”

|Delay in reinstating the rail-
way employecs who were sus-
pend or dismissed for participating
in railway strike, despite the as-
surance by the Railway Minister,
(366) 1.

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Delay in increasing the speed
of various Express or Mail trains.
(367 1.

“That the demand under the Head
‘Railway Board” be reduced by
Rs, 100.”

[In difference towards provid-
ing facilitieg to the passengers
ang making journey comfortable
for them (368)],

“That the demand under the Head
‘Railway DBoard” be reduced by
Rs. 100.”

[Need o reorganise the Rail-
way Board (369) ],

“That the demand under the Head
‘Railway Board’” be reduced by
Rs. 100.”

[Need to decentralise the Rail-
way zong; (370)].

“That the demand under the Heagd
‘Railway Board’ be reduced by
Rs 100.”

{Need to make the various
Railway Consultative Committees
effective (371)].

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need to promote the use of
Hindi in Reilways (872)1.
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“That the demand under the Head
‘Railway Board" be reduced by
Rs, 100"

[Need to remove the regional
imbalance in Indian Railways
(373)1.

“That the demand under the
Head ‘Railway Board’ be reduced
by Rs. 100.”

[Indifference towards appoint~
ing Scheduled Casie people in
varioug departments of the Rail-
ways (374)].

“That the demand under the Head
‘Railway Board’ be reduced by
Ra. 100.

[Indifterence towards meeting
the just demands of railway em-
ployees (375)1.

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 100,

[Indifference towards provid-
ing security to the children and
families of railway employees
(376)1.

“That the demand under the Head
‘Miscellaneous  Expenditure’ be
reduced by Rs. 100"

[Delay in constructing over-
bridgeg near Jaora, Ratlam gnd
Nimach stationg (377)],

“That the demand under the Head
‘Miscellaneoug  Expenditure’ be
reduced by Rs. 100,”

[Failure to make further pro-
gress in the construction of
Banswada-Ratlam Railway line
(378)1.

“That the demand under the Head
‘Miscellaneous Expenditure’ be re-
duced by Rs 100"

[Failure to convert Ajmer-
Khandwa metre gauge line into
broad gauge line (379)]

“That the demand under the
Head ‘Miscellaneous expenditure’
be reduced by Ra, 100"
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[Failure to link Bari Sedri with
Nimach by a railway line. (380)}

“That the demand under the
Head ‘Ordinary working Expenses-
administration’ be reduced by Rs.
100.”

[Delay in regularising the ger-

vices of 4 lakh casual workers.
(381)].

“That the demand under the
Head ‘ordinary working expenses
administration’ be reduced by Rs,
100.”

[Delay in completing Guna-
Maksj line, (382)]

“That the demand under the
Head ‘ordinary working expenses
administration’ be reduced by Rs.
100.”

[Failure to take any action
against the persons responsible
for serious scandal in Sitamau
and Manasa out-agencies (West-
ern Railway, Ratlam Division),
(383)]

“That the demand under the
Head ‘Ordinary working expenses-
Administration’ be reduced by Rs.
100.”

[Non-availability of adequate
number of wagong for gmalls in
Ratlam Division. (384)]

“That the demand under the
Head ‘Ordinary working expenses-
Administration’ be reduced by Rs.
100.1»

[Delay in providing shed at the
platform at Shyamgarh station
despite persistent public demands
(385)1]

“That the demand under Head
‘ordinary working expenseg admin-
istration’ be reduced by Rs. 100.”

{Delay in providing shed at the
platform at Shyamgarh astation
deapite persistent public demasrds.
(386)}
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“That the demand under Head
‘ordinary working expenses admin-
istration’ be reduced by Rs, 100.”

[Indifference towards extending
the platform sheds at Jaora and
Mandsaur stations. (387)]

“That the demand under the
Head ‘ordinary working expenses
adminisiration’ be reduceq by Rs.
100.”

[Delay in providing adequate
number of furnished waiting
rooms at varioug gtationg of West-
ern Railway for convenience of
public. (388)]

“That the demand under the
Head ‘ordinary working expenses
administration’ be reduced by Rs,
100.”

[Delay in providing adequate
staff at Shyamgarh (Kota Divi-
sion). (389)]

“That the demand under the
Head ‘ordinary working expenses
administration’ be reduced by Rs.
100.”

[Failure to check the heavy ac=
cumulation of wagons at Nagda
(Western Railway), (380)1]

“That the demand under the
Head ‘ordinary working expenses
administration’ be reduced by Rs.
100.”

[Failure to explore the feasibi-
lity of electrification of the rail-
way line between Ratlam and
Kota. (391)]

“That the demand under the
Head ‘ordinary working expenses
administration’ be reduced by Rs.
100.”

[Failure tg conduct & survey of
Dohad-Khandwa line (Adivai
area). (892)]

“That the demand under the
Head ‘Ordinary working expenges—
Operation (Fuel)’ be reduced by
Rs, 100.”
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[Delay in expanding the diesel
sheq at Ratlam (Ratlam Divie
sion). (393)]

“That the demand wunder the
Head ‘ordinary working expenses
Operation (fuel)’ be reduced by Rs,
100.”

[Delay in expanding the loco
shed at Nimach (Ratlam Divi=
sion). (394)]

“That the demand under the
Head ‘ordinary working expenses
Operation (fuel)’ be reduced by Rs.
100.”

[Damage to diesel engines due
to improper maintenance thereof,
(395)]

“That the demand under the
Head ‘ordinary working expenses
Operation (fuel)’ be reduced by Rs.
100"

[Delay in increasing the pro-
duction of steam locomotives and
diesel engines. (396)]

“That the demand under the
Heag ‘Ordinary working expenses-
Miscellaneoug expenses’ be reduced
Rs. 100.”

[Need to reorganise the Rail-
way Protection Force. (397)]

“That the demand wunder the
Head ‘Ordinary working expenses—
Staff welfare’ be reduced by Rs.
100.”

[Delay in jimplementing em-
ployees welfare schemes in vari-
ous rones of the railways, (388)]

“That the demand wunder the
Head ‘Construction of new lines—e
capital and depreciation reserve
fund’ be reduced by Ra. 100.”

[Indifference towards laying
railway lines in Adivasi areas of
Madhya Pradesh, especially Jha-
bua and Bastar. (399)]

“That the demand under the
Head ‘Construction of new lines—
Capital and depreciation reserve
fund' be reduced by Rs. 100.”



461 D. G. (Ria), 1078-76 MARCE 17, 1076 D. G. (Rlys.), 1975-76 353

[Delay in doubling the Nagda-
Kota section of Wesiern Railway
(400)]

«That the demand under the
Head ‘Railway Board' be reduced
by Rs, 100"

[Delay in conducting the survey
of Kota-Chittor Railway Jne
(625)]

“Phat the demand under the
Head ‘Railway Board’ be reduced
by Rs. 100.”

[Failure in providing  proper
educational facilitieg to the chil-
dren of railway employees in the
Ratlam Divisional Headquarters
in Ratlam Division of Western
Railway (626)]

wThat the demand under the
Head Railway Board’ be reduced
by Rs. 100.”

[Delay in meeting the public
demand to restore Ratlam-Delhi
coach in the Dehra Dun Express
(Western Railway) which used to
be attacheq to that train previ-
ously also (627)]

«That the drmand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Need for Renewal of the con-
tracts of railway book-stalls prior
to the expiry of the ierm of con-
tracts, (628)1

“That the demand under the Head
Railway Board be reduced by
Ras. 100"

[Failure to introduce mail train
between Ajmer and Khandwa
(629)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 100.”

[Delay in Solving the diffi-
culties of the employees of Tele-
communication Department of
Railways (630))

That the demend under the Head
Ordinary  working  eXpenses—
Adminiﬁh’aﬁw’ be' mdm:eﬂ W
Rs. 100.” _

[Failure to fmprove the condi-

tion of railway canteens (831)]

“That the demand under the Head
‘Railway Board' be reduced by
Rs. 100.”

[Delay in running the proposed
Meenakshi Express between Hy-
derabad and Delhi via Ratlam
and Chittor (634)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Delay in implementing the re-
commendations of Miabhoy Com-
mission (635)]

“That the demand under the Head
‘Railway Board’” be reduced by
Rs. 100.”

[Failure to check irregularities
and mismanagement prevailing in
reservation system (836) ]

“That the demand under the Head
‘Ordinary working expenses-Ad-
ministration’ be reduced by Rs. 100.”

[Indifference 1n making suit-
able changeg in the brake vans
with a view to making them safe
for the Guards. (637)]

“That the demand under the Head
‘Ordinary working expenses-Ad-
ministration’ be reduced by Rs. 100.”

[Delay .in making proper ar-
rangements of educationa] and
medical facilities for the families
of T.T. I's. and A.S.M s who have
often to stay away from the sta-
tions of their postings and who
live in areas away from cities,
(638)1
“That the demand under the Head

ordinary working expenses ad-
ministration be reduced by Bs,
100.

[Indifference towards making

casua] labour permanent. (639)]

“Ihat the demand under the Head
©Ordinary working expenses-Ad-
ministration’ be reduced by Rs. §00.”
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{Indifference in providing pro-
per cutering facilities to passen-
gers ot Nagda on Western Rail-
way (840)]

“That the demand under the Head
‘Ordinary working expenses-Ad-
minjstration’ be reduced by Rs. 100.”

{Failure to restore the halt of
25 Down and 26 Up at Shamgarh
station in Kota Division in spite
of repeated public demands (641)]

“That the demand under the Head
‘Ordinary working expenses-Ad-
ministration’ be reduced by Rs. 100.”

[Delay in extending the Ujjain-
Indore (broad-gauge) upto Mhow.
(642)]

“That the demand under the Head
‘Ordinary working expenses-Ad-
ministration’ be reduced by Rs. 100.”

[Favouritism in awarding cater-
ing contract at Indore station
(643)]

SHRIMATI PARVATHI KRISHNAN
(Coimbatore): I beg to move:

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1.

[Failure to grant recognition
to the Indian Railway Workers’
Federation. (407)1

“That the demand under the Head
‘Railway Board’” be reduced to
Re. 1.”

[Failure to recognise the North
Eastern Railway Mazdoor Union
recognited by the Registrar of
Trade Unions and recognising a
union which ig unregistered and
has no legal entity. (408)]

“That the demand under the Head
‘Railway Board’ be reduced to
Re. 1"
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[Failure to recognise the rail-
way worker ez an industrial wor
ker and make commensurate
changes in the wage structure in
keeping with industrial wages
extant in the country especially
in the public sector. (408)]

“That the demand under the Head

‘Railway Board' redue
Re. 17 be o to

.[Fallure to resume negotiations
with leaders of National Coordi-
nation Committee of Railway-
men’s struggle after the calling

of the general strike on 28th May,
1974, (410)]

“'_I’hat the demand under the Head
R‘Raﬂway Board” be reduceq to
e 1”

[Failure to abolish the Railway
Board and reconstitute Railway
Ministry with Railway Minister
as Chairman. (411)]

“That the demand under the Head
‘Railway Bocard’” be reduced to
Re. 1.

[Failure to rescind all penal
measures afier the general strike
of May, 1974, and to withdraw
all court cases jnstituted against
railway employees in pursuance
of assurances of the late Minister,
Shri L. N Mishra, (412)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure to implement tha
award of the Bombay High Court
of 1868 and pay wages according
to that judgment to all gangmen,
(418)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

[Failure to restore trains on
South West broad gauge section,
cancelled during the general
strike of May, 1974, (419)]
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[Faifuré to institute é% ihdus.
1rigl relatichs policy based onl ac-
cepted. ipractices in #ll railway
jndustries and on tripartite con-
ventlons. (420)1

“That the demand under the Head
‘Railway Board’ he reduced by
Rs. 100"

[Failure to issue orders of re-
instatement of the staff on receipt
of their appesls for re-instate-
ment. (421)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

{Failure of the Railway Board
4o issue orders of reinstatement’
even on receipt of Revision peti-
tions from the staff whose appeals
have been rejected by the Gene-
ral Managers. (422)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100"

[Failure of the General Mana-
gers to issue orders of remnstate-
ment even on receipt of Revision
petitions from the staff whose
appeals have been rejected by the
departmental heads. (423)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs, 100.”

{Failure of the S.E. Railway
Administration to withdraw the
court caseg pending against rail-
way staff ijn the courts at Visa-
khapatnam. (424)]

* “That the demand under the Head
‘Railway Board' be reduced by
Rs. 100.”

[Failure to implement the as-
surances given on the demands
conceded by the Government
prior to the rallway general
strike of May, 1074. (425)]

amw
IWM

Failuyre fo W;M priee
uhggmmallnmq where |
tm) ] 300 ratiway werkers ﬁw

the demand under the Head
’E;%;;% Board' dho reduced by

[Failure %o implement the
award of the Misbhoy Tribunal
(4211

“Phat the demand under the Head
‘Ruitway Bosrd’ bhe reduced by
Rs. 100.”

[Failure to complete cadre re-
view and decasualisation. (428)]

“That the demand under the Head
‘Railway Bosrd be reduced by
Rs. 100.”

[Failure to increase pensions to
retired railway employees who
retired prior to 1-1-'73. (429)]

“That the demand under the Head
‘Raillway Board’ be reduced by
Rs. 100.”

[Failure to revise gradey and
pay scales of senior subordinates
of the Carriage and Wagon
Branch of the Mechanical De-
partment. (430)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure to resume running of
trains from Salem to Bangalore
on the metre gauge. (431)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100,

[Orders issued retrenching the
ELR workmen working on the
doubling of the track on the
South West broad gauge section
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of Southern Raflway between
Uthukull and Tiugur, (432))

“That the demand under the Head

‘Railway Board® be
Ba. 1007 reduced by

[Failure to remove anomalies
arising out of Pay Commission
Tecommendations in the Integral
Coach Factory, Perambur amongst
Progressmen. (43%))

"R:ill‘hat the demand under the Head
oy lva'g).r' Board’ be reduced by

[Failure to restore seniority
and promotion of Ex-Grain Shop
Staff on Southern Railway follow-
ing Supreme Court Judgment of
30-1-1974 in Appeals No. 1937
and 1938, (434)]

“':'[‘hat the demand under the Head
“Railway Board' be reduced by
Rs. 100.*

[F"ailure to complete electri-
ﬁ.t:atmn of Madras-Vijayawada
line on Southern Railway. (435)]

“That the demand under the Head
“Railway Bozrd” be reduced by
Rs. 100.”

[Failure to cancel all orders of
reduction in rank of the staff im-
posed on them for participating
in strike. (436)]

“That the demand under the Head
“Railway Board’ be reduced by
Rs. 100.”

[Failure to cancel all orders of
transfer served on the staff for
being absent during the days of
May, 1974 erike, (437)]

“That the demand under the Head
“Railway Board’ be reduced by
Ras. 100"

[Failure to cancel all orders of
reversion to a lower post serv-
ed on the stall for being absent
during the days of May, 1074
strike. (438)]

“That the demand under the Head
“Railway Bow® de reduced by
Re, 100"

21 LS.
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{Failure to cancel all orders of
compulsory retivement served on
the staff for being absent ducing
the day of the May, 1974 strike.
(439)1

“That the demand umper the Head
‘Railway Board" be reduced by
Rs, 100" :

[Failure to cancel all orders
where promotions due to the staff
were withheld for being absent
during the days of May, 1974
strike, (440)]

“That the demand under the Head
‘Railway Board’® be’' reduced by
Rs. 100.”

[Failure to the N.F. Railway to
reinstate a large number of staff
dismissed for being absent during
the days of May, 1974 strike.
(441)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100.”

[Failure of the N.F, Railway to
reinstatement more than 8500
gangmen employed in Lumding
Division for patrol duty for being
absent during the days of May,
1974 strike. (442)]

“That the demand under the Head
‘Raillway Board” be reduced by
Rs. 100.”

[Failure to settle the accounts
of the retired employees long
after their retirement. (443)]

“That the demand under the Head
‘Railway Board’ be reduced by
Rs. 100."

[Failure of the Central Rail-
way Administration to reinstate
nearly 40 workers of the Kurla
Car shed who were dismissed for
being absent during the May,
1974 strike period. (444)]

“That the demand under the Head
‘Railway Board” be reduced by
Rs. 100.”
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[Failure of the Western Rall-
way Administretion to reinstate
about 73 workers under the JOWs
m Jeipur Drvision, aithough they
have put in more than 8 to 10
years of service in maintenance
works in the Division, (445)]

“That the demand under the Head
‘Ordinary working expenseg Adminis-
tration’ he reduced by Rs, 100.”

{Failure to cancel penal orders
on staft lke reduction in rank,
reversion to a lower grade; with-
holding of due increments, transfer
to far away places, withhalding of
due promotions, compulsary retire-
ment, and dismissal orders (450)]

“That the demand under the Head
‘Ordinary working expenses Adminis-
tration’ be reduced by Rs 100.”

[Failure of the Railway Board
to reinstate all the dismussed staff
1 accordance with the judgement:
of the High Court of Gujarat
(451)]

“That the demand under the Head
‘Ordinary working expenses Adminis
tration’ be reduced by Rs 100"

[Failure of the Raulway Board
to remnstate all casual labourers-
in accordance with the judgements.
of the Kerala and Andhra Pradesh
High Courts (452)}

“That the demand under the Head!
‘Ordinary working expenses Adminis
tration’ be reduced by Rs 100"

[Failure to 1ssue directives to
withdraw all cases pending 1n
different courts against staff for
participating in May, 1974 strike
(453)1

“That the demand under the Head
‘Ordinary working expenses Adminis-
tration’ be reduced by Rs 100"

[Failure to the SE Raflway to
reinstate a large number of staff
who weer dismissed for being ab
sent during the days of May, 1974
strike (454)]
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“That the demand wnder the Head
‘Railway Boprd" be reduced to
Re. 1.

[Citicellation of many traine,
particularly in Southern Railway
on the false plea of shortage of
coal. (498)}:

“That the demand under the Head
‘Bailway Board’ be reduced to
Re L"

[Abgorbing all ELR and casuak
labeur into permanent jobs (459))

“That the demand under the Head.
‘Rallway Board’ be reduced hw
Rs 100"

[Failure to resume runmng of
the Tiruppappuliyur-—-Bangalore
Passenger resulting in kardships.
to passengers from South Arcod,
Salem and Coambatore Dustricts
(460)]

‘That the. demand under the Head.
‘Rallway Board be. reduced by
Rs. 100"

[Failure to. resume cancelled
passenger trains between Shoramur
and Cochin (461)]

“That the demand under the Head
Rauway Beard' be reducel by
Bs 100.”

[Continued refusal f{o restore
the Veerapandy hadt on Coimba-
tore—Mettupalaryam section for
passenger tramns to serve needs of
school and college going students
(462) ]

“That the demand under the Head
Railway Board' bhe reduced by
Rs. 100"

[Failure to have halls at Turupmr
of the Mangalore Express and
Kerala Express (463)]

‘““That the demand under the Head
‘Railway BRoard® ber reduced by
R 100~

{Farlore td make gl! Labour
laws sapplicable’ to- railway woxk-
ars withoutiany exemptiong (46€)§
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“That the demangd under the Head
“Raflway Bowrd  be reduced
by Bs. 100.”

[Failure to amvend drastically the
policy of recognition of {trade
unions (465)]

“That the demand under the Head

“Construction of new lines—Capital

and depreciation reserve fund, be
reduced by Rs. 100.”

1Failure to construct railway liqe
‘between Tirupur "o Palani via
Dbarapuram (480)]

“That the demand under the Head
-*Construction of new lineg Capital
Aand depreciation reserve fund' be
xeduced by Rs. 100.”

{Failure to comstruct Railway
line linking Coimbatore through
Satyamangalam and Chamrajnagar
to Mysore (481)]

“That the demand under the Head
»Railway Board’ be reduced to
Re. 1"

[Failure to evolve a proper rail-
road coordination in movement of
freight traffic (708)]

“That the demand under the Head
“Railway Board' be reduced to
Re. 1.”

{Failure to convene a meeting a
representatives of management and
labour in the railways and Coal
Mines Authority and BCO Ltd. to
work out measures for speedy
movement of coal (708)]

“That the demand wunder the
‘Head ‘Railway Board' be reduced
Yy Rs. 100.”

{Failure lo settle all demands
and re-instate victimised em-
ployees, and dilatory tactics fol-
lowed in the grievance committee
set up with the All India, Logo
Running Staff Association (710)]

“That the demand wunder the
Head ‘Railway Board' be reduced
Jby Rs. 100.”

1975-16

[Need to jmprove facilities 2or
passengers th Tirupur Station on
Southern Railway (711)]

“That the demand under the
Head ‘Railway Board’ be reduced
by Rs. 100.”

[Continued failure to lift coal
stocks accumnulated at the pitheads
which are likely to lead to fires
unless lifted speedily (712)}

“That the demand under the
Head ‘Railway Board' be reduced
by Rs. 100.”

{Need to shift the level crossing
near Paqrapalayam by 400 feet as
requested in the resolution of the
local Panchayat of Mannarai
(Tirupur Union) Tamil Nadu
(713)]

“That the demand under the He;d
‘Ordinary Working Expenses Ad-
ministration’ be reduced by Rs. 100,

|Faillure to provide proper
iranshipment coal platiorm at
Delhi Serai Rohilla Station result-
ing in heavy wastage of coal and
difficulty in working (714)})

“That the demand under the Head
‘Ordinary Working Expenses Ad-
ministration’ be reduced by Rs. 100.”

[Failure fo provide proper train
examining facilities for goods
trains at Delhi Serai Rohilla yard
resulting in inconvenience to staff
and hampering efficiency and
safety. (715)]

“That the demand under the Head
‘Ordinary Working Expenses Ad-
ministration’ be reduced by Rs. 100.”

| Failure to ensure adequate and
timely supply of all materials re.
quired for repairs to steam engines
on Northern Railway (718)]

“That the demand under the Head
‘Ordinary Working Expenses Ad-
minisiration' be reduced by Rs. 100.”

|Failure to carry out decasual.
isation on Indian Railways and
taking casual labour as permanent
employees (717)]
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“Phat the deovypd under the Head
inary Working Expenses—staft
welfare’ be reduced by Rs. 100.
{Failure to carry out improve-
ment to old staff quarters at Dell
Sara; Rohilla Station. (718)]

PROF 8. L. SAKSENA (Mabharaj-
&an)), 1 beg to move.

“That the demand under the Head
‘Railway Board’ be reduced by
Rs 100

[Falure to sanction the com-
struction of a branch railway line
on NE Railway from Gorakhpur
to Maharay Guni-Nichlaul-Thunti
Bar: Bhainsalotan, in  the most
backward area of the country.
(699)1

“That the demand under the Head
‘Railway Board’ be reduced by
Rs 100"

{Failure to open the halt station
at Lal Bahadur Sastr: Nagar, 24
kilometres South of Anandnagar
ralway station on NE Rallway
1n Gorakhpur District 1n front of
the Lal Bahadur Sastri Nagar
Degree  College, Anandnagar
(700)]

“That the demand under the Head
‘Railway Board’ bhe reduced by
Rs 100"

[Farure to construct a halt
station near Gurli north of Siswa
Bazar Railway station on NE,
Railway in Gorakhpur District
70111

SHRI BHOGENDRA JHA (Jamnagar)
1 beg to move

“That the demand under the Head
‘Railway Board” be reduced to
Re 1°

[Failure to
Board (771)]

“That the demand under the Head

‘Railway Board’ be reduced to Re 1.”

[Failure to have only one union

of railway workers in each zone.
(772)]

abohsh Railway

3!
“That the demand under the Head
‘Railway Board' be reduced to Re.1.”

[Fallure to check pilferage of
goods in the railways. (783)]

“That the demand under the Head
‘Railway Board’ be reduced to Re. 1™

[Failure to give recognition 1o
North Eastern Raflway Workers
Union (Registered) and instead
recognise an unregistered union.
(784)1 -

' “That the demand under the Head
‘Rarlway Board' be reduced to Re. 1.”

[Need to given representation to
the workers in rallway manage-
ment (785)]

“That the demand under the Head
‘Railway Board' be reduced to Re 1*

[Need to abolish first class and
to keep only one class besides air-
conditioned class (786)]

‘That the demand under the Head
Miscellaneous expenditure' be re-
duced by Rs 100

[Need to construct a 1ailway hne
between Sitamarhi-Jainagar-Lokha-
bazar 1n Samastipur Division of
North Eastern Railway (798)]

That the demand under the Heal
‘Miscellaneous Expenditure' be re-
duced by Rs 100"

[Need to connect Tharbhitta and
Nirmali with 4 raillway line 1n
Samastipur division oi North East-
ern Railway (799)]

“That the demand under the Head
‘Mascellaneous Expenditure’ he re-
duced by Rs 100"

{Delay in undertaking the work
of converting the Samastipur-
Darbhanga rail hine of North East-
ern Railway ipto broad gsuge hine.
(800)]

“That the demand under the Head
‘Miscellaneous Expenditure’ be re.
duced by Rs. 100.”

¢ i comatiasesins baie
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{Delgy in taking decision regard-
Ing conversion of Darbhanga-
Raxual rail line of North Eastera
Railway into broad gauge line.
{801)]

“That the demand under the Head
"Miscellaneous Expenditure’ be re
duced by Rs. 100.”

[Delay in starting Jhanjharpur-
Lokaha railway line in Samastipur
division of North Eastern Railway.
(802)}

“That the demand under the Head
‘Miscellaneous Expenditure’ he re-
duced by Rs. 100.”

[Delay in sanctioning Sakri-Hasan-
pur Railway line in Samastipur
Division of North Eastern Rail-
way, (803)]

“That the demand under the Head
‘Miscellaneous Expenditure’ be re-
duced by Rs. 100.”

[Delay in converting Muzaffar-
pur-Barabanki railway line in
North Eastern Railway into broad
gauge line, (804)]

“That the demand under the Head
‘Miscellaneous Expenditure’ be re-
duced by Rs. 100.”

[Need to make the Jayanti
Janta between Samastipur and
New Delhi a daily train. (805)]

“That the demand under the Head
‘Miscellaneous Expendifure’ be re-
duced by Rs. 100.”

[Need to introduce a new mail
train between Howrah and
Samastipur. (806)]

“That the demand under the Head
‘Miscellaneous expenditure’ be reduc-
ed by Rs. 100.”
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[Need to attach a direct sleeper
coach betweén Ranchi and Samasti-
pur. (897)]

MR. DEPUTY.SPEAKER: The Cut
Motions also are before the House.

*SHRI AJIT KUMAR SAHA (Vish-
nupur): Mr Deputy-Speaker, Sir, the
hon. Railway Ministey while de~
livering his budget speech had
stated that that we are now go-
ing towards light from darkness.
I would hike to point oyt certain points
responsible for loss of Railway reve-
nues to a considerable extent. if atten
tion is paid to these points gnd a sym-
pathetic treatment ang behaviour is
accorded to those railway employees
who had participated in the strike, I
have no doubt that the railways will
progress and prosper. First, Sir, I
will like to speak on the prevailing
corruption in the Raflways. 8ir, the
materials purchased for permanent
way, rolling gtock, locomotives, general
stores, signalling equipmen{ elc. are
purchaseq at a higher cost with the
collusion of railway officials and the
quality of those materials are mostly
sub-standard. This resulls in in-
numerable railway accidents all over
the country causing loss of life and
loss of revenue to the Railways to the
tune of Rs, 400 crores per annum.
Then the concession in freight allowed
to certain privilegeq industries ig caus-
ing a loss of Rs. 300 crores per year.
This concession should be withdrawn
for improving the finances of the rail-
ways, Next, the waiving of demurrage
charges payable to the railways by
corrupt means is causing a loss of Rs.
140 crores per year. Then, Sir, it is
common knowledge that cases of theft
and pilferage from railway goods
trains are very frequent. Particylarly
in the Dhanbad and Asansol divisions
of the Eastern rallway and the Adra
Division of South Egstern railway
regular wagon breaking is going on in
colluslon with and under the protee.
tion of Divisional Superintendents snd
Divisional Operating Superindents and
the Security Officers of the R.2.F,

—

*The original speech was delivered in Bengall.
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MR. DEPUTY SPEAXER: Order
please. The Memberg do not listen to
me. 1 think thig is a very unfortu-
nate thing. It is the practice in this
House that we do not take any notice
of anything outside this Chamber—
whether it is in the official gallery or
the public gallery-except on very rare
occasions. This is an important point
of procedure and I would like to go on
record that every Member should take
notice of it—except on very rare occa-
sions when the Speaker himse]f decides
to make a reference to any dignitary
from outside who comes and visitg our
House. May I request the Minister for
Parliamentary Affairs kindly have his
seat” I am here dealing with a very
important point of order, my senior
colleague, Sardar Darbara Singh has
raised and I would ke this to go on
recorg for the future guidance—I want
to repeat that—that we do not take
any notice of anything in any gallery
except on rare occasion when the
Speaker himself makes a reference to
the presence of any foreign dignitary
by our invitation. It is only at that
time the House takes notice of it. I
am a lftle sorry that Shri Darbara
Singh had raised this. Whether the
Members of the Railway Board are
there or not, I could not careless. It
ig the Minister who is responsible for
everything; the Minister has to answer
to this House and if anything goes
wrong, it iz the Minister wha ig res-
ponsible for his Secretaries or anybody
under him. 1§ think thig is unfortunate
and should not be repeated.

Now, Mr. Szha, you tnay continge
your speech.

*SHRI AJIT KUMAR SAHA; I was
speaking about the thefts, pilferage and
wagon breaking on the railweys
This is causing an annual loss of Rs. 12
crores to the railways.Vigorous steps
should be taken to plug this leakage.
Then, Sir, the facilities of free Saloons
(inspeetion carriages) to the railway
officers is causing a loss of He. 40
crores to the railwayg and this should
be discoutinued, If all these saloons
are converted into passenger coaches
for the general public then about 200
passenger trains can be run ang the
people will get some relief from over-
crowding in trains and the railway

revenueg will also be boosted by about
Rs. 40 crores.

Now, about 20 per cent of the rail-
ways wagons are kept idle and they are
not allotteq in the normal process, im
spite of heavy demands, with ulterior
motives. These are kept idle for mak-
ing them avallable to favoured
parties at a premium. This corrupt
practice is resorted to by Divisional
Operating Superintendents and Divi-
sipnal Superintendents causing a loss
of revenue of about Rs, 130 crores per
annum Then Sir. about 5 ver cent of
the Railway employeeg at all levels
do not perform any regular duties.
They are parasiteg and being favourits
of the officers, they draw their salaries
regularly along with fictitious hono-
rarium, over time allowance, travel.
lng allowance etc., without doing any
work. This is also causinga losg of Rs,
39 crores to the railwayg per year.
Lastly Sir, I will point out that the
railways are losing about Rs. 13 crores
per year on account of payment of
fictitious claims of travelling allow-
ance by the officers. The officers
prefer claims of T.A. without visiting
any place, on duty: Some time back
the Auditor General had passed
strictures against this system. He had
ordained that officers claiming TA
should produce signatures of the
officers on duty at the places visited
by them for which TA iz claimed,

*The original speechwas gelivered in Bengall,
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But this is not being followed result-
dng in fictitious claims and loss to
dthe railwamys.

In the Fifth Five Year Plan the
-Government claims to be doing much
Jfor the betterment of the poor people.
“They have sheq much crocodile tears
. dor them. But what have they done
for the poorest workers who are a
<casual workerg on the railways. Some
time back the Railway Minster, Mr.
«Qureshi, stated that the recommenda-
tiong of the Mianbhey Tribunal has
“been accepted by the Governmenng i
Loto. But, Sir, in reality, it is out of
the 355,000 casual workers who were
retrenched some 12,000 have not yet
dbeen laken back. A large number of
the casual workers who have been
taken back, have been re.employed on
dailly wages. Ag a result of this the
income of this casual worker has gone
«down by Rs. 150 per month, Is this
the example of the Government’s
sympathies for the poor? Apart
them there are some more categories
of workers who work on the raillwavs
but are not recogmsed as railway
employees. Consequently, they  are
denied all the benefits to which a
railway employee is entitled. One
-such category is the gtoker who feeds
coal on railway locomotives and with-
out whose warvices the locomotives
cannot work., But he is not recognis-
ed as a rallway employee. He 18
treated only as a contract labour, In
1870 a legislation was passed in the
Lok Sabha against this system of
contract labour, But during the last
five years that law has not been made
apphicable to the railways. All such
labour referred to above should be
treated as railway employees. Then
there is an other category wviz.,, the
vendors and canvassors who work on
the railways year after year but do
not get any pay etc. They get a small
~commission on the sales. The rate
of the commission is also not uniform.
“There is lot of corruption and bribery
involved in the matter of allotment ot
food stalls book stalls etc. Sub.
stantial bribe has to be paid to the
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officers empowered with alloimeént of
these gcontracts. They also wdeserved
to be recognised as railway empioyees.

Sir, the railway Minister hag given
repeated assurance im thig llouse
that all tkose railway employees who
had participste 1n the railway sirike
but were not charged with sabotage
or violence will be taken back but
inspite of that a large number of
rallways employees are still out of
Job though more than B0 per cent of
them have no charge of subotage or
violence. This is very sad. As al-
ready stated earlier a large number
of casual workers have been taken
back but only on daily wages result-
ing in reduclion of about Rs. 150/.
in their pay per month. In Adra
Division some 2000 employees are
placed in this sad plight. I had
written to the hon. Minister Shrt
Qureshi about the case of a suspena.
ed railway employee against 'whom
false charges have been framed. The
Minister had salso promised to look
into the case but nothing hag been
done ag yet. I do not know what 18
the reason for this. May be the Mini-
ster cannot act contrary to the feel-
ings of the Railway Boarq Sir,
some railway employeeg under the
banner of All India Railway Emplo-
yees Confederation are on relay fast
near the Boat Club with a view to
draw the attention of the railway
administration for amicable apd
sympathetic settlement of =zll the
disputes. I will request the hon.
Minister to listen to their demands
sympathetically and to find ' an
amicable settlement. I will urge
upon him to realise that it is
the railway workers who actually
help the ralways to run. It is not
the bureaucrats and high officials who
are running the railways: The Rail-
ways are run by the millions of
poor workers. They must be treated
with sympathy and compasston. With.
out their cooperation railways can.
not run. I will not take longer time
as another member from my party
will speak on the demands in details,
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SHRI THA KIRUTTINAN (Siva-
gonja): I have gpoken at length om
the genera] discussion on the Railway
Budget. 1 expected much from the
hon. Railway Minister but 1 was total.
ly disappointed. He expressed him-
self as if he was a great Pandit in
Hindi but I doubt whether he was
going to be a capable administrator
in the face of the vast rallway problem.
Travellng public caught by rising
fares and deteriorating services and
the railway workers crusheq by
oppressive inflation and industrialists
hit by rising freight costs and trans-
port bottlenecks. No doubt economy
exerts a strong influence on the worke-
ing of the railways. At the same
time their own working also influe-
nces the economy.

While the hon. Minister was speak-
ing the other day, he asked: if the
Railway Board is abolished what will
come to that place? I should like
to suggest that in the place of the
Railway Board they could have an
autonomoug corporation and then zonal
corporations with greater powers.
They are talking about rationalisation
of tares and freights but they are not
talking of rationalisation of adminis-
tration or the rationalisation of the
pay structure of the railway employees.
The process of rationalisation should
begin at the top.

The Administrative Reforms Coy
mission recommended that the Rail.
way Boarq should be compact in size,
with not more than six members in.
cluding the Financial Commissioner
and that the posts of additional mem-
bers should be abolished. But its
composition shows that it hag conti-
nued to grow so that there are 11 jfull
and additional membery already in
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position eupported by an army of 30
directors, officers and additional
directors. Why must the Railways
maintain advisers in London, Paris,
Borneo, Tokyo and Bonp when
specia) teams invariably go from New
Delhi to place orders for equipment?

Sometimes spares had to be airlift.
ed and the country had to pay 15 to 20
per cent moe in  foreign exchange
because the price went up meantime.
idling wagons in one section and
acute shortage in another 1is the
order of the day. Once the Board
members accept full responsibility
for running the railways efficiently,
and for taking all decisions they
could not hold the general managers
and divisional superintendents res-
ponsible for lapses. Even if small
decisions in respect of petty stall
ownerg have to be taken, for instance
whether dosa or vada or idly or any-
thing else should be there, it has to
be decided only by the Railway Board
and not by the divisional superinten
dent or the general managers. If that
is the case nothing could be done.
My emphasis is that powers should
be decentralised.

Under miscellaneous expenditure,
thig Budget does not provide for pay-
ment of increased Dearness Allowance
to the employees. The four expect-
ed instalments of increased Dearness
Allowance would amount to about Rs.
162 crores. Three instalments are
already under negotiation. This will
adg something like Rs, 4¢ croreg to
the expenditure after allowing for
impounding a certain portion of the
increased.

The Budget allows for an increase
of Rs. 23 croreg in fuel costs both for
price hikes and increased consumption,
This may be too low because of the
likelihood of fresh rise in coal price.
Even an increase of Rs. 10 per tonne
in the price of coal will cost the
Railway Rs. 17 crores,

According to data releaseq with the
Budget, aven after the increase in
foodgrain freights the social burdens
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on the Railways are higher then last
year, This is mainly on account
of the increasing Josses in coaching
gervices which oonsist mainly of
passenger traffic, which are tentative-
ly put at more than Rs. 150 crores for
1974-75. The Budget data shows that
railway indebtedness has risen to Ras.
394 crores owing to the deterloration
of performance in the last two years.
South Rallways have no bright future.

The other day the hon. Minister
stated that all cases would be with.
drawn against the railway employees
who had not indulged in sabotage,
violence or intimidation and that they
would be reinstated. 1 would like to
ask the Minister who iz going to
decide whether an employee indulged
in sabotage, violence or intimidation.
This is going to be decided by the
local officers who are  already pre-
judiced against the employees. So I
earnestly request that the hon. Minis-
ter should not depend upon the locat
officers. In the I.C.F. Madras there
is the case of one Mr. Arumugam. I
have already referred the case to the
hon. Minister.

MR. DEPUTY-SPEAKER: Why
bring in individual case? If you have
referred to him, that is enough. This
is not a healthy practice.

SHRI THA KIRRUTTINAN: So all
these ca<e. should be  looked into
without any prejudice.

In this Ilouse much has been said
about the neglect of the South. Mr.
Hanumanthaiya, the former Railway
Minister. has accused the Railway ad-
minigtration of diverting Rs. 6 croves
from the South (o the North. This
was refuted by the hon, Minister, but
here I would like to refer to the num-
ber of trains that has been cancelled
all over India. On 18th February
1975, in answer to a question in this
House, it was said that about 238 pairs
of trains have been cancelled. The
break-up of this figure is as follows:
Central Railway—nil; Eastern Rail«



403- D. G« ;(mﬁ): Jﬂ"ﬂﬂhm m m n’! i ‘R;M zm“’f’r_’ 404

{Shri Tha Kiruttinan}
way—mnil: Northisen Rallway-—-3 paics;
North.enstern  Wallvay-40 patee:
North Bast Frontier Rallway—-nil; Sous
thern Rullway~-131 gpaids; South:
Cetitral Railway—3 pairs; Sbuth Eas.
tern Railway—1 patr; Western Raile
way—54 pairs. More than' 50 per
cent of the cancélldtion is in the south,
It 1s not neglect ol the south? Some.
thing should be dene to reintroduck
all these cancelled traimy.

Comang to the problems of the loco
running staff, a number of assurances
were given during the strike period. A
commiftee under the charrmanship of
Mr Qureshi was constituted The
sittings are going on every month,
but no demsion has yet heen iaken
There iz lack of coordination belween
the CMA and the raulways When we
enquire from the CMA, they say, “We
have enough coal The railways are
not moving it from the pitheads”. We
want to know the facts and who is
responsible for the cancellation of
trmins for want of coal Records show
that the CMA have heen supplying the
requirements of the railways all these
yvears. We canno!l sav there iz any
shortfall in the supply of coal to the
raillways. 8o, it 15 the fault of the
railways that they ate not in a position
to move the coal! from pitheads to the
different zonal railways.

Rallwaymen are demanding that
their sons and daughters should be
provided with employment in the rail-
ways. The railway administration’s
1eply was, ‘ Constitulion does not per-
mit providing employment to the sons
and daughters of railwav employees”
Recently after the strike fhe railway
admingtration has issued a cireular
that the son; and daughters of the 8o
called loyal workers should be provid-
ed with employment Which Constitu.
tion permits this?

I should say a few words about the
ICF. Madras and the Golden Rock
Weorkshop. I deplore the unimagina-
tive attitude of the railway adminis-
tration in tapering the wagon produc-
tion in railway workshops, a matter
wihiich has been .distussed on the ficor

afiétted the Mbour employed in Ak
raftiays. Meride the probiem warsants
a thtrrough re-crientimton. Ee wagon-
bufiding scheme shouldrbe made an en-
tirely public sector undertaking and
should be eitpusted to rajlwwy
workshops ofily. The very ex-
istence of ICF, the only fmafor pra:
duttion unit for passeiiget cobiches In
the south ir al fske By e dontime
plated diversion of manufheturé of
MG cohches to a plant sorhewliere in
the north, This will cause untwarrant-
ed hardship to the existing labour
force and erode seriously inte the
future employment potentisl in the
south. I plead for a halt to the nelar-
fous scheme hatched by the raitway
administratibn  to bifurcite ICP,
Madras, a plant capable of produeing
coaches of all gauges and appreciated
the world over. I request that the
statug quo shpuld be malritaineg in
the field of cdach-Builling

There is one byespass road being
buflt by the national highway people
near Manamadurai in the south. That
by-pass road has been constructed to
do away with two level crossings
Again, this bye-pass has to pass
through a railway line. Tt requirge an
over-bridge But the new  by-pass
road has not béen provided with an
over-bridge- T do not know what 18 the
reason for it.

I wotld say that the bureaucratic
set-up of the present Rellway Beard
should be dene away with and in its
place there should be autonomous
body to run this nationalised indus.
trial undertaking with similar bodies
at the zomal rallways with more
powrers,

I would alzo like.to plead that rail.
waymen should be hrought under thw
purview of the Industrinl Disputes
Act and Bonus Aet: Many of .us hwe
been pleading for payment of bonus
to railwaymen. 8o, it is high time
that Government convelle thiz legtti.
mate demand, It is also e resporghs



405 D. G. (Rlys.),
1975-76

bility of the railway administration to
make available to its employees all
essential things at fair prices, even at
subsidised rates where necessary, so
as to relieve them from the grip of
untold hardship caused by the ever-
increasing prices of daily necessities.

The electrification project betwee,r:
Madras and Arkonam and Madras
and Gudur section, which was ce-
remoniously| commenced, is yet to see
the light of d=y. Has it been given up
¢r what? This project, when com-
pleted and commissioned, would be of
immense help to many industries as
well as to the travelling public from
the north and north-east to Madras
and will also help relieve the metro-
politan city of Madras some conges-
tion.

Then I plead for the withdrawal of
the new freight rates on foodgrains.
This is not the proper time to levy
freight on foodgrains. especially when
the South had gone through severe
drought conditions and a lot of wheat
had to be transported from the north
to the south. So, I again request the
hon. Minister to withdraw this levy
on foodgrains.

In the new line between Tirunelveli
and Cape Comorin originally it was
decided that it will pass through Yer-
wadi. Later on, because of some
pressure from some quarters, it was
decided to have another diversion line,
which is in fact a longer route en-
tailing increased expenditure. I have
written to the Railway Minister as
well as the Chairman of the Railway
Board that this line should pass
through Yerwadi. We are not ob-
jecting to its passing through any place
but it should pass through Yerwadi.
I hope some action will be taken in
this regard.

MR. DEPUTY-SPEAKER: Mr. D. C.
Goswami. The request from the Chief
Whip is that he should not take more
than ten minutes.
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SHRI DINESH CHANDRA GOS-
WAMI (Gauhati); It will come 1nto
operation after my speech.

MR. DEPUTY-SPEAKER: Are you
more egual than others?

SHRI DINESH CHANDRA GOS-
WAMI: No. But they have taken more
time.

MR. DEPUTY-SPEAKER: They took
their own party time.

SHRI DINESH CHANDRA GOS-
WAMI: I will try to conclude as early
as I can.

The financial proposals of the rail-
ways this time evoked more or less
sympathetic reaction from the peopie.
and that is because for the first time
Shri  Kaalapati Tripathi has not
tried to manipulate the railway ac-
counts, by manipulating the fare and
freight rates. Of course, the surplus
that he nag shown in the budget is
simply illusory. vecause he has not
taken into account the dearness allow-
ance that he will have to pay, that is,
the additional three or four instal-
ments which he will have to pay,
which will come to more than Rs. 40
crores and the fuel cost which is
pound to be undouitedly more than
what he has calcuiated. Also, I do
not think we will be reaching the
freight target. Of course, if anybody
expects {rom the Railways a proper
assessment of perspective planning., 1
feel, he is too great an optimist.

In the last few years, we have seen
that the Railway Ministry is one
Ministry where although all the experts
are there. even in elernentary calculat.
ions, they always prove to be wrong.
Otherwise how is it that at the time
of the Fourth Plan, at their own in-
itiative, it was said that the freight
rate target would be 265 million tonnes
during the Plan period. at the end of
1973-74 and. then, it was  brought
down progressively to 240.5 million
tonnes? They did not say 240 million
tonnes or 241 million tonnes. They
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gre such experts that they put fhe
target at 240.5 million tonnes—they g0
even to decimals. The result was that
it came down to 215 million tonnes
according to their own calculations
and, ultimately, the actual was 185
million tonnes. If anyone makes such
type of calculations upon whom the
1esponsibility of railway finance is
kept, obviously the country is bound
to suffer.

They always say that it is because of
industrial and agricultural stagnation
{hat, obviously, their finances have
gone wrong. But let us look to statis-
tics also. We find that, in the past
nine years, industrial production has
risen by 83 per cent. and agricultural
output by 22 per cent. It may be that
not because of stagnation in industrial
and agricultural production that the
railway filnance is suffering but be-
cause of their bottlenecks that there
has been stagnation in industrial and
agriculiural production. They have
also a certain responsibility to take.

Yie yeocou of the poor shape  of
Railway finance today 1s because there
have been decreases in the freight
every year, the originating freight is
much below what it was some ten
years back. Why is it that the freight
has come down? The Railway statis-
tics themselves show that one reason
for the freight come down is because
the road transport, to a great extent,
today, is encroaching upon the goods
that were to be taken by the Railways
at one stage or the other. I would
refer to some of their own statisties to
show how correspondingly the road
transport is encroaching upon the
Railway traffic.

The other reason for the loss of
finance is because the compensation
bill is growing. At p. 70 of the Indian
Rajlways Ycar Book, 1973-74, we find
that the gross amount of compensation
at ane time, in 106061, was Rs. 39
crores, today, the gross amount of
compensation that the Railways pay
in 1973.74, i8 Rs. 13.62 crores. Cor-.
respondingly, we find that the amount

that we are spending on the Railway
Protection Forceis also on the in-
crease, One of the sugfestions that
people are offering today is, you kindly
reduce the expenditure on the Rail.
way Protection Force and bring down
the number of Railway  Protection
Force personnel. You will find that
there will be a corresponding decrease
in the compensation that you are to
pay. In any places, the Railway Pro-
tection Force is comniving with the
persons who are indulging in thefts
and other things.

Another grave allegation, with =
sense of resonsibility that I am mak-
ing, is that the Railways today are
conniving with the road transport
operators in giving increasing traffic
to them. In support of this, T want to
rely on m particular document, We
are constantly saying that because of
transhipment points in the north-
eastern region, the freight traffic in
the region has come down. I do not
want to burden thr House with statis-
tics. From my own personal know-
ledge I know that none of the pro-
ducers of tea or jute is keen on send.
ing the goods by mil, because of
transhipment points. Today, the en-
tire initiative of the Railway ought
to have been to see how the tranship-
ment points can be done away with,
and Gauhati be connected with broad-
gauge line, But surprisingly I find
that a proposal has come that roasd
service should be introduced between
New Bongaigaon and Gauhati. Here,
I would like to refer to one of their
own documents, I do not want to say
in which context it has come. This
is one communication from the north-
eastern frontier railway to the Rail-
way Board.

“A project to carry goods by road
between Gauhati and New Bongai
gaon iIs being examined but not
finalised The need for road trans-
ot is on aecount of limited Yron-
shipment capacity at New'Bongai-
gaon and the increase in the guan-
tum of incoming trafic .in food-
grains, cement and other essential
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eommodities for Assam and other
N.E. States. The total tranship-
ment capacity at New Bongaigaon
and New Jalpaiguri from BG to MG
is 200 BG wagons a day. More than
250 BG transhipment loads were
being recelved on an average per
day from October 1974 vic Farakka
leading to stabling of @ large num-
ber of loads, As the traffic to Assam
and other N. E. States is likely to
continue at a high level and the
extension of BG line from Bongai-
gaon to Gauhati will take gome
years duwe 7 Sranaal stofingeny;
may be necessary to move parts of
the traffic offered in foodgrains and
cement by road from New Bongai-
gaon to Gauhati to supplement the
traffic that will be moved on the
existing MG line between these two
stations after transhipment.”

The last portion is very important.

“Tenders were recently called for
obtaining quotations for the road
movement and a project report for
the entire scheme based on the
rates quoted is under preparation
for submission to the Railway Board
for their consideration,”

This is a clear document to show
that today the railway administration
is colluding with road transport.
They want to give a vart of their
goods to road transport May I ve-
mind Mr. Qureshi that one of the
main avenues of black money today
is 10ad transport, and the moment
you give further initiative to this
road transport, you will share the
accusation that you are also conniv-
ing to increase black money in this
country.

Late Shri L. N, Mishra had said
that, whatever might be the financial
stringency, the policy of the Rallways
would be to link the backward re-
gions through railways, After all,
the main emphasis of our nplaoning
has heen to remove the regional dis-
parties, and you can remove regional
disparitins only by improving the in-
fragtruc‘ure in the backward regions.
. May I ask this of the Raliway Min.
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ister and his oficials? At tae time of
financial stringency, when you have
taken up comstruction of new lines
and also convergion of lines from MG
to BG, have you taken & perspective
view of the priorities? You have al-
ways given approva] to those lines by
which you give weightage to already
advanced areas. My waccusation is
that, during the last few years, there
have been a number of lines taken up
in many areas where the lines could
have waited; but you have done that
because of greater political pressure
angd pull; you want to pleasr your own
Minister. The result has been that
people in the backward regions have
always to suffer greator hardship.
The Railways have themselves ad-
mitted that foodgrains had to be
stabled in New Bongaigaon. At one
stage when we suggested that this
line could be converted into broad
gauge, we were told that the traffic
did not justify it. Now you want to
give a part of your own responsibility
{0 the motor transport, and you are
calling for quotations, What does
calling for quotations mean? It
means fresh  avenues of corruption
and because of this you are not in-
terested in connceting Assam and
other parts of the North Fastern Re-
gion with railways May I point out
to Mr Qureshi that, for the lest 15 or
20 years, the people of the North Eas-
tern  Region 15 demanding it, The
Governor of Assam  ecame to Delhi
and pleaded for it. I cannot name a
dignitary because the rules do not
permit me to do so. DBut after com-
ing from Assam, he has urged upon
the Railway Ministry, but this Minis-
try does not have time to look after
this matter.

You talk about financial stringency.
T could have understood if, bacause of
financial stringencv, vou did not in-
clude any line for converston. But
your own statistics show that last
year you have taken uo 1,560 kms,
for conversion Info broad gauge. On
page 22 you have said:

“Conversion of 1860 kmg, Into
B.G. was in progress at the end of
the year.
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. On pages 15 and 17 of this book also
you have given. some figures: during
" the Second Plan, Third Plan and in
1966—69, you' have converted or
opened new lines to the exterit of
4,338 kilometres; @and during the
Fourth Plan you had taken up 2.568
kms. Je thg plea of financial etring-
ency given only for thdse di'cas where
there ig acute regional imbaiance?
My respectful submission s that, in-
stead of paying lip sympathy that
regional imbalance will be removed,
it is high time that this Ministry did
something concrete in this regard
Otherwise, the credibility of the re-
presentatives is going down every
day. What is the use of our going to
the people and saying that the em-
phasis of the Government is on re-
moving regional imbalances? When
they find froma1 your own statis-
tics that it is not so, they throw the
statistics at our face saying, ‘Don’t
talk like this to us because we know
* what you say and what your satistics
reveal is by something completely
different.’

MR. DEPUTY SPEAKER: You
know there is the dage-lies, damn-
lies and statistics.

SHRI DINESH CHANDRA GOS-
WAMI: I entirely agrea. The statis-
tics which have spoken in favour of
railways come in that category and
not these statistics which they do not
rely on. So, far as the other aspect
is concerned, I think that whenever
a Minister gives an assurance in the
Parliament or outside Parliament,
especially to a Member of Parlia-
ment, it is expected that the assurance
_ will be respected. But the Railway
 Ministry which where whenever the
- Minister gives an assurance, the
_General Manager goes back and
immediately throws these assurances
into the waste-paper baskect. ..

'SHRI DINEN BHATTACHARYYA
(Serampore): Not he himself?

3 ous about implementing if and pul

‘and when the

SHRI DINESH CHANDRA G
WAMI: In this House, the late
L. N. Mishra gave a solemn assur
to me that the Rangia D1V1s' ;
be brought into existence. er
twelve years have passed ki
have done nothing. How dn you
pect us to ge back and face
people? How do you expect us
back and face our youth an
them, ‘Please eo-operats  with
the development proj=cts of this cf
try. Pleage co-operale with
fighting the rzilway strike’, W
they themselves know that yo
not honest in your words and in g
deeds? y

Then, Sir, something has been §
about the Consultation Commitf
May I requast the hon. Minister, |
Shafi Qureshi, please disband this C
sultative Committee. What do §
do in these Consultative Commitfe
We discuss so many things and .f,
give us some assurances, Then
next day you do not at all care
know assurances were given to ‘_
the meetings but when the proce
ings were received. those assur
were omitted. In the last Consull
tive Committee meeting you gave
two assurances on some individ
cases. One was regarding the ocet]
tion of certain railway quarters, T
General Manager gave me an as
rance that in those cases where
quarters are in ocrnvation of b
fide employees, penal rate wil 'J'
be taken. The second one was int
gard to the lease of a particl
school building. In regard to b
these cases, assurances were givel
me. But T 'have now come 10 &
that these assuranceg arg not’
implemented at all. Kmdly dol
give any assurance if you are not §

in a difficult positivn. The Railg
Board officials are not to meet
people. It is we who have to face]
people. They are very well prote
in the Rail Bhavan. We know |
difficulf it is for us to, face the pes
Therefore, kindly give no assur
if you are not capable of fuT ing
Minister gives
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dsburdnce, at Ieust ge¢ tiet the rell-

way Hoand:afficials ave 20t 30 2 posi-
tion td throw them away into the

wasté paper basket.

SHRI M. RAM GOPAL REDDY
(Nizamabad); How can they do
that?

SHRI P. G. MAVALANKAK
{Ahmedabad): My édsteemed friend

has been talking in very agitated
terms about what he called solemin
assurances given to him both inside
and outside Parliament and he com-
plains that they have not been ful-
filled. As far as 1 know there is a
Conamnittep on Assurances by Minis-
ters and periodically its reports are
also submitted to the Parliament. I
wdud like to know whether these
particular violations have been in-
corporated into that report and what
action the Committee on (overnment
Assurances is taking in regard to my
friend’s serious complaints. He is so
agiated. I would like to have your
guidance.

SHRI D N. TIWARY (Gopalganj):
It gives reports on assurances given
on the floor of the House and not
those given outside.

SHRI P. G. MAVALANKAR: 1t is
a very serious matter. Members of
Parliament say—that i my feeling
also—

‘We have been given assurances out-
side’ and i nthe correspondence also.’
People would not believe us if we say
the Minister forgets! What is the re-
medy? What is the wvalue of the
assuranees?

MR, DEPUTY-SPRAKER: 1 do not
know whether there i{s any point of
order. But, I can sympathise with
my friend, Shri D C, Goswami. I am
happy that after four years in Lok
Sabha, he has started to learn some-
thing.

Now, it is correct that Shri Mava-
lankar has drawn the attention to the
Committre on Assurances, As for as
1 understand it deals with any solemn
assuranes given by the Government
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oh the @oor of the Mouse. Bt it is dn
sssurance given outside that is bet.
wéen the Member wnd *he Minister.
But, T can apeak éroth my oxperienge
that politics is the game of the pussi-
bie. And very oiten, wp alse delibe-
zately play the game of make believe.
We won’t be satisfied umiess we say
something on the floor which we must
teke back to our constituents; we
won't be satisfied unless the Minister
tells pomething re-assuring to ws and
unless the poor Minister gives this
sssurance, he is not able to funetion
particularly, in a minisiry like the
Railways. Let us ‘ake things in that
Way.

SHRI DINESH CHANDRA GOS-
WAMI: [ think it 15 not correct be-
cause the second asgurance about
which I had spoksn, namely, Rangia
Division, was not given for the first
time on the floor of the House, but in
the House subsequently and that as-
surance was reiterated,

MR. DEPUTY-SPEAKER: That
stands in a different category.

SHRI DINESH CHANDRA GOS-
WAMI: My second point is about the
assurance given by Shri  Qureshi
about the setting up of a Public Ser-
vice Commission in he North-Eastern
Frontier Railway [t was an assu-
rance coming suo motn from Shry
L. N. Mishra for whom I have great
respect. He also said that ;p all the
zonal railways he iz going to  ap-
point Public Service Commissions.
We welcomed that Now it i« said the
financial stringency is coming in the
way. What sort of financial strin.
gency cames in the way in the open-
ing of a Public Service Tommissfon?
There may be a difficuity that your
own employees in the railways might
find it difficuit to include their kiths
snd kin in the employment in raitweys,
My friend said abotit cazes of compai.
gionate ground. On compassioriite
grounds, thage persane eccuning such
position in the Rartdways who, are fn
the position of passing orders, are in-
cluding their own sons  daughters,
kith and kin for employment in rail-
ways on compassionate grounds. I
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have referred cuses after cases to the
General Manager uke wlere a widow
who had lost her bushband, aged 87
years, with only one child. I wrote
to the General Manager. But nothing
is done in these cases. ‘There are
hundreds of cases llke that. If the
heirg of any person who was em-
ployed in tne lower rung of the
service, ask for an employment
for anyone in a compassionate
ground, that is never treated with
respect. I know many cases.

So far as labour relation is con-
cerned, we have stood by you during
the railway strikes. And, we have no
compassion for those persons who
were guilty of sabotage or intimida-
tion, (Interruptions) Pleage listen
to me. But, the fact remains that if
a person ig not guilty of the charges
of sabotage etc, then he should be
taken back because the delay in dis-
posing of these cases amounts to vie-
timisation only What steps are taken
to see that those persons who are not
guilty of sabotage or inlimidation,
ure taken back expeditiouslv? Othere
wise, you are putting these persons
in the same category as those who had
committed sabotage and intimidation.
What machinery are you putting up
to achieve this? Yon said that I em
speaking 1n an agitaled mood. I xnow
that it is meaningless tc  speak all
these things because whatever is
spoken in so far as iailways is con-
cerned, goes to a deaf ear But my
duty as a representative of the peo-
ple is to put these things on record.
Because as things aie moving, an
agitational approach is bound to
develop in this region 1esulting in
loss to the exchequer of thls country
and also great consequent adverse
effect upon law and order. let not
somebody then put the blame upon
us that we did not warn the admin-
istration in ime The youths and stu-
dentg of the North Eastern region are
losing all patience and If sormething
is not done to remedy these anoma-
lies, their alasticity may be broken at
any time,
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T AT T AT FAF IV GeE § I
Frgard ¥ arfe 39 a0Ar £y rwey
0 A AF

1546 hrs
[SHR1 ISHAQUE SAMBHLI in the Chair]
oF wrEtad IEw ag g e |

Fer? qfrary & wee 39T AT F9T-
3% NooF g AR gfar A
AATERTZ AR F HVEE 67 AL AT
FFY WG, gt 97 T AT
@ ¥ 1 & gy, e Dregy d Eaee-
aq- fradta, gofardy, foftdr  fa,
dareiEd gl g gand ow | ag @gd
#rdwad g 3, oY W g mr wgr
v dadEA o FTF aT @G g
gt ¥ wzx a1 g qRe Aoy R
aga ) wewaqd dawr aga Y ded -
£ 3603 A5 & AR @ v AT -
FTH F AT
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E TR & o g Ao ¥, faw
& g Y of, 7 7@ WA §, =N
F® wrogray &Y q, afea & ww 9%
g% wdf 201 Yad & DfiT g /W
AT A AT - JY Trage fefgee
¥ srer agrqT wedt A wyar &, Tgt
WA Tre w3 *wa ¥ afae ¥
qEAT & | At TR QAT FATAT AT |
¥y gar ¥ frdr Py o Foreft &, Bfiemr
affas e Fg Al g 3 &
argar 3. fr o w1 Sit amoRr 91 IW A
qur fear @)

417

gt ey & feqaT AR WA &
T Hayeet wg ¥ A5t ofy g @O
Ty & foy Iy amaar feavar) &
argarg Favielt wivew & g AR w7 WY
sfrer qur fFar @

T & wiafe dreaq i xom A
TEE T R4 TGRS -
I AT FArE 7 | A aga Y Fewy
ot gemaraigedy  qfar 8- 39 &
# AqrgA aATA ¥ qgh A AATT ) qgq
gfaar  gnfr)

wfw v Fa N oF af
arfad)y aard o€ & fs a7 qUF FiaEy
# fogrr T 7Y W2 wAT-Tg AR
g A4l & & wigar g9r fy @
/M wegr FW FI A §
gt g grar arfed ar | Ay @gn
gt ofew & o F  faars wd
frrraa w8 & oy Ay mETAr WY
e | AT &t frwraw & B g A
fgezg ' #19Y 0T § gafay o
SIgT (% o g faeey a1, o wEd
7eST Ty $3F A &, ITH @ Ag
srarfe ga ¥ fame «E  @rg
frrran T &)

feaedy Sfam & oA qw wrvad
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zoT 5 aeet & MrewgI & o1 wrerdy
AR e e AT g et & Mg
FaEs AT A TE Mo Do ﬂ'ﬁ
ar 1 oTeT a7 % W  fe e €
7 ¢ faw aforegz & o of 1 weitor oy
2 5 e wE arel frd) aog & fowm
Y ¥ wHT Ay Iq 571 W Fowe gy Atey
T8 grar gYe aFe ar T IF A qutar
AT TFFT & | ST AW Trw oy
A FTAFATA AT | A wgE wuraw
fewema 3o sea § i wee wwre &
A § | 58 aTh F, swrw oy faar avat
t R ew Fdere 71 g ¥ gATEaT @
feedfieeesy 2% & fod | sg wee woTe
§ 45 4, we¥ 3w ¥ 47 0 G AR
g qowre #7 faar ff 9w w7 qwe
FCU qUAFEA § T FT Y I G
FTe &7 fRrrar fea & s A goar v
a1 7T FY sraew FEAT Y AR | oo o
w1 0T ey A 1 aghaw fr dro &o
Wt 9 § T §) 19 F7 Ifeq fao
Fararr sty W fepemta gfrmra i qf acg
¥ T T A S ey few @ B
7 ®Y THEr g arfE gardy sy
x|

Aifeat v avw agan aw wf §
W & wa | Y g FeardRe &
T geq fuerd, 7 e Farenr wYe aei o fe
e &Y wfeai Y gt foenfy ) 78 oy
"o fYo Tho AT 4T Wd w15 Y
F@T &, AR €vE 7Y qwwar & #
ATEATE, WTTo o THo BY A7 ey sy
i BE Grwer ) § ) 3y S e
Hfer TEawe SR g ) wre 3 /i WY
@ W A A A &) TomrAr Wy
e 1 §9 W g FEn d o

YT ASE WMy WAy
frur qr f Ia = whw foar wvar
gk aedt Y AYdr oT Tar s dy
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wYemw dfufug frdd 1 S 06T o agy
¥ m and § §g wor = oww
¢ wfusifat & Perdre oY firar fve
oY 77 % 1§ wraer A e w@r g §
wrgm fr o faw w919 3@ WX N
woar e | e @ 9w W QU @
wrfigy 1 e o & Sy & s aT
wgfrm el w & o g ¥ am
foray ot 7 avgEn g Avfed o

Wafadt 4 ga § AAa qany
fis Td 1 PR age 9T € AR On-
fadig ur S § 1 o O AT A
o 519 A fEaT g § @ 9 8w
Wi ) AT ¥ e w5 7 agfeaa
ot &Y S ) e wTED e weEy §,
e ¥ Frv g A Uy § 1 g9 FT 3A9
w1 e atfe avfaz r gfew frer
ST TAT TEY G A Y9G FT AT WY
1 gz g £ )

deqefaet @ mrwr w9 & A
q&Y & 7 vgr v, T 71 FHAn ey
REmyT wamErg AT o7 ) AfFw M-
qv § mst qz st fom Y =w ¥ smay
¥ w1 AT FE foer grary gefEy
@ T W17 R AT A ArfEd | A e,
ard 7 weg I FHATEY, AT WE IR
W T 2 T St R AT A o mfear
Wil 99 &1 TN WY w1 3y AviEd
o Mfew agr ov e AT Ad AT WAy
W aore & & ow Aifew o § oaf
T gwT | gEfEd o gw A A
L G

s o Fro W (TwrAE)
quTafiy Y, YE Y AT HIT T A
¥ & 99 o a1y g0 & 7w yqE  wiif
wre & mAaq @ar § ) gt @ 9g fn
JHET SRA R 19T fRA WA FEE Y
wier wvart § ST 9y w7 T oming
e ¥ & S fs gn YR R wee

wafed gardy wide &, o ) ofy st
¥ fi w3y e Tl w1 QR S
HAwT w1 wifew W 9 w7 @ 6y
wqw ¥ TraqT o faeragy § ey W )
& €t fto qEo w7 wrfiew WY Tz v
faerage § war s wn(w ag
W

wga ol & ag mw Ay wr i &
F3rier 71 e dw & afvafae fear wm
wawygT & ifer aF A0S wRE
T g9 ®Y AfE aw ¢ afvafra sd W fay
ad WY g1 957 & W %€ W} AT W
g fr ag ww aga wRY o far
wrga | Afew W gv £ Fw @ ger
qrwywan i sEr ag €
stererg & Aifag aF dte AT ATET BT
F AT A I AR gfw 9w aad
1y FETYY T IHTRATR AT RO
Y e ww wrgH wrey §, wiv difzar i
wErE AF AT AF e § | faw A wy
g A< T 21 mwv g ¥ @ e qa
FT AT sy JY g€ Ay afew ar gram
¥ g1 SrveT 1Rl g IR A g
et faar w1g 1 gadr AL AF A AA-
97 & A7 § A7 Fredy vrfem 7 -
gy SRS WIER £ | R A AF AT
o7 ¥ o # ofvafae faay s
grFT Ay § dfwar A< e &)
e Twr 3R § wad A oy iy
T FTUF 4170 K1 W § 5 agi av g
& MY avh FAEyT § 997 HIT AAYT
¥ ifean o wie & ) gaT OF asT WY
qtd 1 FEWT  FATHE F ATEEE
¥ =1y grm ) wfed agr & W &
® forlr aromee oW AT dw @Ew AW
s At AeEEy W famr e
aY wes ERT | gy wrfE ey g 8,
it mfenfedt ) o g7 3o gha-
ad g saet
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g Sl A wT WA e &
YTl qur ged wd Ty e
§ 1 wn % & ghar &
afggl IRAT iR e WREST
¥t & durforg A A £ v A
T FIFAFSFAL AR | T
dnfry wWix $fem fafade o fr ot
arfy #wr frgeww @Y ], w4
- ga1d gyt 99 WY § Nfw 57w 9
Cqgdt ¥ | gud I fow o ag glvar
gr wrady '
18 hrs.
s gudtaiz AT & g ZAAY LT
StrEerg Y ST ¢ a8 g4 B A g
oAy T d e e e for #
sif srrfeanfedt & av gur 20 a@
i fgrma & | &Rt AT auE HAY
oy ard ofY ) 9RA HRT AT T & wer
arat WA g d g &
ag ag wed ¢ F Aty ¥uE R 1A
T3l W arfE wre e AT
gawd w1 ot awt afF gn

wF BYar AT AEA AT TFE LA

¥ ferrdy e Wy wTe ey 0 fATEr
agmar T ws Ay ey g T
AT AT A q  AE st ¥y Fah
Fre AT TTET B 1 T AT K EY @A
WY FEET AT H AL AT X FAFT
EL R TR L CAE S
A AA YT WA A7 W LAY 0GR
w7 faar wa § g A1 208 7w 0gA
oo AT g A gEy A a2 da ¥
A H A H g g wrern g A up ¥
qATET AT FIH E A m;‘fT ax Zfwr
w1 wraey ¢, § waaar g By wm arag e
& A 3 # WA FarivFTATy
o e A orfearde 1 AR A v
s safer Fed) oavgz w1 e @ @
gty aE Ay feieeT ox ) frog
ﬂt?«ramﬁ 7 &3 s w2, 7Y% forw F 3w

qra A 3ar § gAY W qw foar w¥
A% EOIRRT ATHE WA WA a1 BW
AR WO qIY A A, I CIG WY
darT #T X o T ¥ qwer ¥ v
Foer 3 g w1 o) QY et
FYAT 3 | 7 WY IT%Y aay 2 B S
T, TIE F7, T F1 A471 3G faew w
fagmafes gmr s wafon famey
FET WEAT FOT | §q grgey o
grwt § ag Wt awrAT  vgar
g Fr 2 greew & ar¢ # wpy o are B
o7 A SrfAT Y ofF, o @i § T ow
Fardt # #re aw o maw a g
I T F S WA Y ) 9w g6y
AT T WA ¥ mey e #Y gwtd
qry FHT AR T ATE AL AFEAC E
TEM AT HIHTG AT | 77 IR AN
T A AN A eEr fen W
ST qerett T7AT &, AT gren faar o
WF WG ¥ & AVAAT T AR G AT
§ w AT M ow N & A 1 30
tr s HET T AT uE A A g ()
T A ArAAT § fr v geed agd wy o
HEE X 1 SET @ R R 7 ey § a@r,
R e kL AR AT o A e A
forer St | Ry BTy AeeeY 1
At AT AR A A ITHVEAT | G E Ay
H T AL A WEAY, T AT FH
Y AT B I S tord ey FHimA
2wt AeaiEy A H E o et
agisT a7 e f T e " LISEIG)
g &1 afteess i frmam g i
ATl gAY F St eEy & T AT gu TR
qﬁ& frd Ao doue 1 § Ul o
1T A gt ¢ 7 gveETEy R & arfee
ST TrerE anfry 1 oy § wife
WA TATY A A A §, IR mrf
GCARAGIE A zw&rq vt qsna' & wradr
# iz age ar e § ) s

Fet T graer uawie TAAT T 4y
AT ﬁfma?mﬁqmmi
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wrra # F s § 4 ddas §r den
agy wfuw e Wi ¥ w ¥ g A
qra § 1 Wit % grer g ¥ AArege @ wifar
o gy a1 4 ey A & @A H
et g ® foee 4 afeT oen oy
aff e @ ot O 1 wrs W W@ TR
& =g ¥ g Qg wifE wog A ) e
N @ Tq AN w15 q% gy ot |
g ¥ W@ wiamfol w1 v §
T o5 wfafam A wtcamd s
LA F sz R, v wm A ATRR
e 9 11 & wrgar 3 fF qw o WY
a0 e §

SHRI T. BALAKRISHNIAT (Tiru.
pathi); While supporting the De-
mands of the Railway Budget, I would
like to gay that while the railway ls
the biggest public undertaking in the
country, it is also a commercial un~
dertaking, and therefore, it must try
%0 improve its earnings. The popula-
%tion hag incremsed three or four times
and the travelling public has also in-
creased. Therefore, the earnings of
the railways should also have in-
creased, but the actual earnings are
mnot appreciable,

Railways have to vlay an important
role both in peace time and war time,
During peace-time railways must help
move commodities from one place to
another quickly and help the nation
in giving relief to the drought affect-
ed and famine stricken areas.

I shall give an example of how
the railways are losing their earn~
ings. For instance, passengers travel-
ling from Bangalore to Tirupathi have
to go via Katpadi. From Bangalore
to Katpadi it is broad gauge and from
Katpadi to Tirupathi it is metre gauge
and so they have to change there, but
they have to wait for a whole day t0
got the train to Tirupathi, Tirupathl
Is an important pilgrim centre, Many
passengers come from all over the
country, but they travel only by buses

because traing are not eusily wvailahie.

People going to HMyderabad from
Tirupsthi end extreme south of
Apndhrs Pradesh go by buges beceuse
trains are not easily avajlable and
timings sare not convenient, Why
cat't the rofiways convery the line
from Tirupathi to Katpadi into BG, so
that pecple travelling from Mysore
to Delhi ean travel stimightaway m-
stead of going via Madras because
already there is BG ling hetween
Tirupathi and Gudur? Similarly
people who are going to Hyderabad
can go by w direct traim, if they ean
introduce a direct train from Tiru-
pathi to Hyderabad.

Becalsg of increase in bus trans.
port, there is absolute necessity for
construction of flyover bridges, But
the railways are not using discrimi.
nation in constructing them. When I
spoke on the railway budget in 1972,
I stressed the need for the construc-
tion of a flyover bridge at Tirupathl,
Ingtead of that, the railway depart-
ment has taken up the construction
of a flyover bridge at Chittoor at =
cost of Rs. 20 lakhs, when there is no
need for it there; Only 20 days back
the bridge was opened but it 1s al-
ready wearing out and there i3 no-
body to inspect it. So, it should be
inspected immediately and proper
action taken. In 1972, I also spoke
about the need for the construction
of a platform for BG trains at Tiru-
pathi and a shed for passengers. The
then Minister, Shr{i Hanumanthaiya
promised to take it up immediately,
but so far this promise has not been
kept. The construction of a flyover at
Tirupathi is absolutely necessary.
Pilgrims going from Tiruchanur or
Renigunta and eastern parts of the
area to Thirumalal are held up for
hours.

The south is being neglected by the
railways, There are Rajdhani Exe
presses from Delhi to Caleutta and
Bombay. At present & person travel.
ling from the south hy G.T. Express
has to travel for 48 hours because it
stops at all wayside stations, Even it
they do not introduce a Rajdhani Bx-
press to the south, they can reduce the
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runhing time of G.T, For people go-
ing further south to Koerala, it takes
five days from Delhi, There is no
Rujdhani Express to Hyderabad, Why
not introduce. Rajdhani Expresses from
New Delhi to Hyderabad and from
New Delhi to Madras?

Since the formation of Andhra Pra-
desh, no new railway line has been
constructed in that State, There is a
proposal for the introduction of a new
railway line from Nadikuda to Bibi-
nagar. I do not know why it is
being held up. This is an import line
to be taken up because this*hne will
pass through Nagarjunasagar, which 1f
& wet area where fnodgrains are grown.
It this new line i8 constructed, it can
carry foodgraing from Nagarjunasagar
area to“the other parfs of Andhra
Pradesh. £8, there is an urgent need
for the taking up of this line.

The food supplied in the Grand
Trunk Express is not up to the mark.
Now they have dispensed with the
dining cars and they have given con-
tract for the supply of food to the pri-
vate contractors. This food is not
liked by the passangers because it is
not to their taste, but they have mo
choice This should be changed and
the dining cars re-introduced so that
the passengers are not compelled to
eat what is supplied by outsiders.

Though there is a notice board in
all compartments saying “less lug-
gage; more comfort” 1t is rarely fol-
lowed. Recently 1 wag travelllng
From Secunderabad by Dakshin Ex.
press. I had reservation and I got into
the compartment, Then another man
came with a lorry load of luggage and
I had actually no space to sit. I be-
came helpless, The station master,
assistant station master or the T. T.
did not come to my rescue. I would
say that if passengers have more
luggage, they should be asked to
keep them In the brake van and that
should be strictly enforced. At im-
portant stations there sghould be
supervisory staff posted at the plat-
forms, when important
trains like Dakshin Express or Raj-
dhani Wrpress is pussing through

FHALGUNA 26, 1806 (SAKA)
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those stations, so that they can look
after the VIPs who are travelling from

those stations. These officers showd
not simply sit in their ofice rooms.

The distance between Katpadi snd
Tirupathi is about 80 miles. Now fer
the travelling public between Kille
padi and Tirupathi there is only ome
connecting train. For those who want
to go to the headquarters of Chittoes
also there is only this train. Now
people from Madras und Mangalore
get down at Katpadi and they have
to wait for the whole day to get the
connecting train, So, T would suggest
that a diesel car should be introduced
between these two stations.

oft srew fagrt wromdt (vnfae) -
aaTaf wgma, Tl w Ay AT Wy
T Efrge av v awe ¥ DT ww
wrat F AT St Rt d ) weard gg @
fF 39 VT ®9Y FT 7AT OWT ATET VAT
2l mdw ool &feoa y
gfadr &t wf & wew
w7 oFTor 7 oY & fr g
afg a1 wEd o ogw owv
Frowr 7% & 6 qfg Fvd &Y spongo analy
g fFUd gan aw 9% § fw
arfaal #1 gear ge 7@y § | e ¥ ard
& St SATA AMY MG G & Ay arfaa
gT ) TF & T A1 F7 G FawraaT AT
I 39 FY fad wwE gt § A
T 79 FT HATNR ALY FY w0

Tl AT 4 ag wET wvgar g e i
g T wafr ) W w1 Iudy
w7 g0 ¥ g wnfey fr g oafrm 1 gad
qUAAT FT GANE V| OF WG W
waven A B § T 9 smrw g2 e
as e W § | FAT FATE M
#3 § 43 st 77 2w St w7 fm
WA AT T gF e a3
firer & gt Wi 3w & o fet g
¥ Wit T A Ay ww | ¥ e
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ay e Y & fsd & mfadt Y
glaur 7 §Y, T ) w97 1 0 fer
s w7 @i gr ¥ ¥ faun do Sw
gure ag € 5 3 oo Y fere 43 fassy
¥ K. awW &g § gAY Fward
Y Y g ¥ ww w7 T Fesdt F
=57 we W F ara feeR W §

QT gYATA AT & AY g9 9¥w afvEgw
F1 fagrw wvar aifgm o ofe 7z faw
a1y avar § fF wa 4T Frg § ww
qi, Wrg ¥ e w1aw gz gy 8, & A
G2 AU ATA] 7 FAAT ISH HIX
grawar & 34 § gavy TeA o A=A
oY arar 319 | A3 g0 Ag fTwre A
FT @H O faT o 7w w1 42y Y wg
fradt =ifge? wa § 0% 4% =

qrq #1T fam B S oo qm

QWA wEen - A FFIATT &Y
Licdl

ot sew fagrdt W @
S T F Fy F oWt g7 B 9T
arar §a7 T BT & oY § aum a5qr §
i frafy sy foafy & g7 91

¥ Frga v 13T a1 % 26 58 IF17
HT AT HAT TSV ) I AT HaT
qTY g K A W OF qeT AT F,
OF g97 93 FAFA  F AT 7 B
T FTE A Afew F

Frad ava & qg wan AEAr g o
ety wf wf Frorae g Fy fafrn
Fraigtemd iR ai )
Tafaear § 3¢ & forg o ot %) g
oy S & 1 w7 @ qAr § 9w A
# frqts frgre aese A g™ Ty A
% & rw AR vor A AT
fqre 7 a e ¥ wrf & 7 wiw fodfvd
mﬁﬁﬂ'&zmwﬁmmeE

a‘lmtxm‘rzm@dﬂrﬁ‘«#

AR

BT 1ot T § Forad wer war g
facare § 1 frr o wewr o e
¥ e ¥, TR §, 0 FAOT A
981 =T ag ITATTH mq’}grm
I R, dwrarfoat Ay qar gt & e i
fo Fedi? wav 8 7 % Yor wlt g &
wgAr avgar g B ot oft ot ol gy ok
§ 39 41 fegid awa & ey o @ | 2R
agr svar srfea fr Pafem 8 2w
gE? Xod ¥ wohardy o wH AW §
&t 37 &1 9 oY g wpvAT AR

7@ ¥ A1 OF qUa § a8 FeAr
argar g = wdarfeat  gfomt
& ATy gq Ay dfr g gafrEre
qEATF § | OF e ¥ 0¥ gfew
g, fegimatweaT &1 Aok X9 &
3w i1 ofterr 7T fomr 1w @ &
Ffraea &1 AT § AT FTARE T
& g # oF Al gfea e &
st wreaar & fau gaew s @
AT {0 qF 9 FHartEl w1 g
s dfraz & o FIme T ¥ wH TR
g1 97 &1 A ol FgA o wgY
Riwr  faear =afgg 1 & e @
qaArg B dgerAr wigAr § Xt
%oy gfemd r qregr ¥ 7 Ay g0
gt wifer @t qrez 0% S H E
g s KO ¥ ww wgArft 61
HraT AEFA ¢, I A gqaT F g
& w1 gt & S fRT T 0% FR -
A FART AL gHAT €, AgrEd g
F ey ol & wdardy WY a8 wOwE
grfr g7 st e gAIR T afi , 99
¥gw g BT AE @ EFA AT T
§ WAATE  HAAT A BT FCT g
aray § gwa 7 g Afww T A
#t go faur o ey anfgg 0wl
RN B § 9T & vafawrd, q@
T ¥, 7 Fdwe § TR F A
et ax gade & frg Fdx W
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¥ AT 27 gw waw e §
B S 2wl 9T F17 I Ay §
FAmaw  FAsE g, W W wHad
O e 39 & §, @ qufew afy ¥
FWIfF & OF o4F 9 $TH A8 I
w4 ¥ AY ooy 1 wwAd P owe
¥ ®iFT @ ¥ &7 w2 famr S
s ghre i wemar afrd, mw
TR A FW 1 AT stg gear 77
RYaT wrat & & o F7 w1 e fawe
forgr wtrar & 1+ & gIarer W ARy
& fog ama 3 gFdr & & gTATO WY
A A W 99 F faw Y Arasia &1
et fawrAr ST oaFAr &0 9 2
o Y A § e frnfretan
dfafadt T av% & 1 PaEd #1 A
a1 fifeg 9 1T NG aH 7 gy
FAY e & grr o ¢ G WY #H-
T AT o R 7

qery W AT AT ¥ gF AW
0 w7 fgar 9 fom i feady o wrgdz
e & g ga F M0 ug g &7 fage
v fF @ @i F1T 99 FT FIRAE qTH
qEAT A(AAT AT IT AT AT ®T [
fisr & gr¥zTddradar.  grE Afw,
fipg Y gt A A A E L S gl
q 95 war I ¥ faeg & go FRAT 4G
argar FfEa oz Afr wwa Afr o,
TATATTE T ¥ TIUH FHEAITH a0
9 EYEIA BT FIFT Ty A Aify oY )
iz et & fasre rsmr T dr @
A F GEA WY FEAT 7 7 A7 ¥ |
afea waz fowraT wir &, a7 gsav
FTH %L R g A % 37 §F FTC 7917
AT AETEd arw 7

Q% WA waRR:  SIHIGHT B
ey & fag

ot werer fagrt srwddt © B Y
g ?

sz frmras Y @ &Y waw § 9w
£ @ adw N afge 1 X
I FIA ¥ A FT @Y T W g2y
w8 T A Ay IW & o sarehifety
¥ o feermeifedom 2 7 g, o€
F¥1 w7 §) faw & g1 wrer darar
g, I8 %1 dre Hifow o g 9 5@
Foz ot Friv W fpr & awd
¥R ¥ feg frm w% ag Aify qomy
&1 H oo w7 ar iy g w4t v
AT W WAl a ax ¥ Fw
/A L WA T ¥ o wrede aa gé
2 37 T § I ALY FTAT ATZAT 4

T wATA {5 qofY (ot qgew
R weR ) gw A dag §
At aa AT wwag 6w
AT A AET g1

ot grzer fagrd vy « geraTE )
on WA wgem o fad WA
ae arew & fera B T A

o w=w fagrdt aodedt :  forr oY
AT dredr Frfer ww @ 9 e
@ E o AR s A fod
G am aafr § ww fam TR E,
W 75 9% 97 ¥ IF W) FN Q¢ W7 @
£y A ATZART gw afvad %) fag
a1 7} ¥ A oR e ot gerAEy §
I7 ¥ 45 ¥ RATAT q2 WAT 4T, _X
@ Afr s ad ¥

frw gard #v adr wwigd ¥
F A gF QX & wE ¥ owwn g
wrfernt ¥ formgdt gr AT v ol &)
T WEAFANRA T IT WE qw
7g fea ave 5 wa 99w oredd wmwTd
ey off ot 3w A o vt e Wy
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TE AALT qEA A a9, R F o
g @ wy, fely & 3gr 700 W A |
ROIEFFT A& afEw oI
T WA A A, I F q@ 56 A
gor Wmm WA d e @
¥ 10-12 T9%9 T &1

f—wa age awr  faww &, =

# o faerger drer-drdy a1 w7 w@T
¥
arer A e wrfgg | W g &

Tl & gy & 9w oY ave W oY
gaar &, ugt aw fF wAE & ara
A g —Tw g T
T O NHYY form wT
o ST &, 99 qv wdr &Y Ag7 av
ST & 1| 9g ATl oY quT |y §—
FimE™T g T @ g 1 s e
AT g ¥ omar §, & =g fady oY
rdt %7 WIS Y, A% WS Q6T W AT
IET 1 W FerRd——ar  fage
&, 9 g 4T I FY 9g1 T 94qv
27y felt o & ey Wt
mwr g1 & oagh aw s g
ar @ egefa w1 7o wiwsw @
aifgy, WA goar Eaa &, SO A
g T FI 9%, FfFT wa whew
G0 & AV gaAT aer g=i 4t fFar srEr
g: Wﬁﬁﬁma’@ 3,
Tregafa Aad § geaTre @ afeg
ST ST WAl TF FTH FY BT E A =Y
¥ 1w gfRRy o 9 gEee g—
AfFT 10 FTE, AT UF HA A9 |
g §Y gAg AT AT § I8 FLHTH T ,
BY ®T 99 97 A9 g § | UF @
FrgraTieat ¥ fqg % gEma ¥ amy
ghaare et fau, Fawmy, frg 3w &
TET g = gWT E

Aaa T #1% fafaedt anfgg, 7 #1
i anfge—d Gl v sroeEt Adr
F g, dfea gfaa o #1 v7 &0
atgaT  §—a gfeq SN & & ST
&1 wnfa-ardy amy ) w6 @ e
g1 wiWMaTHW IT AT AFA
1% TR £Fn w1 & wifa el
R AT oF & W HFaw ¥ E
@ o gy Qwd, &
TORIEATY 1 Ay gw o wwwT
it g, 4 aw Y wwr § W
TN R B Ty wesr aar § @ @
FTHoOr TR g e AT e 99
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AR AW Y e & TEAHT A 0
¥ oy ax ax Yo & wfeerd }—
T Y ol & T war g g
T Yy a1 we §, ¥ ashawor §
qaTd ¥ | ar &) 9 T TR gl
f wa F faar &€ Q@ v G gt
FTETT o ¥ W A F w9 F AAN
S & IR 7 AT s P f—
Fa®T AEAAS & £ g S A5
&) mASr T qEEAT  HEST A-AZ
FgA ¥ qH Fo9T AT | 79 FAA
o § Y gATX AT ST A g g,
iy fe gat oy afAm § @AW
gy Tl Y § sl aed 2
W oyra g’ @
fra Az aar @ R
# A gyar | F® wwad g &
g go § g § M A FRIT )
Y o w1 A g7 e doT, €9
FC 9F T | W FE 9 AW, A7
fadtar &, &% & o W& 9T I3 77
FIaTIT W 4 QAT E@PT F3T 8,
Tafay & F3ar § 6 %2 TS ¥ A
&, Y3 ax wal, gari WAy 9L 99,
ardY 7 w3y, 3@ frar F ATAT T
fadY 33aT FT qATAT EWT AL € T
=y ot vgrmr g Hfe Iraw
7g mrefadl A T KT TATAT AT A
T F TX g AT 4G A+ FH AA-
FH ] aTq FE S——FT gH-FT § |
% FEAT T g & A F qg F AR
oY g€ @Y wud T -4 ;T AN
7 wfwe & e g e qrafedr @
W FT F UF AAT AT AT Y |
# @ ¥ wgar g, i F v\
) o wgar g, 99 ofedt ¥ wEAF
AT g—a< & e v g &t qAar
W fro @
W s ware § W & s
e g fF AR e Wl W W aeey
gfg < orf & woor FW FT @ |
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Wi ww faam (arsr) ;o gwnfy
WEH, TAR AN T AL WY TG 7€
ft, 39 gww 99 ¥ §vv {0 =;TRAT
a1, &fF et wovEm Ff A |@FT )
|9 9EA @1 § UF qATS JSTAT ATEAT
g f5 ot quar ¥d Fmw &, fww
sofEia W § ar ¥ vl wEE
¥ I gOm-gAg ov greared fay
T 39 F A ¥ wr IJeAw  HAv
TEET FaEw A a@rar ) w7 § 57
99 T TEH FT AR AT wEew
a1 ¥a vF ¥ ofeds w0 & A
¥ a AT $39 92 @ &, I # AA-
FIOW A7 A wEw § 9w X
wgeaqw  afEdw w0 &
ag Tear g f&  wdwa wvA
¥ oA WX WA wgET gad 43
Gu o7 v W qfg s@ § fam &
250 FYIE Go FY WrASHT FIHFT Y
@rowdr & 37 & fog Ay g wEw #Y
AERAT  AAT WrerAE Ag § | faw
TR | T ag AT ST 4T W (AT
WowdEr ¥ oveaww foar v B
g =® ¥R ¥ qfeada #9% 1 faw
gvF arn F9e & fag ag wed
g1 s @ FF St Fv ey goR |
garg wm & fae fewm & gror mew
FAma @ W § AR qgT w1 ehgfr
fowd & 3@ g T8 wrfr IAE W
grafr W Fa v g awg W
FE grEuT AT g gafan aEy
wera & &g ear § (% sl
3N U W A T IfEdN FW@ & an
¥ a7 @ )

gTd A & g Fg wwg g e
W a1 ¥ 9E w9 & 947 Joar £ fw
Yo FrEA FEAr AT AT @ Al
wa Y 9 aver § frad afg &
19T, ST W LT AGT FY 9T
fore S | & wred ) W Wt &
wal 1972-73% 1,162 T To Y
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i R, 1973-74 & @ & rad
ek W w9 § Wi oWz 1,138
&% o WAE R wH N war g
908 FLI® %o FT @Yl &7 1972-73
#, Wl 1973~74 ¥ Wy W u€g
FT 1,082 FUT ®o BT TT | WX
wgi 9% Az W[y w0 gAw § oy
164 HUT Go 91, WH 55 FIIT %o @
T F 1 QF FEEAYW ST GH KT A
g fr Ywd & gy S wTe g o §
M N WA W T qg &1 T geaqu
AHF § | FfeT saofew gfee & =w
& fog ot fareman gmr Tfew T e
T NATHT AT A FIQTE | T FIAT
€1 WRIW WS F 7T e
2 am % aEr & afaw foe-
ard & ) d@fF § s SEer
g fr T %7 AW P 39 w9gl & 3O}
T W F I T WA | B
FETT $YH & g9 %] 927 ¥ fag
gfeqd qar gy &, T & FTAT AT,
T FE A AT AT HAS §, WA
M F I g FH FAT AEgAT g A
g gfeqst 1 qag@ FI | T
AE TF AT qeyT & F9¢ qIAIIH
faRard & W 9x ag T TWAT
w77 a% sfeq 87 R IR ¥ L wA N
wWE g g am s aw
WA 9T 3 & JIL F ey g
FTHIT afewey it st T F 397 9T
af § 9w & fag grawA g weE
¥ fear S

[ A oAET g ¥ agg a1y &
g wF T 93 ¥ gEr Y &
g & weft AERT w1 (A W AT
&t e e A § f 2w & fored
A fgw § 9T X SEs ) @w aw
dw 9T A g & R owwmw &
W F fu & 1 g S FEET Te-
HIE & @ray 9y § gRdET oo oY
ey i & vt § W SEE W ¥ uf-

wifel & o wcwems & awrd
Wi O WW, T ol W AT e
ov WA § 1 W g W T
fra afg o a7 v § O T 99T
g wfrex 9§ § s % Hf a9
&rd R A N & Iw W Qe W
NETEHL 7 W19 T S A0 Yo Tho §
T ¥ a1 A WA qifae A fawm € arg
@ o Qg afem 7z S
HAfsq FA #T FIW TF AW A H/iTo
dYo uwo wigmifal #r wag & Fxa
) STy A A e A ¥
ZFAT & A9 O FIH IBM A |

o & T qE § ag | w3 T
gframa Fa AT S AT E | waA
foe v s &% :

“One major problem experience”
by the railways in the busy electri
fied sections is regarding thefts of
over-héad copper wire and the con-
sequent interruption of services.”

DA AFAMERN 1 oF aqr
qrATT FY A ST & W g Hary
¥ AT AEE WT WTT 1 W %Y
srwTt & fog & s wwar g fr
aga wafsq 7 @ g W@ Y AN
g o @I § A aEITEIEr S
2 39 F 3mT % AW S F Ay
9 e § | THIAYT | | T aYg T7 0F
FITHAT THE TR G F| AT § FAA]
glemaF Fam N 2 faw 1 @
W1 F g 9w @A &7 W g1
FT R @ 7@ g gfew smrovecne
T F1 WY giaifag =3 w7 w9
3 A S gra frarom g g Afew
T g© 3T 61 7 AW AT AT By
¥ wfe e & faws a8 sEATE
agrEY et &1 & & wroy R Ay WY
¥ W oo F qrEd s Al A &
wgar fis §4 7, 8 T g oY werdy,
ATy w1 A S ag AT Wy R
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w1 § A w1 afew FIIETRIT FL W
rar, sumEt AN H
warE & gt Wy A gfe @ o,
IR A o 9 9w weT e
fir ag wafearif i am § s &
Facsrdady Y a1 W & A E A
g § fe e awg adl wwn g
we w q@d 6 § aow s g
A &7 fafiwa =0 & 8 7R TE
g a1 & g® aw @ o, fmoa
Tra W A T AT fae ™ wewe
VE, W REgw ol ag o S A
R AW § 1 & wgar fy anmgR
& s w1 AT FFARE P g ET
g & wfww s geaw Fifwo
gy aewE ¥V w FEEITETE | AT
a8 AT FT RHAT agg IR @)

7% fe7 9g¥ ger dmw Y w2 W
T AT T TG GAT HT AT A FE
ff & genr w91 G A wERE
I OB WE IO I | AES AR
TOT, AT KISTAT AL, @ G G
q7 QA W O 957 5y W@
g o7 I & a7 AFFEY A7 };Y T
woeq 91 | JfET ww wsw /9T F
W HCAE FITA T & ag 6 W H
Faqsy § W9 ¥ Htow Y Ay F e
AT g W19 39T FFA & 6

“T would like to categorically
state that in this particular case at
Kodarma no Minister of the Bihar
Government and no Congress Mem-
ber of Parliament or any other per-
son is involved.”

nEE FY AgA AT & WY qOH g
) T & ¥ pT g % e ¥
qifedl & ATAe & wREr W9 g 9=
FL | ¥OT TH WG WY AT HITH]
aft et g ? FaTmwarg s owaw
oY WO F WIS g AT T g

D. G. (Rlys.), 70
1975-78 i

w61 I Wi o § R
fag 1 oy w0 7Q T H Wt
TR A gt gade v fray & Afew
I i1

oY ¢t Yo wdafeat § fre w
AT o EST A Y Ax gy wE
JEAE AT F AT E ) qE N
I BRIEER AR Sl Tl S
FTEA F7 20 WH o o A Y
T g At AT G w7 A &) v
T EAT & 1 S Y R AW W
TR AWIRINLIE L WM
A ATIFT AT WA ;iR |

FHAIET ¥ qTHA 0% wF & wraw
g AN ¥ qne F g AR A%
§ AT T g, A ¥ g Ay
s € &fe T oy sma o7 wTeelt &1
FEHTY @A g, g 1 ¥ I A
S & 7 T qTIF 9T gaAT ST
GEr 7wy worgy B fafediww ¥
gmT WY1 FagargfE g
#ifq gvareft S oo Tifge fE g
FE 7 wF A FHEEy g WA F A
IR &1 a8y farar smo wi gt
a1 forwmad  IE aemTe g A
AT fEar smgar

=€ ¥ 3 geamw gf | SER WTRY
#q wvY @ AT SR T wew qgy fe
g1 OTIY TEATH F WWTA ¥ @47
fo zaw wger @ 7 god F1d sAay
g w1 & feard ol gwd w@An
HTF 3THT | TN gW FOI Y 97 O Al
W a1 g w1 fam
AW | vATET qEEedr I ad@ )
e mm AT T g Y Wl
BT gF T w9A Tag i s

“The ability of railways to carry
the goods was also substantially se~
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duced by the concatenation of em-

ployees’ agitationg and will-cat
strikes.”
9| q9F & "7 &7 of e et & grer

g #1 qgany 8 fir geare 9w &) 1§
I T AT /I G &7 F7H F Q@
s AT =¥ ] s
o geTE X ;T qg 4 fafaw]
FET F HIY AN X &g qg I

LT

“I have directed the Zonal Rail-
way Admunstrations to deal with
all service matters speedily and
sympathetically wherever employees
are not charged with sabotage or
violence.”

oA @Y Fg 8 R 9w & s
Ffow &1 o9 oger SEET WY 3
@ T B W F g Y wUwy aar
& 97, 6T A fmmw 0 A
el WWAETS A w9+ g9l
Ffaw o d) oaEEE & F
¥ gqear =TgaT g B amh A
TR Em g Y@
FqFY T § Fw wgar g whea foer
g3 ¥ AT A ¥ AT T8y 8
T I AW H A W W TF FIH
g7 iy o9 & fog A wEY & |
g Gaem g & g W
REAT T A § & T FAE, Fh
FfrT o e F & a0 & I 2
Y wrawt 9% fEwre o W v
T8 v Tfgw 1 wRwten & §y
STt ST GHT B THH! WY FTFL AT
oo gfeaT WAT A9 HIAW q9T O
H o W O a7 gEy 9T §

AMg ¥ g T 47 Fawy WG AT
g FX | ww Ry AT ot 83
W & ¥ ad syl e

472

@) oYW g wr? wgrar

f& i awm i wemvEr wer o

AfFTar i e @ § X g agn

st d 1 & wgw By wiwfa &

Emﬁmwammm
]

T Afa ¥ ol ¥, quw Aife ¥
TR GT ¥ TS TEAT AEAE | W
Faw g § & dom o fosh Y
uf¥s we ¥ o ¥ w@w ¥ whw
g ¥ ¥ wawe ag § O w
€I T WY AT G FY qI9AT AL
21 A wdw Yoy dw s wew
T TAT | 9gF WY SoensAwT w5y
Afx ot ¥ FAT AIIRT GAAATT
FAT IfRQ S Frgem TfF a7y O
23w ¥ A W uwy @ S
w9 HIY Y Tyy § fr A Ffew
AT grafad &1 syewr faATC 97 7
AT aT W@ FT @ 1 gafe
1972~73 ¥ 3280 TH TEXWA Y
HIT 1973-74 § 1013 TH AU
ver fasrelt @ gerd § fex Y s
CICCUIE I S G
T HVH 3

“No speafic provision has, how-
ever, been made in the Fifth Plan
as yet for these captive power
houseg which are now estimated to
cost Rs. 370 crores”.

A% A A v @1 Af
TIATQT &7 I A Frator w7 @wwt ¥ ¥y
& agAr g w9 s | vafae waf
Faydy, w4 & qr ¥ o gy NE
ey W Ay A A A oA ¥
7 xoen & 5wy Hrewrgiea 5
FTC ST ML AT | ey A7 et
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W ¥ w1 FAG W7 TG FT 7T AR
FAQ | L FART ABAT (qoefy &
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W1 WG EATA WG | ’
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a1 f@r &, A FE ardr 9 ag @y
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¥ AT 74 AT IHF A€ JZ IN A
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q s F7ar g % g9 gt A A Arew
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T aF AfawT a1a 7 w19% /TR ™ EAT
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A A AN gmarAy S o &
foo SaFqT B TR ¥ I Ay

197876

w1E ANt 37 7t & 1w P wAY wEm
FETAE $T & A% ary g ot oAl A
waAgT ¥Y ferely & oER A o
Y 23 A FT | @y Tywr w o
AN q¥ weaTE ¥ &Y T%T wATH Sy, W7
f6T 9w &1 aa@ @z wh-fz s
A )

TS RA A BT A e Ay E )
JE oww A oA€Y wiar & o oww o
At o7 gaAr EfmE &, @1 o R S
g9 a1 ¥ AT qATAA At §aA7 FEawa
2 A wdm gm s wrgaAm 7%
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T qERT, 1T F7 AW AT A
FUAZUF TD T G FIATHIEETE

Al ATAAE FEEET A T A qv
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A7 ZR FAAET F AT A wTd AT qET
70, 7293 FT $RY & 33-Ffza1 ¥
& T Feon) £ it £ wer o AR
a7 AT a, F97 ¢ G oA ®
q A GEF A ATVIST AL 1947 &
g FFT T FA TT T g1 AT @ |
TH FIU FZT T KAAT AR A7 {gGHAT
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g &= qeF T & OE TEATI WA £

3T ¥ § uF wearg ag 2 fw faeely
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ErravE, eavYT, AIET W AGAT A%
I3 TIFA q9 WY, §1 9H A FEETAT
& forg #fven vreEr 9T K E | SET A%
ZAY| 9,9 T "¥avy B, ¥9 ARG AAA-
97y BRI A% rAE ARA & 1 WAV
g FTERANG W BATYY ! wwaifas
%I93 wgA & W femr w@, @ qu@
qAaEe w1 T T & wET @ |



475 D. Q. (RWw), 1975-7 MARCH 17, 1076 D. G. (Riw), 1075-76

e o & A ol B g EFH
fag agt Seitw cofrr s & e &
et §, a1 Semafa sgd ¥ s o 9
AT A A § wranrAE & S |
aEr &, == forg agy sov 49 @F Ty ar
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7T qg7 A7, T £ @A ey
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TEA A7 foray § fF 90 A7 g0 F@wT
sfod, avfp g ait & @i FraaTE
Y FA
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gt AT wrAFE & 17 FaT 0F
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Rz Ag 1 g fod 7 507 A<
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oY averrw 3% ¥, ot & wwd grawr &

fog ardr § | wg wod diegd walt

TR rfedt i syt o ot &

Afer & mrfat apeege s i wre o)
¥z gt ¥ 1w & awd ¥ g W
areiy mifeqY w1 sRmwT ZZ T B 1 B

{fedtaa NF agr o @ § 1 AN

wgrea fefaaa. ol av ATy sivmm

& qar and fr o R 8 g e o

surqriRay ®Y ey s dar qaar
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L AT ArARLT F ¥ wrEy g, A
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=€ }, 59 fog 55 ¥ & ww) &
FfrT mrdY & WY MY qF ¥} w21 A
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¥ 3dr | *Y qor, Qv aqrar v fE
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FARGT AT @TE) WA 4TI
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R FIA FT 707 FL |

g9 TUIT W FR G ¢ fa wid
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Wr qy g g vy § v g 19
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% fr 2feF 78 & 1 W mA
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g & AU AT HY GRTEY, A Ay Ny
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FgT ¥ A gTETATE W FATIY ATAT
FIAGT AT § | W06 W FATE F N
AoroAdndT R aR A IA AT F Sy
#Y qZF T W &\ 37 F g
AT @iy

13

aror gFedE 10 &% WA ag
AT § W W aF g @9 @
Forer & e 2oz wrr 7 98 77w &
wWT Ig ®T T O 91 famr Al A §
SR I ¥ FYVE AUAGHS & 7F ALY
12, 1| &% g% A9 9 WP war
Fefren 1@ audr . a & ang
¥ § &« wrara § freddt arfow g1 awy
21 3vr fadea & fv @t ndew amw
aFRTIA B AE) 7F & 07 faRTe w1y

FEIF ¥ a9 T g wAqr
g6 ¥ ¥ & a7 o=t §, @4 P Few
F T #Y T @ F I A TEAET F
fav sy, aifE  ed W I ST O IEAT
&, AT W I3 Fr BT T AZ FLAA E,
2 T FHAE Y | THT T T GTAT W
O & arawy fEderg qrada & 179
fs s sefy mr 4 wada 0
I IoTAT, A wE Aw fe gt Wi
ANMT T &1 wwE A Af wran
2 fr gfawrd #av Sa-FAA qamQ

ww e

D. G. (Ris.3,
1976-78 8

Tk ¥ w2 Y arr areaTe oy
1 A e gy etk R e
;ﬂ@mai wg @ 8w e Y,

Q¥ JETEI AT HgAT £ | gorwre
éwawrwh%ra‘v&xh:mr,aﬁw
R AT Y I Y qreft FrareT 9w
® 7 A7 g A Y dwfoar |
fafsda getwer gro wgeae Y
wf , &Y 3T & qgr ¥ A7 W A"
Forar st | fieer o amayx o v
aTeeT & freg A€ wrdandy A wf
o ag o i af s g
7z saf¥ A arr oY mra AT 9w ¥ vy
f& g7 7 fealoT & w7 Y% w7 oAy
¢, g B wndardt v 53 orferae
¥ gear 7 waTh |

qET ¥ oF & grdEmT gyAT
g1 faararar ar, faad w107 QrgreT A
AT EATT ST T FARIT AT 947 | o
ZT AU HIEHT @ 74T qr I+ =re
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MR. CHAIRMAN: He may resume
his speech fomorrow.

18 hrs,

HALF-AN-HOUR DISCUSSION

Dues PAYABLE T0 DELHI
MunNiciPAL CORPORATION

MR, CHAIRMAN: We shall now
take up the half-an-hour discussion.
Shri Vajpayee,

o aza fagrh armgdy (marfas )
garify  agEm, 1o wVEE, 1975 WY
UF WIR H THY W oAvEIT D77 g
e fpar wan & i fosey ey
¥ qoere F, fesy  goeA 7@,
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1 AT 5 FUE ETTFVGIIIA Y
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W gEmAa e srwrg 9w
o s | AT v fe wTEiEe g
7% § A1 5 FAT WA AT FEA H

payable ta DM.C. MARCH 17, 1078 Dues payable te D.M.C.

HAH. (Disey)
IATFL W@ 1 58 & wiafoa sn
RwT Wt faedt gwmaw ¥ wd pRve
W@ FIAT IT AMT A W K e H
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